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Development Board and start work In 45 
areas which Mr. Samar Brahma Choudhury 
has tried to ventilate before us. As Mr 
Chaliha has rightly said, if we give too much 
autonomy, then Lalong, Mishing and other 
communities may come forward with such 
demands. So, the development work in vari
ous tribal areas should start in Assam. And 
if the development work starts, I think what 
Mr. Chaliha has said will not arise. By and 
large, the tribal people are very good people 
We should not take everything from d 
standard of Shri Piyus Tiraky. He is also a 
nice man. He fights for the cause of the tribal 
people and he knows that unless he fights, 
we will not listen. But generally we know, 
when we talk to him, that he is a nice man. He 
feels that putting forward things very 
strongly will give him more help.

With these words, I again say that I am 
happy that we have allowed this debate. We 
say that the State Government’s basic re
sponsibility is to see that law and order 
machinery is used properly to counter the 
violence. Innocent people should not be 
affected. At the same time, political activity 
should start, as it has started, to defuse the 
situation. It is useless to pinpoint who is 
Instigating whom. This, I think, is not a right 
political thinking. It is the bankruptcy of the 
political thinking. I feel that this sort of mud 
slinging will not help any Government. If any 
confusion has arisen in the minds of the 
people, I am sure, now it will be cleared and 
the State Government will come forward to 
take steps to solve this problem as the State 
Government itself is saying that it is capable 
of solving the problem on its own. I wish them 
all the best in solving this problem and bring
ing a lasting peace in Assam.

15.28 hrs.

DEMANDS FOR GRANTS, 1989-90

[English]

Ministry of Agriculture— Contd.

SHRIMATI BASAVARAJESWARI 
(Bellary): I thank the Chair for having given 
me an opportunity to participate in the

Demands for Grants relating to the Ministry 
of Agriculture.

At the outset, I thank the hon. Minister 
for Agriculture for having arranged a Na
tional Agriculture Fair. Many farmers from 
various parts of the country visited that Fair 
and learned many things in the field of 
modern technology and research. I would 
like to thank the hon. Minister, the Depart
ment of Agriculture and other officers, who 
are very much connected in organising such 
a big Agriculture Fair.

As stated by our Prime Minister, our 
farmers are expecting and demanding again 
and again for arranging international agricul
ture fair because they are very much inter
ested in taking up modern technology from 
abroad. lthink,thehon. Minister will certainly 
attempt to this problem and try to arrange an 
international agriculture fair for the benefit of 
the farmers as early as possible.

As stated by our Agriculture Minister 
again and again, though we have faced 
acute drought during the last three years, our 
food production is very much encouraging. 
This shows how much efforts the Govern
ment have made to see that the food produc
tion target is reached. And also the farmers 
have responded very well.

On this occasion it will be wrong on my 
part if I do not mention the name of Shri 
Jakhar, Chairman of Bharatiya Krishak 
Samaj, for having given food to lakh of farm
ers, who have visited this agriculture fair, 
free of cost. As per the talk of the town, the 
food was excellent, the arrangements were 
excellent and the farmers had also cooper
ated very well. The farmers from all over the 
rural part of the country have come to partici
pate in this fair.

I am very sorry to inform the House on 
this occasion that crops worth Rs. 300 to Rs. 
400 crores have been damaged in Tun- 
gabhadra region. It is not due to the fault of 
farmers or of the department, it is only due to 
mismanagement of water supplied to the 
farmers. In about 4.5 lakh acres, crops of 
paddy, sugarcane, sunflower and g ro u n d n u t
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have very badly damaged in Karnataka, and 
that too in the area where I come from, that 
is, Bellary and Raichur districts in 
Tungbhadra region. This is purely due to the 
mismanagement of water supplied to the 
farmers. The water was assured to the farm
ers. Thinking that they would get the water 
up to May end, they sowed various types of 
crops, including long-duration crops. But the 
water was not available in the reservoir. Due 
to this, the farmers lost their crops. Only 
yesterday I toured that area and I could not 
see with my eyes the way the paddy and 
other crops have faded completely. This is 
the extent of destruction. Therefore, I do say 
on the floor of this House that we are not 
paying proper attention to the water man
agement, water preservation and distribu
tion of water. We have to think in a broad 
manner how the water should be used and 
how much water we can conserve. In some 
countries.

I know that the whole system is comput
erised. The moment they come to know that 
at such place there is rainfall, immediately 
the water is stopped in the canal in that 
particular area. But I saw with my own eyes 
that when rain was pouring for months to
gether, the water was flowing into the river 
injudiciously. If this sort of things continue, 
then what will happen to our irrigation sys
tem, what will happen to our crops, what will 
happen to the investment that the farmers 
have put in ? Therefore, though it is not very 
much connected with the Ministry of Agricul
ture, I urge upon the Government that wher
ever there is irrigation system, water man
agement should have done properly. Our 
Prime Minister is again and again speaking 
about the water management problem. Un
less the whole system is computerised, un
less the canals are very much lined, I do not 
think we can solve this problem. Rather it is 
going to be very acute hereafter. Not only it 
is 9oing to create lot of problems for the 
farmers and for the Government, this is 
9°ing to create problems for the whole na
tion also. Therefore, I am telling it on the floor 
of the House that immediately the whole 
system has to be thought of carefully. It has 
to k0 seen how it should be managed.

Wherever canals flow from the black 
cotton soil, lot of seepage is there. Because 
of this, not only the wastage of water is there 
but also the whole land gets seepage. This 
causes salinity and the crops get damaged. 
All these troubles come due to the excess 
flow of water or due to the water not being 
distributed properly. Therefore, the whole 
thing has to be thought of.

We have come to know that cement is 
surplus in our country and we are in a mood 
to export it very shortly. That being the case, 
cement can be used for the lining of the 
major distributaries and canals, wherever 
necessary, so as to see that water is very 
much conserved and the farmers get suffi
cient water for their crops.

The next thing that I would like to men
tion is about the adulteration of seeds. Again 
it has happened in my constituency, that is, 
in Bellary district where we grow lot of extra 
long and long staple cotton like DCH-4 and 
Var Lakshmi cotton. It is a potential area and 
we grow lot of cotton in the irrigated areas. 
But what happened this year is that all 
commercial seeds were purchased by the 
traders from the farmers at the rate of Rs. five 
per kg. and were sold as hybrid seeds at the 
rate of Rs. 125 to Rs. 150 per kg because 
there was acute shortage of these DCH-4 
and Var Lakshmi seeds. Since there were no 
seeds available, people came from far off 
places, from Dharwar, Belgaum and even 
from Old Mysore to purchase there seeds. 
But when they found that the crop was not 
coming up properly, they came to know that 
the seeds were adulterated. Then they came 
and agitated but nobody came to their res
cue. So, nothing has happened. No farmer 
has been given compensation for the failure 
of such seeds. So, I hope that the Govern
ment would take immediate steps to see that 
action is taken against the persons who have 
sold such seeds. The farmers should get 
some kind of benefit. There is a wholesale 
racket going on there. Even in the case of 
maize, cotton, bajra, jowar, etc. adulteration 
is going on. This should be checked immedi
ately. Even though there is adulteration in
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pesticides and fertiliser, the extent of adul
teration in the seed business is too much. 
Therefore, unless the Government have a 
proper check, I do not think the farmer will get 
any benefit out of this kind of hybridisation.

Now, I will come to the demands of any 
Constituency. Sir, I have been asking and 
insisting for a Krishi Vigyan Kendra in Hagari 
in my constituency. It is a very good place. It 
is on the banks of the river. I have already 
written a letter to the Minister for the estab
lishment of a Krishi Vigyan Kendra at Hagari 
in my constituency. I thank the hon. Minister 
for having sanctioned a Black Cotton Soil 
Research Station in Dharwar. Sir, he was 
kind enough to give the sanction for the 
Black Cotton Soil Research Station to Kar
nataka and I thank him for the same on the 
floor of this House.

Sir, a very vast area of my constituency 
consists of black cotton soil and mostly 
Dharwar area is having a very good soil. 
There are one or two irrigation projects 
which consist mostly black-cotton soil.

Sir, we have also requested the hon. 
Minister to sanction an Onion and Garlic 
Research Station for Karnataka. We have 
been requesting him for sanction for this 
Research Station for a long time. I hope that 
he would also consider establishing a Re
search Station for onion and garlic in Karna
taka. Sir, he was kind enough to sanction a 
ground-nut oil research Station for Gujarat 
and a research station for Soyabean for 
Madhya Pradesh and for some other States 
also. I would request him kindly to consider 
sanctioning a Research Centre for sun
flower oil in Karnataka. We have already 
placed our demand before the Government. 
There is a very good potential for growing 
sunflower seeds in Karnataka. Sir, 50% of 
the total area under sunflower cultivation 
falls in Karnataka. This area in Karnataka is 
very suitable for the production of sun-f lower 
seeds. We have been insisting that a re
search centre should be sanctioned for 
Karnataka either in Bellary or Raichur or in

Dharwar. In one of these three places, a 
research centre can be considered. Sir, 
when the late Shri Jagjivan Ram was the 
Agriculture Minister, he laid a foundation 
stone for an Agricultural Engineering Insti
tute at Raichur. Very recently, it has been 
upgraded and it has been converted into a 
college. There is enough scope for those 
students who have passed the Diploma 
course from this College and they have been 
absorbed in the Command Area Develop
ment work. We have given them proper jobs. 
Before that, they were jobless even after 
passing out from the Diploma Course. Now, 
we are able to absorb them in the Command 
Area development works. Sir, very recently 
this college has been upgraded to that of an 
Engineering College and it should be recog
nised. So also there is another veterinary 
college at Bidar which has to be recognised. 
Unless these two colleges are recognised, 
our students are not eligible for college sti
pend. I would therefore request the Govern
ment to recognise these colleges as early as 
possible.

Finally, I will come to Panchayati Raj 
institution. Sir, we are very happy that the 
hon.Prime Minister is very much interested 
in bringing a comprehensive Bill before this 
House as early as possible. The discussions 
and consultations are going on at different 
levels. Now, there is a Panchayati Raj sys
tem in some States. But as far as our knowl
edge goes, I don’t think that such a system 
would help people at the grass-root level. 
The benefits do not reach the proper person. 
There is alot of leakage. We should see that 
this is eradicated immediately. We should 
involve the people at the grass-root level. So 
also the Panchayati Raj system should be 
such that weaker sections of the society 
should be given proper representation at the 
lowest level. I would request the hon. Mini? 
ter that when we form such a Panchayat fiaj 
system, a comprehensive Bill should be 
brought forward in this House and if neces-
sary, an Amendment to the Constitution 

should also be brought forward in this House 

as early as possible. I know there is a zila 
parishad and Mandal in Karnataka. But as
far as our experience goes, comparatively
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when the taluka boards and panchayats are 
working in Karnataka, they are doing very 
good work. The smaller the units, the better 
work we can have. Therefore, we should like 
to have smaller units at the village level and 
bigger units at the mandal and taluka levels 
also should be very much sanctioned. After 
seeing the experience from Karnataka-~we 
have been witnessing every day murders 
after murders at the Mandal level. The 
weaker sections of the people have been 
crushed at the lower level, whoever have 
taken part in the political system, at the 
mandal level. These things should not hap
pen and I hope the hon. Minister will take 
care of such things and see that a compre
hensive Bill is brought before the House 
soon. He must try to amalgamate NREP, 
IRDP and RLEGP schemes because they 
are all overlapping. There, a lot of money is 
being misused. There should be a proper 
person to check as to how these schemes 
are going to be implemented at various lev
els.

I thank the hon. Chairman for having 
given me an opportunity to participate in 
today’s discussion, and I support the De
mands. Thank you.

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP
MENT IN THE MINISTRY OF AGRICUL
TURE (SHRI JANARDHANA POOJARY): 
Mr. Chairman, I have heard with rapt atten
tion the contribution that has been made 
during the course of the debate. As a Minis
ter for Rural Development, I am not dealing 
with all the points raised by the hon. Mem
bers. I will be confining myself to some of the 
important points raised by the hon. Members 
pertaining to our Department.

Sir, it is true that million of people are 
living below the poverty line particularly in 
the rural areas. It is the desire and the will of 
the nation that we have to wage a war 
against this poverty and hence we are hav
ing anti-poverty programmes. And all these 
anti-poverty programmes are implemented 
through the State Governments and direct 
accountability is, and also should be, with

the State Governments. Now, so far as the 
duty of the Central Government to provide 
sufficient money to the State Governments 
for the implementation of the programmes is 
concerned, the point is whether this respon
sibility is fulfilled, whether we have got the 
political will to tackle the problem of these 
rural people. Sir, it is pertinent to mention at 
this juncture only that it is because of the 
achievement, the spectacular achievement, 
of the Agriculture Department underthe able 
leadership of our hon. Minister, Shri Bhajan 
Lalji, that the country was able to achieve 
progress and it has gone to the extent of 
producing more than 170 million tonnes of 
foodgrains. Now, in this context I have to 
submit before the hon. House what is the 
role of the Rural Development Department, 
whether the people particularly the small 
and marginal farmers and the landless 
labourers have been helped and whether 
they have been brought above the poverty 
line. Between 1960 and 1980 the percent
age of poverty, the percentage of persons 
who are living below the poverty line, was 
about 50. By the end of the Seventh Five 
Year Plan it is expected to come down to 28 
per cent and by the end of 1995 we hope to 
get it reduced to 10 per cent. Now, what are 
the programmes which are mainly intended 
to tackle the poverty problems? IRDP, 
NREP, RLEGP and some other program
mes particularly deal with the poor people 
living in the rural areas. In the 7th Five Year 
Plan, the target for the entire Plan was Rs. 
2994.59 crores for NREP and RLEGP. Now, 
let us see whether the same amount was 
spent or what was the amount made avail
able during the first 4 years of the 7th Five 
Year Plan. The total amount that was made 
available in the first 4 years of the Plan period 
was Rs. 4833.12 crores. We have provided 
this allocation. This is the Central allocation. 
In the 5th year of the Plan period, i.e. during 
this year, we have made an allocation of Rs. 
1711.12 crores. Now the total amount that is 
made available for the entire 7th Five Year 
Plan is Rs. 6544 crores. So, you can imagine 
the magnitude of the allocation that is made 
available as against the targeted amount of 
Rs. 2994 crores, we have made Rs. 6544 
crores available to this programme. So,
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there is a political will. Here is the Govern
ment that acts and says we the people at the 
Centre are paying more attention in order to 
life poor people above the poverty line. It is 
the desire of this Government. Hence no
body can complain that nothing has been 
done by the Central Government. This is the 
allocation and this is the performance.

The hon. Members from this side and 
also from the other side have stated that 
there are deficiencies in these programmes. 
Yes, we accept it. There are deficiencies. 
Concurrent evaluations have found out that 
there are deficiencies and they have given 
various types of deficiencies in the implem
entation of these programmes. We have 
brought them to the notice of the State 
Governments. I have personally written let
ters to the Chief Ministers of the States 
bringing to their notice the deficiencies found 
in the implementation of the programme. In 
some of the States, they did not agree with 
the independent concurrent evaluation find
ings. But some of the States, including one of 
the Chief Ministers from the Opposition-rule 
States have taken action. The particular 
Chief Minister has said that it is true that 
there are deficiencies and they are going to 
improve upon the programme and that the 
direction has been given. That is the spirit of 
some of the Chief Ministers in this country

Now, we have to see howto implement 
these programmes effectively. When we 
give money to the State Governments, the 
money is not given further down to the 
district level and the payment is delayed. At 
the same time, some time the amount is 
used for the ways and means position of the 
State. What has to be done in that case? We 
are saying that some powers have to be 
given to persons at the grass root level, 
namely Panchayati Raj institutions. They 
are the people who are implementing the 
programmes. But some States claim they 
are the effective instruments for implemen
tation of the programmes. Here, what we 
have to do? It is the desire of the Central 
Government, it is the desire of the nation,

desire of the representatives here that the 
amount should be directly given to them. 
This is the thinking of the Central Govern
ment. There should not be any delay in 
giving money at the grassroot level. They are 
the people who use it and they should utilise 
if for the implementation of these program
mes. The Government is thinking in that line.

Coming to one more point, some hon. 
Members have made a point that if you are 
going to decentralise the power, land re
forms should precede and then only, there 
will be effective implementation. I fully agree 
with the hon. Members. It is the assurance 
given by the nation and by the Central Gov
ernment that our commitment to this pro
gramme is total. There is no other thinking 
except the implementation of the pro
gramme and howthat has to be done. It is the 
desire of the nation that land must be given 
to the tiller.

SHRID B. PATIL: Till now, you have to 
given land to the tiller.

SHRI JANARDHANA POOJARY: No. 
We have given, for the information of the 
hon. Member.

SHRI V. KRISHNA RAO: As far as land 
reforms are concerned, what is the land that 
has been distributed? As a result of this*, as 
estimated 7.7 lakh tenants have acquired 
the ownership.

SHRI D.B. PATIL: What was the target 
for distribution of land?

SHRI JANARDHANA POOJARY: I will 
come to that. There is ownership of about 5.6 
million hectares. Whether this side or that 
side is concerned, what is required? We 
have to make the tiller, the tenant, the owner. 
I do not think that there are two opinions on 
it. How many States have done it? The 
States which have done this so .ar and which 
have implemented this programme in that 
light are, Andhra Pradesh, Himachal 
Pradesh, Jammu & Kashmir, Karnataka, 
Kerala, Madhya Pradesh, Maharashtra,
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Manipur, Orissa, Rajasthan, Tripura and 
Uttar Pradesh.

SHRI D.B. PATIL: I come from Mahar
ashtra and my experience is that the Mahar
ashtra Government has failed miserably in 
this.

SHRI JANARDHANA POOJARY: Fail
ing and deficiency are quite different from 
implementation. There may be shortcom
ings. I do not say that everything is perfect. 
But, what the other States are doing? What 
the States who claim that they are more 
progressive and that they are for the tenants 
and the poor, have done? Some States are 
perpetuating the tenancy. They say “Give 
25% of the yield to the landlord.” The share
croppers and brought on record, tenancy is 
perpetuated and no ownership is given. This 
is the thinking of one of the States. Which is 
the State? It is the great West Bengal Gov
ernment and this is the Government which is 
never prepared to give the ownership to tho 
tenant. This is the Government which has 
now not given even a single acre ownership 
to the tenant. I admit that they have brought 
13 lakh tenants on record. When they have 
brought them on record, why don’t they give 
ownership to those tenants? They ate terri
fied and when they claim that land reforms 
should precede effective implementation of 
the programme, I respectfully submit that 
West Bengal Government should follow the 
good things that have been done by other 
States and particularly between 1971 and 
1980, for the information of the House, dur
ing the Congress Government, in Karna
taka, ownership of land was given to the tiller 
in my district. Lakhs of people belonging to 
the tenant class have become the owners 
today.

I tell you, my own maternal uncle who is 
the tenant, has become today the owner

Lakhs of people who belong to poor 
families, our family members and many 
families in other castes have become the 
owners of land today. That is our perform
ance. The people want that. The tenants 
want that. It should not tee like just bringing

them on record. The sharecroppers have 
been brought on record giving nothing. This 
is nothing but a farce that is being done. If at 
all they are very serious about the implemen
tation of the programme, I am submitting that 
the Chief Minister of West Bengal should 
follow the other States and he should give 
the land-ownership to the tenants, to the 
tiller. That is my submission.

Coming to the lands that hav* been 
taken for distribution, as per the laws on the 
ceiling land, about 73.62 lakh acres of land 
have been declared surplus, out of which
45.13 lakh acres have been distributed 
among the beneficiaries which includes 
14.70 lakh Scheduled Castes and 5.69 lakh 
Scheduled Tribes ar d the remaining land 
could not be distributed because a large part 
of is is looked in litigation. I am requesting the 
State Government to expedite the distribu
tion of the land.

There is one example given to the na
tion by one State. Government i.e. Madhya 
Pradesh. They have recently legislated and 
as per the legislation the lands which are 
locked up in the courts and in any other 
litigation will be distributed immediately to 
the landless people. If the superior courts 
tomorrow decide against the landless and in 
favour of the landlords, then the compensa
tion will be given by the State Government to 
the landlord and since the distribution of the 
land, has already been done, that will not be 
taken back and re-distributed. This is a very 
progressive legislation. I am appealing to the 
other States to follow this example and they 
can also do wonders here including the so— 
called progressive State of West Bengal 
which claims that it is for the weaker sections 
of the people. Landless people should be 
given the land.

Sir, I do not want to take much time 
because limited time has been given to me. 
Coming to the water problem, 5,82,000 vil
lages are there. I first told that there are 
5,81,911 villages. I will make it a total of 
approximately 5,82,000 villages which are 
there in the country. By the end of the Sev
enth Five Year Plan i.e. by the end of the
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current year, there will be 4000 villages left 
out. The problem villages in the country will 
be covered and the 4000 villages are very 
difficult villages to reach. Those villages will 
be covered by the year 1991. That is the 
performance of the State Governments and 
the Central Government have given suffi
cient money. Even though I can say that 
some of the States have not utilised the 
money and there was no political will, but still 
I say that we are monitoring.

Coming to the question of improving the 
performance by the State Governments, 
what is to be done? We are here talking 
about that aspect. We do not have any 
control. The State Governments are imple
menting the programmes. The desire of the 
hon. Members from this side and that side is 
that we should monitor the performance. 
How will that be done? There should be 
monitoring Cells. There should be monitor
ing Cells at the regional level. Also, when we 
are giving money to the State Governments, 
to the district level, it should not be consid
ered as intervention or interference when we 
monitor it. It is only in the interest of the 
nation that we are monitoring this. We feel 
that there is a need for monitoring either at 
the regional level or at the district level. 
There is substance in that argument. Also, 
the hon. Members made statements inside 
the Parliament and outside also that we 
should monitor it. There should be proper 
utilisation of the money. We should act in 
that direction. We are keeping in mind the 
suggestions made by the hon. Members.

Now coming to the Performance of 
IRDP, here also, we have exceeded the 
target. During the first four years of implem
entation of the Seventh Five Year Plan, we 
have assisted 134.17 lakh families under 
IRDP as against the target of 131 lakh fami
lies in the four years. That is more than 102 
per cent. In the year 1988-89, we have 
tackled and helped about 35 lakh families 
and we have given Rs. 1,200 crores in the 
form of loans through the cooperative banks 
and about Rs. 750 crores in the form of

subsidy to the beneficiaries. This is the per
formance of the Department of Rural Devel
opment.

I hope that I have answered some of the 
major questions raised by the hon. Mem
bers. So far as details of some of the points 
raised by the hon. Members, pertaining to 
my Department are concerned, I assure you 
that I will write separately to them in detail 
answering their questions as there is con
straint of time. I am not taking much of your 
time. Thank you very much for giving the 
time to me to answer some of the questions.

[ Translation]

SHRI SHAMINDER SINGH (Faridkot): 
Mr. Chairman, Sir, our economy is basically 
agriculture based economy. It is so as per 
the information because 70 percent popula
tion of our country is associated with agricul
ture. If we collect data in respect of the whole 
world, we will find that only 2.5 per cent area 
is covered under the cultivation of 
foodgrains. It is a matter of pride for our 
country that our farmers produce 15 percent 
of the total foodgrain production of the world 
but what do we gain out of it? The condition 
of our farmers is deteriorating day by day. 
The reason is that although on one hand our 
Government gives false slogans, assur
ances and temptations but at the time of 
preparation of budget, the Government 
deviates and shifts from the agriculture 
economy to the industrial economy. As a 
result of this, the condition of farmers and our 
nation is deteriorating day-by-day.

In India, all the powers have been con
centrated with the Central Government 

almost in every field and particularly in the 
sphere of agriculture.

As regards the fertilizer, the Govern
ment should look into this matter seriously 
and should get an analysis done in re s p e c to f  

the quantity of fertilizer dumped with the 
States along with the information regarding 
its power and capacity and places where it 

has been stores~-by them. Recently, I have 
come to know this that still there are some
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such States where fertilizers are lying in their 
godowns for the last five years and which 
they are going to supply to the Zamindars. 
Chemical analysis of the said fertilizer will 
reveal that it has lost its all the chemical 
properties.

As regards the efficiency of the Ministry, 
I would like to give you an example. Last year 
before November, the Cotton Federation of 
India as well as our experts had intimated 
well in advance that there will be surplus 
production of 9 to 10 lakh tonne of cotton 
bales. In the month of November, traders 
through out the world go to the markets to 
purchase cotton but at that time our Govern
ment couldn’t decide as to whom the li
cences for the export of 8-10 lakh bales of 
cotton should be issued. In that State of 
indecision, months of November, Decem
ber, January and February passed by and 
the Government couldn’t take a decision. 
Hence the needy traders made the purchase 
of cotton as per their requirements. In March, 
a letter was sent from your Ministry with this 
instruction that 8-10 lakh bales of cotton 
should be exported. I want to give just one 
example. A letter want sent to Punjab with an 
instruction to export two lakh bales of long 
staple cotton. I would like to tell you for your 
kind information that long staple cotton is not 
produced in Punjab. The hon. Minister 
should make an enquiry as to why a licence 
for export was not issued from November to 
February and why Punjab was issued the 
licence of that variety which is not produced 
there. If it is a fact, this allegation which I 
have levelled is quite justified that the pres
ent Government of India is an anti-farmer 
Government and such policies are adopted 
by them wilfully in order to spoil the future of 
the farmers.

Secondly, I would like to make a men
tion that the prices of tractors and diesel are 
frequently increased. The big manufactures 
of tractors increase the prices of their prod
ucts unilaterally. Earlier it was the practice 
that the prices of such items were increased 
after the budget in February. At present, 
budget day has no significance and mean
ing. Prices may be increased at any point of

time, sometimes in December, or on several 
occasions in January. Now-a-days, big 
manufactures just obtain a letter of permis
sion from the Government to increase the 
prices of their products and then there is a 
sudden increase of Rs. 5-6 thousand in the 
prices of tractors. Now a new trend has 
started, our tractor companies have learnt a 
trick from Japan. In Japan, the prices of cars 
are cheap but their parts are vary costly. 
Smiler practice is being adopted by these 
tractor companies. These companies take 
permission from the Government of India for 
increasing the prices of their tractors. I think, 
this must be in the knowledge of the Govern
ment. I doubt that these companies take 
permission from some inner hand to in
crease their prices.

We have agreed to import 20 lakh ton
nes of foodgrains. If we have a hortage of 
cotton, that too we import from foreign coun
tries and if there is a surplus production of 
cotton, we at once export it. The agricultur
ists are told that the Government is going to 
obtain foodgrains from foreign countries at 
cheaper rates. While we are told that we will 
go to the whole world and will purchase it 
from wherever it is available at cheaper 
rates ...(Interruptions)... The tractors which 
we could have from Russia and Czechoslo
vakia were much cheaper. The tractors of 
Russia are the cheapest in the world but the 
Government has stopped the import of DT- 
14. The spare parts of the tractors are also 
not available at cheaper rates. Why the 
Government have imposed to restriction on 
it. The Government should formulate such a 
policy for the development of agriculture as 
may be beneficial for the farmers. The Gov
ernment is giving Rs. 183 per quintal to the 
farmers as the procurement prices of wheat. 
But the price of wheat in the open market is 
Rs. 215 per quintal. It is a welcome step but 
the Government has not set up any zone nor 
the Government has any such scheme 
under consideration. It were good if the 
Government would have given Rs. 50 as the 
bonus to the farmers, that could have 
brought the situation under the control of the 
Government. Now it will go in the hands of 
traders and after a period of three months
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the same wheat will be available to the 
consumers at the rate of Rs. 3.50 per kg. If 
the farmers of Punjab and Haryana are given 
a bonus of Rs. 50, the Government will 
automatically be able to achieve their target 
of procurement of 60 lakh tonnes and 15 lakh 
tonne of wheat laid down in of respect of 
Punjab and Haryana respectively. To the 
contrary, the Government will fail to achieve 
their procurement targets. The consumers’ 
interests shall also be harmed.

The Government have formulated sev
eral ambitious schemes for rural develop
ment which are quite good but lack of their 
implementation. But the R.D.A. scheme 
which is being operated by the Government 
through banks is very cumbersome. A sur
vey of the villages, will reveal that in order to 
get a bank loan of Rs. 6000, the farmer has 
to pay Rs. 1500 as bribe to the field officer 
and others in order to get his loan sanc
tioned. On the one hand if an industrialist 
takes a loan of Rs. 25 lakhs, he is not to pay 
the registery charges and even the rate of 
interest on it is quite low say 7 per cent or 8 
percent for him. Besides, this, he will also be 
provided with a subsidy facility of 15 percent 
to 25 percent depending on the area for 
which he opted. But on the other hand if an 
agriculturist takes a loan for purchasing a 
tractor, he has to pay the registry-charges 
and has to mortgage his land with a rate of 
interest of 15 to 18 per cent on the amount of 
loan. Is it justified that the Government 
adopts double standards in such matters, 
the agriculturists of this country got an aid 
from America under PL-480 to make their 
country self-sufficient. Is the present plight of 
the farmers a reward of their services they 
have rendered to their nation?

There are very aright chances of the 
development of horticulture in our country. 
Although some efforts have been made by 
the Government in this direction but still 
some more schemes can be launched for 
the farmers. If some more horticulture 
schemes are initiated in some other areas, 
both the farmers as well as the landowners

throughout the country will be able to get 
more money and to live 
happily (Interruptions)...

This is not only my story but the story of 
misfortune of all the farmers of this country. 
The farmers are never given a chance to 
ventilate their grievances. Therefore, they 
take it as their destiny. I express my thanks 
to you for allowing me an opportunity to 
speak.

SHRI KRISHNA PRATAP SINGH
(Maharaganj): Mr. Chairman, Sir, I rise to 
support the demands for grants of the Minis
try of agriculture and cooperation, for the 
past several years our country has been 
facing the situation of severe drought and 
devastating floods. While on one hand, 
about 269 blocks of this country were sever
ally affected by drought, on the other the 
states like Bihar, Bengal and Assam were 
badly affected by floods. Naturally it has its 
effect on the agricultural production. Our 
Central Government has shown its com
mendable performance by achieving their 
targets of Rabi and Kharif crops through 
special programmes launched by the Minis
try of agriculture. It is our opposition which 
says that even today the agricultural produc
tion of this country is entirely dependent on 
nature, in such circumstances they should 
appreciate that despite the adverse natural 
conditions the country has made a progress 
in agriculture In 1987, the Government had 
fixed its target at 63.21 million tonnes and 
touched the production mark of 64.52 million 
tonne during that year. Similarly in 1988 
against our kharif production target of 92.3 
million tonnes. We had the production of only
95.0 million tonnes.

Mr. Chairman, Sir, Special program
mes were also introduced in respect of r e 
production or oilseeds production. Our state 
was also covered thereunder. A special rice 
production programme has been introduced 
in our eastern states which has greatly 
benefited the farmers with the assistance of
the central and the State Government. I 

belong to the sormandal region of Bihar. Two 
years back some work was done by the
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planning commission is respect of the Gon- 
dak project in that area. Most of the work of 
that project has been completed but even 
after the completion of that work the minor 
irrigation drains have not been constructed. 
Hence the farmers are not getting the full 
benefit of it. In this connection our hon. 
Member Mr. Ram Nagina Mishra has sub
mitted that the water of Gondak reaches us 
through Nepal.

A part of it lies in his State also. Saur 
sub-division comes under the Gandak 
Command Area. Production capacity can be 
increased upto double the targeted figure, if 
the hon. Minister gets this work completed. I 
urge the hon. Agriculture Minister to include 
all blocks of this sub-division in the special 
Rice Production Programme.

I hail from an area where sugarcane is 
grown. A number of sugar mills have been 
existing there since the time of the British. 
Today, their condition is deteriorating be
cause farmers do not get timely payments 
for the sugarcane, from the mills. Later, 
farmers stop supplying sugarcane to mills 
making it difficult for the latter to continue 
production and consequently earn profits. 
Through a Supplementary question I had 
requested the hon. Minister to set up a 
Sugarcane Development Research Centre 
at Zeradei which is the birth-place of Dr. 
Rajendra Prasad. An Agriculture University 
in his name is functioning at Pusa. But Pusa 
is quite far from that place. Once again I 
request the Ministry of Agriculture to con
sider setting up of a Sugarcane Develop
ment Research Centre in Zeradei, besides 
agreeing to other demands. If land is needed 
for this purpose I give an assurance that land 
would be made available.

As I have been associated with the Co
operative movement, I would like to draw 
attention towards a few points released to 
this section. There is no doubt that the co
operative movement has played a very 
important role in the economic development 
of this country. Today, co-operatives are not 
limited to the agricultural sector alone but are 
found in almost every sector such as hous

ing and industry. A national co-operative 
bank should be set up on the lines of the 
NABARD. We had demanded of the hon. 
Minister, at the Co-operative Conference, 
that Clause 29(3) of the Multi-national Co
operative Act should be relaxed. There are 
sufficient reasons for doing this. We have 
made this demand because a majority of the 
Co-operative institutions in the States are 
being run by administrations. According to 
Clause 29(3) only administrators or chair
men of such institutions can become repre
sentatives. Previously its directors could 
also become representatives. So I request 
the hon. Minister to grant relaxations under 
Clause 29(3).

I want to make another demand related 
to the co-operative sector. The Central 
Government should accord the status of a 
separate sector to co-operatives. Both the 
hon. Prime Minister and the hon. Agriculture 
and Co-operation Minister are interested in 
doing so. This will help in the development of 
the co-operative movement because today it 
is not confined to agriculture alone but has 
entered other sectors as well including serv
ice sector.

I thank the hon. Minister as this field has 
developed since the time he took over this 
Ministry...(Interruptions)... I feel that hon. 
Shri Ram Bahadur Singh will say the same 
thing which I have said when he gets an 
opportunity to speak.

With these words I express my support 
for the Demands for Grants of the Ministry of 
Agriculture.

SHRI BALASAHEB VIKHE PATIL 
(Kopargaon): Mr. Chairman Sir, I am grate
ful to you for giving me an opportunity to 
speak. First of all, I congratulate the hon. 
Minister and his team for their efforts to
wards raising agricultural and fertilizer pro
ductivity in the country. Although progress 
has been made, shortcomings still exist. 
Since time is short I shall restrict myself to 2- 
3 points only.

The cost of fertilizer was decreased by
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7.5% in the last year’s Budget. But I have 
boon told that due to withdrawal of conces
sion by the company the price has increased 
again. The Government should inform the 
farmers of the actual price of fertilizers.

In India the agricultural scene has 
changed for the worse. A proverb in Marathi 
says: “ Agriculture is best, trade comes next 
and service is the worst.” In the present 
context, of course, a reversal of order would 
be more apt. Today, service is best, trade 
comes next while agriculture is the worst. So 
we should go into the reasons behind the 
situation.

There is an acute shortage of water in 
rural areas. Figures quoted by the hon. 
Minister are correct but my district in particu
lar and Maharashtra in general, 50% of the 
water-supply scheme are closed due to 
scarcity of water. All sources of water have 
drived up and people are not able to get 
enough water. There are three rivers in my 
constituency—Moola, Pravara and Godav
ari. Banks of all these rivers are full of saline 
water. The rivers have saline water, yet no 
village has been declared a ‘problem—vil
lage’. It is beyond comprehension as to why 
it is not included either in the State List or in 
the Central List. A survey should be con
ducted and it should be included in the List.
I would not go into more details, but I would 
like to say one thing more. Of the 22 States 
in the I.R.D.P. and the R.L.E.G.P., Mahar
ashtra has the lowest per capita consump
tion of foodgrain while Punjab has the high
est. In Maharashtra it is 0.85 kilogram and in 
Punjab it is more than 6 kilograms. I feel that 
Maharashtra should get at least the national 
average of 2.69 kilogrames. Very little rice is 
supplied to Maharashtra and this creates 
difficulties for labourers. A co-ordination 
committee should be formed at the State and 
Central level.

Maharashtra is experiencing a lot of 
difficulties due to scarcity of water, particu
larly, drinking water. Darana dam, over river 
Darana, provides water for drinking as well

as industrial use. But now, 80% of its water 
is being used for industrial purposes. The 
remaining 20% water is diverted for agricul
ture. I think there should be a clear-cut 
demarcation as to the amount of water to be 
used for drinking, agriculture and industry. 
At present industry is being given top priority. 
Agriculture should also be given importance 
in this respect.

So far as water management is con
cerned custom duty on items being used in 
drift—irrigation should be exempted. Sub
sidy should be increased upto 75% in 
drought prone areas. Therefore those areas 
need less water and drift—irrigation. A 
farmer has to spent upto Rs. 20 in the lift 
irrigation process. At least 50% subsidy 
should be given if 75% is Possible. A mere 
25% is very less, it is like giving nothing.

Secondly, Research centres should be 
set up in desert areas and drought prone 
areas to conduct research in water manage
ment.

Production of onions is highest in Ma
harashtra. But farmers who produce onions 
are very backward. I have received a tele
gram saying that four farmers are sitting on 
a fast-unto-death. These onions should be 
brought jointly by the Central and the State 
Government. But the onions have not been 
bought till now. Only 2000 tonnes of onions 
have been bought in three days. What does 
the Government intend to do in this case? 
The hon. Minister also agrees that the Cen
tral and the State Government should pro
cure the onions at fixed rates in the same 
ratio. This sort of a thing makes me very sad. 
Only God is the Saviour of those farmers. 
The Government sympathises with farmers 
and the unemployed it is the income of the 
salaried-class which keeps increasing while 
the farmer goes hungry.

The income-tax relief given to the poul- 
try-industry is most welcome. I request the 
hon. Minister to give the same kind of relief 
to the dairy industry also.

Interest rate has been reduced from
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15% to 12% on a loan of Rs. 25,000. The rate 
of interest should be reduced further. There 
should not be any need to keep a security of 
Rs. 75,000. Work related to mechanisation 
should be at cheap rates. Summarily there is 
work related to land reforms. Loans should 
no longer be called medium-term, they 
should be first term-loans. There should be 
an improvement in the credit system.

Elections are held every year in co
operatives. The banking system over there 
is deteriorating. A new system should be 
introduced to reduce poverty among farm
ers. A fundamental change should be 
brought about in the lending system.

Nowhere in the world does a farmer 
have to pay more than 4% to 6% interest on 
loans. In India, interest rates are as much as 
12% to 15%. This should be looked into. 
Loan schemes should be liberalised to cover 
maximum number of farmers. This is a 
matter for the banks to look into. The Secre
tary of the Banking division should improve 
the lending system in high-yield areas.

Support price is being given for com
mercial crops like sugar-cane and cotton. 
But onions are not given a support price. 
Support price, insurance and credit are inter
related. A village should be considered a unit 
for insurance purposes.

In my district, crop insurance is given in 
the range between 30 to. 150 per cent in 
every tehsil. Nothing can be gained from it, 
until the village is taken as an unit. According 
to you, this insurance scheme is running in 
loss as the expenditure has been Rs. 500 
crores, against the allocation of Rs. 70 
crores. For this, insurance of every type of 
crop should be made compulsory and com
mercial crops should also be included in it. In 
this way like way like the Cattle Insurance 
Companies, the Crop Insurance Companies 
will not go in loss and it will reduce the burden 
of the Government also. In the absence of 
such arrangements you are not going to be 
succeed in your objectives. People will con
tinue to draw loans because insurance cover 
is there. Farmer thinks of drawing loan on

every crop in order to have the benefit of 
insurance. Attention should be paid to this 
aspect. All the farmers should get benefit of 
crop insurance scheme.

I don’t want to say much about the 
prices, but I would like to suggest that the 
representatives of farmers should be made 
full time members of the commission like the 
official representatives. Resentment is 
growing among the farmers, as they are nol 
paid remunerative price of their produce and 
the results is that they are in debts and their 
position is going from bad to worse.

I would like to say something about the 
research centres. Grapens are produced in 
Nasik, Pune and Sangli. A grapes research 
centre should be established in Pune. I have 
come to know that a research centre sanc
tioned for Maharashtra is proposed to be 
shifted elsewhere. The production of onion 
is maximum in Nasik. Research centre is 
being shifted from there, I have written a 
letter to you in this regard. Kindly pay atten
tion to it. In the end I would like to submit that 
village unit is very necessary. The difference 
between the small farmers and big farmers 
should be removed in the matter of dryland, 
because there are 74 per cent marginal and 
small farmers there. This ceiling should be 
removed in drought prone and desert areas. 
There should be coordination on State and 
district levels in all the schemes. The Gov
ernment provides four to five thousand of 
rupees for a bore well, whereas the actual 
expenditure on it comes to Rs, 15000 and 
you talk of constructing million of wells. The 
motors of two horse powers supplied by the 
Government for lifting water are fit lifting 
drinking water only. I have talked with the 
hon. Minister of Finance in this regard and 
there are certain improvements in the posi
tion. But more changes are needed in it. All 
these factors should be kept in mind, while 
formulating the basic policy.

The export policy of first and vegetable 
is not a long term policy. There is no protec
tion to the exports. I am discussing this 
matter with th* ->~cretary for the last one 
week. Nf‘iin*rthfc>'* is any insurance cover
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nor the prices are remunerative and there is 
no protection to the exports also. When the 
matter was taken up with the Ministry of 
Commerce, they stated that a proposal has 
been sent to the Ministry of Agriculture in 
October, but still there is not information 
received from the Ministry of Agricultjre 
regarding the items to be exported. How it 
will work if the proposal sent in October is not 
going to be cleared by March. There is no 
coordination between the ministries and the 
farmers have to incurr loss because of it. We 
are responsible for their agitations. Deci
sions are not taken in time and this couses 
loss to the framers, the export list of items to 
be exported during the year 1989-90 should 
be declared immediately.

Regarding seeds, I would like to submit 
that there is not national seed bank and 
therefore, good quality seeds are not avail
able. Rules are there but still the crops are 
being damaged. As regards biological con
trol centres, Germany and Israel, have in
creased their production of paddy and fruits 
upto 30 per cent through the method of bee 
keeping, but bees die because of the in
creasing effect of chemicals and the fruit 
production decreases. 15 agroclimatic 
zones have been set up in different parts. I 
would like to suggest that 12 biological 
control laboratories should also be set up. 
The farmer has to incurr loss because he 
has to purchase substandard pesticides. I 
support these demands and it the same time 
request you to take steps to the improve the 
position. A check should also be kept on the 
mafia emerging in the cooperative move
ment. They don’t allow other people to take 
part in the movement. Agro-processing in
dustry and N.C.D.C. are working under the 
cooperatives. The food processing industry 
should come under the jurisdiction of the 
Ministry of Agriculture. If the fund for moder
nisation, which are given to the department 
dealing which the cane development fund, 
are given to the cooperatives, there will be 
an increase in their activity. In Madhya 
Pradesh Cooperatives have given a com
mendable Performance in the field of oil

seeds, The cooperatives should be encour
aged. With these words, I support the de
mands and conclude.

SHRI PYUS TIRAKY (Alipurduars): Mr. 
Chairman, Sir, we are preeminently an 
agricultural country 80 per cent of the 
people are farmers here Despite that, we 
are know as one of the poor countries of the 
world. «Vhen for the first time the Congress 
Government came in power, the land ceiling 
land was enacted, but there were certain 
loopholes left in it and the result is that the 
man who cultiveates the land has no land 
w t̂hhim Anew cropof artificianfarmers has 
come up. who have taken ownership of large 
tracts of land I would like to quote some 
figures..

[Eng fish)

M74.5 percent ofths households owning 
below 2 hectares are operating on 26.7 per 
cent of the land and 22.6 per cent of the land 
is concentrated in the hands of 2.4 per cent 
of large farm houses."

[ Translation]

I would like to urge upon the hon. Minis
ter of Agriculture to pay more attention to on 
land reforms. The papers for ownership 
rights are given to the farmers, but the actual 
possession is not given to them. It is known 
to the Government, but it is not paying any 
attention to it. The Government cannot pro
vide any other employment except agricul
ture to the farmers. Every day a farmer is 
being evacuated from his land and farm 
houses for Bureaucrats and Ministers are 
being constructed on it while they are al
ready living in the bungalows, I would like to 
call the farmer community all over the India 
to loot those farm houses in case Govern
ment does not provide land to them. Atrici- 
ties perpetuated by the Governments will not 
be tolerated. Poverty is increasing and farm
ers are being evicted from their fields. The 
person who is producing the crops is starv
ing. The population in the cities is increasing 
since the people from hilly areas are migrat
ing to the cities where they, with their chil
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dren, have to live a life of animals. The 
agricultural labourers from Bihar, Madhya 
Pradesh and Orissa come to Punjab in 
search of employment. These agricultural 
labourers should be registered. It should be 
looked into as to what wages are being paid 
to them in big farms. They should be given 
bonus etc. There should be a proper account 
of the work done by them in a particular farm. 
Land should be given to the actual tillers. It 
should not be that a Babu working here has 
got the ownerships to the wishes of the 
landlords there landlords have organised 
themselves. They are inflicting atrocities on 
harijans and tribals. They are being evicted 
from their fields. This is all is happening 
under the nose of the Government. The 
Government has increased the procure
ment price of paddy, but who are the owners 
of the land? The farmers must get their rights 
in a democratic system. All the artificial farm
ers should be deprived of the land they are 
having in their names. ?Those who till the 
land, they should be given the actual pos
session of the land. We, the farmers have no 
means to provide food and medicines to our 
children in the country which is known as an 
agricultural country. The children of the rich 
people has every luxury of life.

The hold of the bureaucrats in India over 
the land should come to an end. The hon. 
Minister of Agriculture should take immedi
ate steps to impose Land Ceiling Act.

[English]

Actual tiller of the land must get the land; 
no farmer other than actual tiller should get 
the land.

[English]

DR. PHULRENU GUHA (Contai): I rise 
to support the Demands for Grants of the 
Ministry of Agriculture.

Agriculture is the backbone of our coun
try and the country’s development suffers 
from drought and flood quite often. A year 
back the country suffered from worst type of 
drought, but through the effort of Agriculture

Ministry, India could come out from the very 
difficult situation. After independence there 
has been much progress in the field of agri 
culture, but there is a need for further devel
opment in this field. To meet the requirement 
of our growing population per acre produc
tion will have to be increased.

Water and electricity are essential for 
more production. Proper steps should be 
taken to ensure remunerative price of agri
cultural product and, in this connection, I 
would like to say that the agricultural labour
ers should get a proper remuneration, why 
they do not get unfortunately in most of the 
places. The benefit of crop insurance should 
be provided at all the places for all farmers. 
There are large areas of barren and fallow 
land, but there is hardly any scheme to turn 
them into fertile land. Our country is full of 
rivers and rivulets, but there is hardly any 
arrangement to make them useful farmers, 
that is, for our cultivation. It is stated that 
during the 7th Plan all villages will be pro
vided with drinking water, but in practice not 
much has been done, with confidence I am 
telling you that in my constituency a large 
number of villages are without any arrange
ment of drinking water.

For agriculture, proper land reform is 
absolutely necessary, but it is not done in 
many places.We believe that land should 
belong to the tiller only. In Bengali, there is a 
proverb: longer Ja Zamindar" Even where 
land is distributed, often it is not distributed to 
the proper persons. I can give a number of 
examples of my State, but I am not able to do 
it because there is no time. IRDP, NREP, 
RLEGP and other rural welfare schemes are 
not being implemented properly. In some of 
these schemes, MPS are supposed to be 
members of these committees. It has been 
discussed in this House also. I do not know 
about others. I have not received a single 
notice of these meetings. I request the 
Government to look into this matter. We 
cannot expect to put a stop to the shifting ol 
rural population to the urban area, unless we 
develop our villages. How can they live in the 
villages if the villages are not developed? 
Apart from all the schemes, proper irrigation



523 D.G., 89-90 of APRIL 20, 1989 Min. of Agriculture 524

[Dr. Phulrenu Guha]

facilities must be provided to farmers. Dams, 
number of big irrigation schemes and water
ways programmes may take a long time and 
my news move money. But why do we not 
have number of deep irrigation tubewells at 
least at the beginning? We must take strong 
steps about the disappearance of the forests 
in our country. It is playing havoc to our 
climate and affecting our food production. 
We have a large population of useless cattle 
in our country which is competing with 
human beings.

We should do everything possible to 
produce more and more quality seeds so 
that our farmers are able to utilise the good 
quality seeds. Our scientists should develop 
better seeds than what we have today.

Something drastic has to be done to see 
that the degraded land is reclaimed.

Sometimes fertilizers are used without 
finding out the quality of the soil. This must 
be stopped.

In Midnapore district the Bhagabanpur- 
Nandigram master plan for irrigation and 
water ways was sanctioned two years ago, 
but hardly any progress of work is visible 
even now.

Irrigation is a must for agricultural pro
duction and livelihood of the farmers. But 
even when sanctioned schemes take such a 
long time, how can we expect progress in the 
agricultural sector?

The Subarnarekha Project is under 
construction. As far as I know, the Bihar part 
is almost constructed but the West Bengal 
part is not yet started. Only the Chief Engi
neer and may be some other persons have 
been appointed. Even the question where 
the head-quarters will be located has not 
been finalised. I understand that the Govern
ment of West Bengal has offered land in 
Digha. This project will end at Sankarpur 
which is near Digha. So, why are they not 
starting the work with Degha as the head

quarters or the headquarter of Dubca basin 
may be utilised as the headquarters of 
Subarnarekha Project. They should not wait 
till the headquarters is finalised.

I have got two important questions to 
ask the hon. Mmistor. Bora cultivation is now 
made in Ramnagar I and II, Egra II, contai I 
and III Blocks by the water of Subarnarekha 
through the Ofissa coastal canal. I wonder 
how much water will Bhersaghat Barrage 
get from the channels and the reservoir and 
how much will be available for Contai Sub- 
Division after meeting the requirement of the 
adjacent areas.

Another question is, if the West Bengal 
part is not ready, then water from the Chandil 
reservoir will not have many passage. So, 
there is a great possibility of flood in some 
parts of Midnapore district, particularly in 
Contai Sub-Division.

I come to my last point. Now CAPAT is 
made to decentralise the work. At the begin
ning CAPAT was working satisfactorily, but 
now CAPAT takes at least four or five 
times—may be more— more than the Gov
ernment system. I do not know whether 
there is anything wrong in the system or what 
is the difficulty or they do not have enough 
staff to do the work. I would request the hon. 
Minister to look into the functioning of CA
PAT and take necessary action. CAPAT 
must have a time limit to deal with one 
application.

My last point is that I request the hon. 
Minister to start a vocational institute for 
fisheries for both theoretical and practical 
training in Contai Sub-Division. Now there is 
a growing demand for fisheries education 
throughout the country.

With these few suggestions I support 
the Demands of the Ministry of Agriculture 
most heartily.

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU): Mr. Chairman, Sir, during the



525 D.G., 89-90 of CHAITRA 30,1911 (SAKA) Min. of Agriculture 526

debate on the Demands for Grants of the 
Ministry of Agriculture, certain hon. Mem
bers were pleased to make some comments 
on the tertiliser sector. It will be my en
deavour in this intervention to try to answer 
and clarify some points raised by the hon. 
Members.

Sir, 1988-89 has been a unique year of 
all round achievement in the fertiliser sector. 
We have set up new records in consumptbn, 
production, installed capacity, capacity utili
sation and energy efficiency. Fertiliser is one 
of the main inputs in modern agricultural 
production. It is the first contact of the farm
ers with modern science.

16.52 hrs.
[MR. DEPUTY-SPEAKER in the chair]

Sir, our consumption has been going up 
in the past few years. In 1987-88, we have 
consumed 90.11 lakh tonnes of nutrients. In
1985-86 and 1986-87, the consumption had 
stagnated at 87 lakh tonnes of nutrients. But 
I am happy to say that in 1988-89, we will 
consume 110.31 lakh tonnes of nutrients, 
this would be the expected consumption— 
the final figure has not yet come. This is the 
highest rise of consumption in any single 
year and represents 22 per cent increase. 
This has a linkage wither food production. If 
you consume more fertiliser in a given area, 
you have more agricultural production.

I am happy that many Members have 
congratulated the Government for having 
achieved a record production of 170 million 
tonnes of Foodgrains this year. Prof. Kurien 
and other Members have requested the 
Government to make more efforts to in
crease the fertiliser consumption, thereby 
increase the food production. I am sorry to 
say that our average consumption even 
though we have made a lot of efforts, is only 
50 to 60 Kgs per hectare. Punjab has a 
consumption of 150 kgs per hectare and the 
low is in the North Eastern Region, which is 
about 5 to 6 kgs per hectare. We are trying 
our best through promotional methods. And 
Fertiliser Companies are tying with educa

tional programmes, to the farmer to see that 
fertiliser consumption is increased.

Sir, another achievement in the fertiliser 
sector is the fulfilment of our plan target. 
According to the Seventh Plan document the 
anticipated installed capacity in nitrogen 
was 92.53 lakh tonnes and in phosphatic 
fertiliser 26.91 lakh tonnes. Our achieve
ment the last year, 1988-89 in nitrogen was 
81.48 lakh tonnes and inphosphaticfertiliser 
was 26.5 lakh tonnes. In phosphatic fertil
iser, we have achieved the plan target even 
one year ahead. But in nitrogen, I am sorry to 
say, we have fallen short by one million 
because three plants of HBJ pipeline have 
been slipped. I assure the House that these 
plants are being taken up and they will be 
completed in the next three years.

Our production also is very good. In 
1988-89, the targetted under nitrogen pro
duction was 64 lakh tonnes, but our achieve
ment has been 67.12 lakh tonnes of nutri
ents; and in phosphatic fertiliser the target 
was 21.9 lakh tones and we have had an 
achievement of 22.51 lakh tonnes. So, we 
have achieved all our plan targets. In 1989- 
90, we expect production in nitrogen about 
70 lakh tonnes and in phosphatic fertiliser 
about 24 lakh tonnes. I am sure we will be 
able to achieve this. This high production 
has been achieved because of increase in 
our installed capacity and greater capacity 
utilisation in our existing plants. By having 
greater capacity utilisation, we have in
creased our productivity. Our target in the 
plan has been only seventy per cent capacity 
utilisation for urea and eighty per cent for 
phosphatic fertiliser. In 1988-89 itself, we 
have achieved capacity utilisation of 85.2 
per cent in nitrogen and 86.8 per cent om 
phosphatic fertiliser. The reason why I am 
giving all these figures is that one Member 
from the other side has said that we have 
very low capacity utilisation and that our 
plants are not giving high productivity, during 
1988-89 we have stepped up our production 
by 23 per cent in one single year in nitrogen 
and 35 per cent in phosphate. The overall 
increase in production is 25.7 per cent. 
These figures have contributed in no small a
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measure to the increase in overall industrial 
production of the range of 10 percent.

I am also happy to inform the House that 
our gas based plants which have put up 
recentty, have achieved 100 percent capac
ity utilisation from the day go. This shows 
that we are technically sound. India has 
technologically advanced in plant mainte
nance and in production planning.

In particular, I would like to say that we 
have achieved a significant breakthrough in 
conserving energy. We are having high 
energy conservation. In particular I would 
like to mention the new lant at Aonla, IFFCO 
plant, which has substantially cut down the 
energy cost and has performed even better 
than the guaranteed or rated energy con
sumption. Also I would like to say that RCF 
plant at that has substantialiy brought down 
th energy consumption. By all this, we have 
achieved the optimum possible advantage 
of the repeated use of well proven technol
ogy for gas based fertiliser plants.

Some Members have raised the point 
about the high subsidy in the fertiliser sector. 
This year, in fact, we have given a subsidy of 
Rs. 3500 crores. This is quite alaming. But 
what is this subsidy? The subsidy is the 
difference between the cost of production 
and the price at which the fertiliser is made 
available to the farmers. The cost of fertilis
ers has increased from what it was in 1981. 
In fact, the price of urea on 11th July, 1981 
was Rs. 23.50 per tonne and today also it is 
available at the same price though there has 
been a tremendous increase in various in
puts like feedstock and various services like 
power, transport and other services includ
ing wages of the labour. In fact, I would like 
to quote a few figures. Naphtha, is the feed
stock for urea. As on 1.4.82 its price was Rs. 
1924.18 per matric tonne whereas on 1.4.88 
its price had gone upto Rs. 2262.66 per 
metric tonne. The price of natural gas on
1.4.82 was Rs 403.90 per thousand cubic 
metres whereas on 1.4.88 it was Rs. 
1565.24 per thousand cubic metres. The

power rates have increased from Rs. 440.9 
MWH on 1.4.82 to Rs. 866.83 MWH on 
1.4.88. The wholesale price index has in
creased from 286.2 on July 81 to 434.4 in 
December, 88— an increase of 51 per cent.

What I am trying to say is that even 
though there has been suostantial increases 
in the price of various inputs and other serv
ices, the fertiliser price has been kept con
stant at the same level as it was on 11 th July, 
1981. This is one of the reasons why the 
fertiliser subsidy has increased exponen
tially. Another reasons why fertiliser subsidy 
has increased is because of steep increase 
in indigenous production. In 1980-81 the 
production was 30 lakh tonnes of nutrients 
and we paid a subsidy of Rs. 505 crores 
while today cur production is 94 lakh tonnes 
and we probably will pay about Rs. 3500 
crores.

The objective of giving subsidy is to help 
the farmers. There has been a criticism from 
various Members that this subsidy is not paid 
to the farmers, that some middlemen in 
between are taking away this subsidy. Some 
other Members have said that this subsidy is 
paid to the manufactures and not the farm
ers. I would like to inform the hon. Members 
that in any system of administered pncing, 
we have to have a system that works and the 
only system that could work is to identify the 
minimum number of people when the sub
sidy is to be paid to.

17.00 hrs.
In fact, if we were to give subsidy di

rectly to the farmer, we will have to run after 
millions of farmers and it will be impossible to 
pay this subsidy directly to the farmers. So, 
it is paid to the industry which passes on the 
subsidy to the farmer. There is no argument 
which can substantiate that this subsidy is 
not passed on to the farmer because if you 
see the price of fertiliser, this Rs. 2,350 per 
tonne of urea or Rs. 117.50 per bag of urge 
shows that the subsidy is passed on to the 
farmer. If the subsidy was not passed on to 
the farmer, probably the price of one bag of 
urea would be Rs. 250 and not Rs. 117.50.
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Also, the significance of fixed price of fertil
iser is all the more great because even with 
this heavy increase in consumption of fertil
iser, we have had no shortage of fertiliser 
and I can assure the House that there will be 
no shortage of fertiliser, in the future also.

The objective of the Government in 
subsidising fertilisers is to see that adequate 
supply of fertilisers is available to the Indian 
farmers, with no shortages, and also that 
fertiliser is available at a reasonable price 
which the farmer can afford.

There has been some criticism from a 
Member on the other side that we have been 
allotted less money this year. I would like to 
say that in the Seventh Plan, the funds 
allotted to the Department of Fertiliser were 
Rs. 2,708 crores but we will be utilising a sum 
of Rs. 3,532.8 crores. I have already stated 
about the achievement of our physical tar
gets and that we have made good achieve
ment and we have had a good tempo of 
development in the Seventh Plan and hope 
to have a greater growth rate in the Eighth 
Plan also.

Shri Madan Pandey has made a spe
cific reference about the Gorakhpur Plant of 
FCI that is should be revamped and if it was 
not revamped, a new plant should be put up 
of the same place. I would like to say that 
both these proposals are pending with the 
Government and we will surely look i» ;to 
them. In fact, I would say that even though 
we have not taken a final decision on this, the 
revamping of the Gorakhpur the Plant would 
be the best option in the present case.

One of the Members from Andhra 
Pradesh said that one of the plants m ai ,uf nc- 
turing DAP, Godawari Fertilisers, was 
closed for a few days or a month because of 
the shortage of one of the raw materials, 
Phosphoric acid. I would like to say hern that 
plants do get shut down because of many 
problems. There may be problems of power 
shortage in States. In fact, today Andhra 
Pradesh is reeling with sixty percent power 
cut. There may be stoppages because of 
labour problems. Sometimes there may be

stoppages because of raw material shortage 
also because they are imported. So. lot is 
being made out of nothing. In fact, I have tho 
history of Godawari Fertilisers here. It was 
supposed to have started production in 
December, 1987 but till April-May, 1988, 
there was hardly any production. In May 
1988, they started with a production of 
twenty-two percent capacity utilisation and it 
went on. Last year in the first samaster of 
1988, that in January to Jur.e, they had 
asked for an allocation of 84,000 tonnes of 
phosphoric acid but they were pleased only 
to utilise 16,5000 tonnes of phosphoric acid. 
In the second samaster they had asked for 
an allocation of 87,000 tonnes but they were 
pleased to use only 50,000 tonnes. So, this 
year, when there is a slight disruption in the 
supply, they make all the noice. Sir, here I 
would like to make one statement about the 
import of phosphoric acid I will not like to 
dwell on it too much because we are still in 
the process of import and it would not be 
proper on my part to reveal the mind of the 
Government and what actually is happen
ing. But I would like to say that we import 
phosphatic acid from a few countries like 
Morocco, Tunisia and some quantity from 
America also and, unfortunately for us, 
these countries have cartelised. They have 
formed a cartel and they have unreasonably 
raised the price from $325 to $480 in the 
span of ona and a half years, without linking 
this rise in price to their own input cost. We 
are a country of nearly 8o0 million people. 
We have the thread largest technical man
power in the world and we cannot be held to 
ransom. Wo w'll not browbeaten. We will not 
let other countries cartelise and force us to 
import anything, any raw material at their 
prices. Sir, we believe in good trade between 
counties. But we also believe in fair-price for 
both the producers and the consumers. We 
.'!! not be brow-beaten by the foreign cartels 

to purchase any raw material at their prices. 
r!ere, I wouk* like to make a request to the 
hon. Members who made the observation 
regarding Godavari Fertiliser. I would like to 
inform Mr. Raghuma Reddy, Telugu Desam. 
that the Ramagundam Fertiliser Plant which 
is in his State, has been having 100% power 
cut and nobody has said anything about that.
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Sir, Ramagundam Plant which manufactur
ers urea is having a super-thermal power 
station next to its factory and it is very easy 
for us to connect that and give power to the 
fertiliser factory. But because we have re
gard for the State Government, we do not do 
that sort of thing and we asked the State 
Government to give power to the fertiliser 
factory. Sir, fertiliser is in the core sector and 
it should not have 100% power cut. In fact, I 
am told if power is to be utilised by Ramagun
dam Fertilizer Factory, the State Govern
ment is asking them to pay a penal rate of 
five times the ordinary rate of power. I re
quest the State Government here that they 
should see that our fertiliser factory is run 
and it should not be allowed to starve for 
want of power.

SHRI V. SOBHANADREESWARA 
RAO: What about the Godavari Fertiliser 
Plant? You are telling about Ramagundam 
Plant only.

SHRI R. PRABHU: I have already said 
about Godavai Fertiliser Plant. Before I took 
up the point regarding Ramagundam. If you 
see the record, you will know. Sir, I have 
already talked about phosphoric acid. We 
will see that there is no shortage of any 
fertiliser to the farmer in this country, be it 
urea, be it DCP or be it a mixture or Pottasic 
fertiliser.

Sir, an hon. Member had said that there 
was a heavy gap between the demand and 
production. I have already given the figures 
of our consumption and our production. I do 
not think that I have to go into it again. We do 
not have any source of potasium fertiliser in 
this country. So, all the requirement of pjt- 
ash is imported into this country and we have 
enough potasium fertiliser and, as I said 
there will be no shortage of any fertiliser not 
or in the future.

Sir, another hon. Member mentioned 
about the fertiliser to be packed in small size 
packs. Sir, we have small size packs for 
some hilly areas and tribal areas. The big

packs of fertilise are not transported to those 
areas and the people there prefer smaller 
size of 25 Kgs. packs. We have a pro
gramme where the industry would provide 
packs of 25 Kg. upto 10% of the EC alloca
tion in any State. Sir, an hon. Member talked 
about low capacity utilisation. I have given 
figures for that and I do not think I require to 
go into that. But the reason for the lower 
capacity utilisation by the public sector Units 
is only because of sick companies, namely, 
F.C.I. and H.F.C. Except those companies, 
our public sector units are performing as 
good, if not better, as those in the Coopera
tive or Private sector. The F.C.I. and the 
Hindustan Fertiliser Corporation have spe
cific problems. They have low capacity utili
sation because of the frequent power-cuts. 
Ramagundam is one of the plants with the 
F.C.I. They have equipment break-downs; 
they have strained labour relations and li
quidity problems. I would say that most of 
these plants are located in Andhra Pradesh, 
West Bengal and Assam and probably these 
problems are in one particular region in our 
country. I would not like to take much of the 
time of House. Sir, if I have left out any points 
which the hon. Members have made during 
the discussion, I will go through records and 
send the replies to the hon. Members. Thank 
you.

SHRI AMAR ROYPRADHAN (Cooch 
Behar): Mr. Deputy-Speaker, Sir, after
independence.the strategy of the economic 
development of the country has been com
pletely changed. H has been aimed and 
pursued for the growth of capitalistic Gov
ernment and naturally in the field of Agricul
ture there are also the industrial and com
mercial bourgeois and multi-nationals like 
pepsi-cola and others spreading their ugly 
hands just to exploit the peasentry in the 
country. The capitalist farmers are those 
sitting there on that side are controlling the 
agricultural sector. You fook at the country. 
What is the condition of the rural poor, those 
who are agriculturists, those who are peas
ants, those who are agricultural workers? 
What is their condition? Through you, I 
would like to ask the hon. Minister whether it 
is a fact that in our country you are going to
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have more of Green Revolution and you are 
developing the rural economy. But what is 
the net result of that? According to the cen
sus in 1961 the number of agricultural work
ers was 3.6 crores. In 1971 it was raised to 
4.56 crores and in 1981, in your regime, it 
was 5.54 crores. And now there is no figure. 
In 1991 we can have the idea of what is the 
actual figure, it may be calculated, that is 
going to be more than 7 crores of people, 
those who are agricultural workers, those 
who are not getting jobs properly. Those who 
are getting jobs are getting jobs only for 100 
days in a year. Just now the hon. Minister 
mentioned about Shri Mandan Pandey. Shri 
Mandan Pandey is a member of the Con
gress Party and he was the leader of a 
Parliamentary Committee who submitted a 
report on agricultural workers. What is there 
is that report? Not to speak of the other 
States, in Madhya Pradesh where the Con
gress (I) is ruling, the agricultural workers 
are in a bad shape. And it was in Shri 
Mandan Pandey’s report that the agricultural 
workers there are getting work only for 75 to 
80 days in a year. It is in that Report. Yes, 
there is the Minimum Wages Act, but nobody 
follows it. The Government there does not 
like to look at that. And what is in the report? 
The agricultural workers are forced to work 
more than eight hours a day for Rs. 2 to Rs. 
4. It is not our saying, it is you who say it and 
this is the condition of the country.

Sir, you just go into indebtedness. What 
is the rural indebtedness? I would like to 
quote the Reserve Bank of India Report 
here. According to the survey of the Reserve 
Bank of India, rural indebtedness was Rs. 
900 crores in 1951 and according to the 
latest information of the Investment Survey
1981-82, the National Sample Survey 37th 
Round, the total outstanding debt of cultiva
tors was Rs. 5737 crores and the total 
amount of rural debt was Rs. 6193 crores in 
1981 and it is also to be mentioned here that 
on an average, the individual debt was Rs. 
3595 in 1981 and I think at present, within the 
span of 8 years it must have been raised to 
Rs. 5000 per head. This is the condition. But 
one thing you have forgotten totally. What 
about the land reforms? You never talk

about the land reforms, you talk too much 
about Land Reforms the Sixth Plan. In the 
Sixth Plan, you have mentioned, and I quote 
from Sixth Five Year Plan, Vol. II, page 62 as 
follows:

MThe Legislature measures to confer 
ownership rights on tenants would be intro
duced in all the States by 1981-82, the 
programme of taking over and distribution of 
ceiling surplus land would be completed by
1982-83, completion of updating of land 
records would be completed in a phased 
manner by 1985, consolidation of holding 
would be taken up in all States, with the aim 
of completing it in 10 years, with the priority 
being assigned to command areas of irriga
tion projects."

All these promises have been belied. What 
is the net result? After that, you have conve- 
nced one meeting with the State Revenue 
Ministers on 18th May, 1985 to review the 
progress of implementation of land reforms. 
In that meeting, you passed so many nice 
resolutions. I will quote one or two of them. 
About the implementation of land ceiling, 
you have passed a resolution that time 
bound remedial action should be taken for 
disposal of pending returns. But is a fact that 
so many lands are still in the hands of land- 
grabbers, Zamindars and federalists. Noth
ing has been done. In the cause of discus
sion, you have said, cases involved in litiga
tion be got decided expeditiously. Creation 
of tribunals under article 323 (B) of the 
Constitution or reason of Special Courts/ 
Benches in High Courts for quick disposal of 
ceiling cases may be considered. What ac
tion have you taken so far?

No action was taken.

You have passed another resolution, 
namely, vigorous action to investigate the 
evasion and avoidance of law be taken, 
followed by concrete remedial measure, 
legislative and otherwise, within 2 years. I 
think,' two years have passed since 1985 . 
What action have you taken? Nothing.

In the 7th Plan document, you have
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written only a few lines. It is said, land re
forms in the 7th Plan would be looked upon 
as part of anti-poverty strategy. How funny is 
it? It means, land reforms are considered 
with other measures like IRDP, NREP, 
RLEGP. Sir, this is the condition of the coun
try now. Sir, even during pre-independence 
period, land reforms were given priority and 
it was the Congress-I people who raised the 
slogan, land to the tillers. Have you gone 
through your election manifesto of 1946? 
Land reform is mentioned there. But you 
have forgotten all this. It is because, these 
capitalist sections, those land grabbers, 
landlords are with your Party now. So, you 
do not want to mention all this and you are 
exploiting the poor agriculturists. You are 
exploiting the poor peasantry. You are ex- 
ploting the shore-croppers. You are exploit
ing the landless agricultural workers and in 
this way, you are helping the capitalists. 
What are the reasons? It is because, the 
capitalist sections are now in the agricultural 
field. You have invited them and you policy 
has invited them to come to agriculture.

So many things have been said regard
ing remunerative prices. You have changed 
the name, nomenclature of the Commission. 
Yesterday, one Congress Member was tell
ing, it may be APC or ACPC, whatever the 
change in name, it is just like 'old wine in the 
new bottle’. It is nothing else than this.

MR. DEPUTY-SPEAKER: You are
getting at least new bottles. Old wine is good 
in a new bottle!

SHRI AMAR ROYPRADHAN: Sir.
whether it is APC or ACPC, it is a white 
elephant.

It is not my personal views be it is the 
general view of the economists that the 
following three things are very essential for 
remunerative price:—

(i) Full coverage of the cost of pro
duction, including a fair remu
neration for peasants labour 
plus fair margin of profit plus risk 
allowance plus transport cost for 
marketing.

(ii) Full parity between prices of 
agriculture produce and the in
dustrial products.

(r) Full parity between the prices 
paid by the peasantry and the 
prices received by the peas
antry.

What is the net result? Mr. Minister, I 
would like to draw your attention to these 
figures. Please take note how you are giving 
remunerative price to the peasants.

According to Econo, nic Survey, the 
support price of wheat in 1985-86 is 157, the 
price increase is 3.3, the wholesale price 
index is 3.8 and the consumer price index is 
5.3. It is always below. In this way, you will 
have to give some protection to the agricul
turists. But you did not give protection. It 
cannot be. The figures for the other years 
are:?

Year Support Price Support Price Wholesale Con.
price of increase price of increase price price
wheat Rs. rice Rs. index

1—7 per quintal per quintal

1 2  3 4 5 6 7

1986-87 162 3.1 146 2.8 7.2 8.1

1987-88 167 3 150 2.7 8.8 10.2

1988-89 1 73 4 160 6.1 09.8 F ig u r e  not
available^
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Year Price received 
Rs. p

Price paid 
Rs. p

1 2 3

1980-81 213.6 244.8

1981-82 224.2 270.5

1982-83 237.2 278.9

1983-84 260.4 302.6

(Economic & Political Weekly, March, 1987.)

This is the condition! Your price policy is 
totally on the wrong footing. The Agricultural 
Cost and Price Commission is working ac
cording to the sweet will of the industrialists, 
capitalists and bourgeois in the country. All 
the agriculturists are losing.

The cumulative loss of poor peasantry, 
according to Shri Dalip Swami and Ashok 
Gulati, the renewed economists in their sur
vey is:—

Year Rs. (In crores)

1 2

1970-71 12,480

1980-81 45,000
approximately.

At the prevailing rate, it would be approxi
mately Rs. 80,000 crores. Agriculturists are 
losing. This is the condition! Again you say 
that you are going to have a green revolu
tion. For what purpose? For whose interest? 

is for the industrialists. It is for the capital- 
It is for the bourgeoisie. But not for the 

country’s poor people, the share-croppers, 
the peasantry and the agricultural workers 
ar>d the others who are working on the land.

I cannot support this Budget relating to Agri
culture.

[ Translation]

SHRI D.P. YADAVA (Monghyr): Mr. 
Deputy Speaker, Sir, I do not, want to go into 
figures, but I would like to submit certain 
points based on my personal experiences, 
regarding the agriculture in eastern sector.

The point is that to what extent the 
Ministry, whose Demands for Grants have 
been taken up for discussion, is directly or 
indirectly connected with the agriculture 
production. In my view, the Central 
Ministry’s is somewhat indirect since the 
agriculture is a state subject. A leadership is 
necessary to fulfil our expectations.

I was going through a report on agricul
ture production.

[English]

Report of the study group on Agriculture 
strategy for the Eastern Region of India- 
1985.

[ Translation]

The Planning Commission had asked for 
this report in 1985 and the report is before 
you. About the Eastern Region it says that:*
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[English]

“Further, through this approach, it is also 
seen that the potontial in the Eastern Region 
as a whole is a little over 400 per cent than 
the actual yield."

[Translation]

According to the estimate of the study group 
there could be more than 400 per cent pro
duction all over the Eastern Region viz. 
Assam, Bihar, Eastern Madhya Pradesh, 
Orissa, Eastern Uttar Pradesh and West 
Bengal. What strategy will we have to formu
late to achieve this much target of produc
tion. I have assessed the position with the 
scientists. It appears to me that too many 
cooks will spoil the broth. Perhaps you are 
not aware how many officers have been 
posted in a district in the States by the 
Agriculture Department. In my district there 
are 20 Community Development blocks. 
There are two class-l gazetted officers, 140 
class-ll gazetted officers, 379 class-ill per
sonnel which include village level workers 
and Inspectors etc. and 229 class-IV per
sonnel to look after this work. Such a huge 
number of Government officials is looking 
after only 20 Community Development 
blocks. If all of them work sincerely we can 
expect good crops from 8 lakh hectares of 
land where produce can be estimated about
4 lakh tonnes of foodgrains. The same is the 
position with regard to other states also. 
Even after employing such a huge contin
gent, I have found that there is not a single 
hectare of land which is disease free, which 
gives optimum yield and produces top class 
seeds. A large number of staff has been 
employed by you, but what are they doing. I 
would like to submit that sinking all differ
ences we should start man-power planning 
at the district and block levels. Until and 
unless man-power planning is done, your 
schemes will not be successful. It is also to 
be seen as to how to co-ordinate the 
extension programmes being carried out by 
various scientific institutions. It is also nec
essary to see how agriculture should be

connected with forestry and animal hus
bandry. Similarly we have to see as to how 
the department of education engineering 
and industry can be interrelated. The De
partment of Rural Development is also at
tached to your Ministry. There are 5 Minis
ters in your Ministry. It is not possible that all 
the 5 Ministers will go at a time. But you can 
send 5 senior officers, one each from all the
5 departments to any one of the divisions in 
Eastern Uttar Pradesh, Bihar or West Ben
gal for 3 days. They will study the geographi 
cal conditions prevailing there and the prob
lems being faced by the people there. These 
five officers will be the best judges and find 
out a solution. You can also ask your col
leagues to go there. Agriculture has no co
ordination with rural development. The 
I.C.A.R. is not receiving funds from CA- 
PART. The I.C.A.R. is starving for funds. I 
would, therefore, like to request you to make 
full co-ordination in all the 5 departments in 
the Ministry of Agriculture and prepare target 
oriented schemes. You will have to run 
maximum training programmes under the 
I.C.A.R. I am proud that our country has 
produced great agriculture scientists. I 
would like to thank the Ministry of Agriculture 
through you for Dr. Randhawa who received 
the Padma Bhushan award. Our extension 
programme should be science and technol
ogy oriented and it should be a field of co
ordination I would like to make a few submis
sions about seeds also. You said that the 
Government proposes to raise huge 
godowns for seeds and supply. But it is hot 
possible. You should teach the farmers the 
art of producing seeds. I would like to sug- 
gest in this context that you should institute 
an integrated approach for rural develop* 
ment particularly in agriculture through the 
proliferation of the scientific and technologi
cal man power on the basis of report submit- 
ted by G.B.K. Rao. T.N.V. works, but it 
suffers from certain shortcomings. You 
show to your 5 officers how powerful the 
T.N.V. is. There is not a single hectare of 
land in my constituency, Monghyr which I 
can call a model. Of what use your 140 
officers will be who have been employ** 
there. I request you to organise Co-ordina* 

tion and work with full confidence.
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SHRI MOHD. AYUB KHAN (Udham- 
pur): As I do not have much time at my 
disposal. I would like place a few points 
before you. The point that a revolution has 
been brought in the field of agriculture can
not be under estimated. The State Govern
ments, the Central Government and the 
farmers have made concerted efforts in this 
regard. The Government deserves our con
gratulations for this. In this connection I 
would like to say that a lot of work still 
remains to be done. This achievement is not 
the end, there is still a lot of scope. The 
production can increase further. We have 
the example of China before us. China has 
been able to produce 4 million tonnes of 
foodgrains from this much of cultivable land. 
I, therefore, say that there is scope and a lot 
could be done. We should think over our 
shortcomings calamly and removethem. It is 
the Congress which brought independence 
to the country and we have to achieve green 
independence in agriculture for our people 
through democratic means. For this, we 
should provide required resources so that 
production could increase further. At the 
some time social justice should also be given 
to the people. Without this we cannot have 
green revolution. We should admit that there 
have been some shortcomings in land re
forms. It should be our endeavour to see that 
these shortcomings are removed wherever 
they are found. We have a right to get credit 
for the work done by us. We gave ownership 
rights of land to lakhs of farmers. But in 
certain places new landlords have come into 
being in some other form. That is why we 
should change the self cultivation procedure 
and make it more rational so that thousands 
Kavals of land that will be available could be 
distributed among landless farmers. I have 
very little time at my disposal. The number of 
marginal farmers is increasing in our coun
try. The number of labourers working in 
agriculture fields is increasing. The number 
of the people living below the poverty line is 
also constantly increasing in our country. 
We should see as to why our schemes do 
not become effective. Where is the defect in 
our system ? Whatever we want to give in the 
form of fertiliser or loans to farmers that 
reaches the influential section of the society.

It is, therefore, necessary that we should 
identify the people. But how to identify? Is 
there any formula with the help of which we 
can identify the people living below the 
poverty line. We just make an assessment 
that such and such number of people live 
below the poverty line on the basis of figures 
we receive. But from my own experience I 
can say that in the ultimate analysis the 
responsibility of that work falls on village 
level workers to ascertain as to who are 
living belowthe poverty line and who are not. 
This is the reason that the funds released 
from the centre under various schemes like 
I.R.D.P., the subsidy and the loans fall into 
wrong hands. Our evaluation team has also 
certified this. These shortcomings should be 
removed.

I would like to make submissions about 
my State in short. The cropping pattern in 
Jammu and Kashmir is totally different as the 
ecology, environment and topography of the 
State is quite different from the other parts of 
the country. It is, therefore, necessary that a 
socio-economic survey of the State of 
Jammu and Kashmir should be conducted. 
There are different areas in Jammu and 
Kashmir viz. river valleys, plains and hilly 
areas. But nobody has ever thought so far as 
to what should be the cropping pattern in 
these areas. Various development works 
are being undertaken on the basis of plans 
prepared by the Centre. This is the reason 
that we do not get as much benefits from 
these plans as we are supposed to get. I 
want that the planning process should start 
at the grass root level. Before preparing the 
plan it should be seen as to how to make the 
planning for the cropping pattern of the area, 
how to make multi-planning about cropping, 
where is the necessity of dry-farming, what 
are the problems being faced at different 
places and where denudation of forests is 
taking place. Denudation of forests all 
around is causing destruction every where. 
Until and unless the pattern of agriculture is 
changed in the State, the future of lakhs of 
people is not safe. There is quite a different 
topography in Jammu. It is, therefore, most 
essential that socio-economic survey of the 
region should be conducted. The apples
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produced in Jammu and Kashmir are the 
best in the world. But today the apple grow
ers have gradually developed a feeling that 
they are in no way benefited from apple 
production. It is because the price of packing 
boxes has increased manifold. Timber is not 
available to make boxes and the transporta
tion charges are increasing day by day. 
Ultimately nothing comes to their pockets. I, 
therefore, request you to set up Fruit Proc
essing Plants in Jammu and Kashmir so that 
the fruit growers of the State could be bene
fited. What I feel is that a lot of time is being 
wasted on discussions over the various 
central schemes. The system needs to be 
changed. With the release of funds ap
proved scheme should also be sent to the 
State so that the funds could be spent in 
time. What happens these days is that the 
schemes are being approved at the legend 
of the year and by that time the funds are 
either wasted or misappropriated. Besides, I 
would like to point out that we want over all 
development of the country and we feel that 
people should be involved to the maximum 
in the development process. For this, it 
becomes necessary to re-organise the 
Panchayati System. It is also necessary that 
the Panchayats which cover a large area 
should be re-organised and made viable.

Since there is no time at my disposal. I 
thank you for providing me time to speak.

•SHRI R. JEEVARATHINAM (Ar- 
akkonam): Hon’able Deputy Speaker, Sir, I 
would like to say a few words in support of 
the demands for grants of the Agriculture 
Ministry for the year 1989-90.

Agriculture is the principal profession of 
one millions. Our farmers are very poor. 
They are dependent on this profession. 
They are not like industrial workers. Indus
trial workers have many facilities which 
farmers do not have. There are many small 
farmers in our country. A survey must be 
conducted to identify the small and marginal 
farmers. Farmers who own less then 5 acres 
of land should be given all facilities. Free

electricity should be provided to small farm
ers having 5 H.P. pump sets.

Agricultural operations have been af
fected due to scanty rainfall. A survey must 
be conducted to locate the availability of 
ground water. All those owning less than 5 
acres of land should be provided with wells 
dug at the Government’s cost. A permanent 
annual monetary relief should be provided to 
the farmers. The Government should pro
vide Rs. 10,000/- to the family of every 
farmer on his death. A law for this purpose 
must be enacted in cosultation with the State 
Governments.

Agricultural loans should be extended 
to farmers at low interest rates. Cooperative 
credit societies should lend loans to farmers 
for family functions like marriage etc. 5 H.P. 
Pump sets should be sold to farmers at 
subsidised rates. Our country is a big coun
try. 75 Crores live in this country. Farmers 
constitute the majority of the population. 
Majority of the farmers are poor. They are 
hard workers. They suffer due to failure of 
monsoons. I, therefore, request the Govern
ment to link all rivers and to ensure supply of 
water to all regions in a balanced manner.

Drought hits Tamil Nadu very often. 
Even this year, the monsoons have failed. 
On a long term plan, the Ganges and the 
Cauvery must be linked. Efforts must be 
taken to promote scientific research for 
converting sea water into potable water. The 
water so refined may be used for drinking as 
well as irrigation.

There are not heavy industries in Tamil 
Nadu. Agriculture is the main profession in 
the State. Efforts should be taken to moder
nise agriculture in the State. Fertilizers 
should be distributed in large scale. I request 
the Hon. Minister for fertilizers to set up a 
fertilizer industry in the State. Fertilizers and 
high yield variety seeds should be provided 
free of cost to all farmers owning less than 5 
acres of land and to those who own more 
than 5 acres, these should be distributed at 
50% of the cost. Agriculture education 
aimed at improving the production of

^Translation of the speech originally delivered in Tamil.
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foodgrains should be imparted to all farmers. 
Special demonstrators for this purpose 
should be appointed.

Nowadays, the cost of production of all 
foodgrains has immensely increased. I re
quest the Government to raise the procure
ment prices of rice and sugarcane. A sugar
cane Research Institute may be set up in 
Pallipattu in my Arakkonam Parliamentary 
Constituency for developing high yield varie
ties of sugarcane. At present, high yield 
sugarcane saplings are supplied at 50% 
cost to cooperative sugar producers. I re
quest that high yield sugarcane saplings 
may be provided to even jaggary manufac
tures.

Plantain trees should also receive at
tention. A Plantain Research Institute should 
be set up to develop high yield varieties 
plaintain trees with plantain leaves having 
larger spread. In south, dinner is served on 
plantain leaves. Therefore, high yield plan
tain trees should be developed.

At every block, there should be poultry 
breeding farm. Under NREP programme, 
ponds and tanks are being developed in 
villages and there should be used for breed
ing ducks. Duck eggs are good food. The 
ponds and tanks should also be used for 
culture fisheries. Children in villages are 
starved of protein and the child mortality rate 
is high in villages. To prevent this, culture 
fisheries may be developed.

With these words, I conclude.

SHRI BALWANT SINGH RAMOOW- 
ALIA (Sangrur): Mr. Deputy Speaker, Sir, I 
want to stress on 2-3 points in the discussion 
on the demands of the Ministry of Agricul
ture. It is my firm conviction that Yadavji has 
not been able to achieve the procurement 
target, this year.

THE MINISTER OF STATE IN THE 
d ep artm en t o f  a g r ic u ltu r e  and  
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): You may please help.

SHRI BALWANT SINGH RAMOOW- 
ALIA: We are helping you and also asking 
you to help. The procurement rate is Rs. 183 
per quintal whereas the open market price is 
Rs. 280 per quintal. You are claiming pro
curement of 20 lakh tonnes from Uttar 
Pradesh, 65 lakh tonnes from Punjab and 20 
lakh tonnes from Haryana. There is Gover
nor rule in Punjab so it has provided 47 lakh 
tonnes. Since the procurement rate is Rs. 
183 per quintal and the market price is much 
higher, hoarding is bound to be there. How 
can hoarding be stopped? Punjab was hit by 
natural calamities and Sardar Gurdayal 
Singh and Shri Bhajan Lai paid a visit to the 
affected areas to review the situation but 
nothing was done. In spite of this calamity 
you can see how much grain is being pro
duced there. Haryana, Punjab and Uttar 
Pradesh all the three States, contribute the 
maximum to the Central Pool. The Geo
graphical area of Punjab is only one and half 
percent of the total area and the rest of India 
constitutes 98.5 per cent of the area. This 
one and half percent area contributes 72.7 
percent wheat to the Central pool. Inspite of 
rains, it contributed 49.1 percent of rice and 
21 lakh bales of cotton to the Central pool. 
This was done in spite of the calamity 
wherein tubewells and the crops were de
stroyed. Why has the idea of giving bonus 
been dropped? The difference between Rs. 
183 and Rs. 280 should be met through 
bonus otherwise there will be bulk hoarding.

I want to submit, through you, that the 
Government is spending valuable foreign 
exchange on the import of 20 lakh tonnes of 
wheat but is not willing to give bonus to the 
farmers. This is draining our exchequer. You 
are not giving bonus to your own farmers but 
are spending the foreign exchange in im
porting 20 lakh tonnes of wheat. Yadavji, I 
request you to think over it seriously and do 
something by persuading the Cabinet.

Another thing about which we are all 
worried is that water is becoming a scarce 
commodity day by day. Soil water has re
ceded considerably. Dr. Randhawa has 
been recently honoured. My friend has 
stated that there is no dearth of scientists in
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our country. There are many learned people 
at Pant nagar University and Ludhiana uni
versity. Attention must be paid to two things. 
Water level is receding in Punjab, Haryana 
and Meerut division of Uttar Pradesh be
cause we are drawing lot of water in these 
areas from underground sources. Firstly, 
incentives should be given to the scientists 
to explore the possibility of inventing some 
instrument or systems like drip irrigation by 
which limited supply of water may meet the 
full requirement of the plants and the water is 
not wasted. Incentive should be given for 
research work or the scientists should be 
honoured. Secondly, incentive should be 
given to those farmers of Punjab, Haryana 
and Uttar Pradesh who economise on the 
use of water. We are all farmers who are 
sitting here. We are aware that when the 
farmer, waters his fields, he goes to sleep 
and turns the flow to the other field only when 
his field is upto the brim. Consequently, 
there is enormous wastage of water. There* 
fore I am stressing on these point so that less 
water is consumed.

I do not want to become a populist when 
I say that something will have to be done for 
those who work hard. To put it plainly, if one 
buffalo yields 30 kgs. of milk and the other 
only 5 kgs., will you still give them equal 
fodder to eat? Punjab and Haryana have 
contributed maximum to the Central pool. 
My colleagues from Haryana and Punjab are 
sitting here. I appeal to the Government to 
write off the loans of small farmers of Punjab 
and Haryana. Loans upto Rs. 5,000 should 
be written off because these small farmers 
have contributed upto 80 per cent 
foodgrains to the central pool during the last 
two decades.

THE MINISTER OF AGRICULTURE 
(SHRI BHAJAN LAL): Even Shri Prakash 
Singh Badal did not agree to it and now you 
want to get it done by us.

SHRI BALWANT SINGH RAMOOW
ALIA: I am not speaking like Shri Devilal. I 
have something different in my mind. We

owe something to the small farmers of Hary
ana and Punjab who have contributed their 
might to the Central pool during the last 10 to 
20 years. Therefore bans upto Rs. 5000/-of 
small farmers should be written off.

My next point relates to a demand which 
has also been made by the Chief Minister of 
Maharashtra. It could be considered. You 
have provided some subsidy for the centrally 
spounsered scheme under Special 
Foodgrains Production Programme. I want 
to know whether 25 percent subsidy amount 
which was to reach the small farmers has 
been properly utilised and how many farm
ers have benefited as a result thereof? I want 
to say onething more about the small farm
ers. The farmers who own 5 acres of land get 
crop loan of other types of loans. The rate of 
interest is 11 percent. I would like to appeal 
to the Government to reduce the rate of 
interest from 11 percent to 4 percent for the 
farmers possessing 5 acres of land.

In the end, I want to say one thing. 
Propoganda is being made that pesticides 
contain poison and it is causing deaths. It 
has been stated therein:

[English]

“Some 22,000 people die of pesticide 
poisoning in the world every year. One third 
of death takes place in India."

[ Translation]

I want to ask whether it is true or it has been 
stated casually. The country should be reas
sured on this point. I want to say while 
concluding that farmers should be given 
bonus and assistance. I am not saying this 
for the sake of criticism only. If you agree to 
these things, we will support the demands of 
grants relating to Agriculture happily. If it is 
not done, it will be difficult for us to support.

SHRI AKHTAR HASAN (Kairana): Mr. 
Deputy Speaker, Sir, I rise to support the 
demands of grants of the Ministry of Agricul
ture. A sum of Rs. 5,173 crores have been 
earmarked for relief in agriculture during
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1989-90. I thank the hon. Prime Minister 
heartily for giving a concession of Rs. 15,000 
crores in the interest on loans advanced to 
the farmers. In addition, Rs. 3000 crores has 
been earmarked for assistance to crop pro
duction, and for Jawahar Rozgar Yojana 
which seeks to provide employment to the 
rural landless labourers. I will like to give 
some suggestions to the Ministry of Agricul
ture for relief to the farmers.

There is a need to strengthen the irriga
tion arrangements for agriculture production 
in the country. The canal water does not 
reach the farthest fields because the farmers 
closer to the canal turn the flow of the water 
to their fields and thereby block it.

18.00 hrs.

It is therefore very essential to pay at
tention in this direction so that this water 
reaches the farmers at the tail end. Besides, 
in areas where irrigation is done through 
tubewells, power supply should be assured 
and the transformers which have burnt or 
gone out of order due to the negligence of the 
staff, should be repaired. It is essential that 
Government pays attention towards it be
cause tubewells do not work for months 
together and it affects the crops adversely. 
Farmers face lot of difficulty in getting a new 
power connection. It should be made easy. 
The full amount of subsidy or loan does not 
reach the farmer. The entire amount should 
reach the farmer in time. Training centres 
should be opened at district or block levels to 
impart knowledge to the farmers regarding 
new research in the field of agriculture so 
that they are well informed. It is good that the 
Government is arranging agriculture fairs, 
but it would be better if thesefairs are held at 
district level.

Earlier, there used to be only one sugar 
mill within a radius of 40 kms., but now our 
hon. Prime Minister Shri Rajiv Gandhi has 
reduced it 25 kms.. 80 to 90 per cent of the 
area in my constituency is under sugarcane 
cultivation. Due to dearth of sugar mills, 
farmers have to sell there sugar cane in 
Haryana or Delhi which causes them great

hardship. I insist upon the Government to 
conduct a survey in my area and increase 
the number of sugar mills, keeping in view 
the criteria of 25 kms as desired by Shri Rajiv 
Gandhi. A similar exercise should be done 
throughout the country.

I thank you for allowing me to speak.

SHRI RAM NAGINA MISHRA (Salem- 
pur): Whether the time of the House has 
been extended?

[English]

MR. DEPUTY SPEAKER: As per the
decision taken in the BAC meeting, the 
House is scheduled upto 7 O’clock. If you 
want to extend the time beyond seven also,
I have no objection.

[ Translation]

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): Let all the Members speak today. 
The hon. Minister may be asked to give the 
reply tomorrow.

SHRI TAPESHWAR SINGH (Vik- 
ramganj): Mr. Deputy Speaker, Sir, I rise to 
support the demands of the Ministry of Agri
culture.

First of all, I would like to thank the hon. 
Minister of Agriculture, because he is a 
dedicated, determined and a committed 
person. His decisions are firm. Coincidently, 
he has got colleagues like Shri Shyam Lai 
Yadav, Shri Shastri and Shri Prabhu who 
along with the team of officials of the Depart
ment have done a commendable work. As a 
result, the crop production has crossed the 
estimated target of 16 crore metric tonnes 
and also the actual target of the year 1989- 
90, which was seventeen and a half crore 
metric tonnes.

Mr. Deputy Speaker, Sir, I would like to 
mention about the cooperative movement in
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the field of agriculture. In the field of coopera- 
tive, the work carried out by the institutions 
like N.C.A.R. or N.C.D.C., are commend
able.

The hon. Ministers are well aware of all 
the problems. I would like to mention only 
those points which are related to coopera
tives.

You may be aware that the coopera
tives are affected by supercession through
out the country. Elections to cooperatives 
have been held on district level in many 
States like Madhya Pradesh and Uttar 
Pradesh, but they have not been held on the 
State level yet Throughout the country our 
work is going on properly. You may be aware 
that the district level elections, which had not 
been held in Tamil Nadu for the last 17-18 
years, have now been held. But elections on 
State level have not been held yet. I would 
request the Central Government to pay at
tention to it. All the elections to the coopera
tives should be held in time. If the Govern
ment continues to run them, they would no 
more be cooperatives but would become 
corporations. The elected state level 
committees of the cooperatives are working 
efficiently. The Sugar mills under coopera
tives are producing 62 per cent of the total 
sugar production.

In all the cooperatives throghout the 
country, there are more than 15 crore 
members and a capital investment of Rs. 
twenty seven thousand crores. A lot of work 
has been done under the cooperatives. A 
timely review should be done of the assis
tance provided by the cooperatives to agri
culture. It will specify the contribution of 
cooperatives in the progress of agriculture. 
Mr. Deputy Speaker, Sir, I would like to 
appeal to the hon. Minister of Agriculture and 
the Hon. Prime Minister in this House that 
the cooperatives should be provided the 
status of a sector, similar to private and 
public sectors This would enable the Gov
ernment to allocate funds for this sector also. 
Consequently, the cooperative sector will be

able to accelerate the progress of industries 
and agriculture.

Crop Insurance Scheme has been 
implemented all over the country. The insur
ance money is taken from the farmer. He 
gives it from hte own pocket. But when the 
claim is filed he Joes not get it. He does not 
get the claim, avan if his entire crop is de
stroyed by natural clamities like hail storm 
flood or drought. There is a clause in it, that 
district wise as setsment of the loss incurred 
will be done and tha claim given according to 
the percentag^calculated. As a result, when 
there are natural calamities like hail storm or 
drought, some blocks are deprived of their 
claims on the basis that there is no loss 
percentage of the district. I raised this matter 
in the Consultative Committee and the hon. 
Minister told that there is a proposal to con
sider Panchayat as a unit instead of district, 
but still nothing has been done so far. (Inter
ruptions)

In the end, I would like to draw your 
attention towards an important thing. It is 
very necessary to have proper irrigation 
system for the progress of agriculture. 10 
years ago a reservoir was constructed on 
river Sone in my area, from which 300 small 
canals were taken out. Every canal was 
about 125 to 130 kilometre in length and 
there were about 150 distributing canals. But 
now the walls of the canals and roads on the 
canals has got damaged. For repairing, a 
scheme of Rs. 1200 crores was made by the 
Government of India and it was cleared by 
the World Bank also. The Bihar Government 
also stopped its yearly allocation of Rs. IQ- 
20 crores, and nothing is being done on it 
now. Today even a bullock cart or a man on 
foot cannot pass through that road on which 
once jeeps used to ply. No irrigation can be 
done. There is silting in the canals, and both 
sides of the canals are in a State of disrepair. 
If timely action is not taken in this regard, the 
farmers of Bhojpur, Rohtas Nagar, Auran
gabad, Patna Gaya and Jehanabad districts 
may take to agitation. (Interruptions)

I would request you to get the informa
tion in this regard and help the farmers, so
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that water can be provided to them continu
ously. I would like to submit that our region is 
the granery of Bihar so the farmers should be 
helped to the maximum. With these words, I 
conclude.

[English]

SHRI D.B. PAUL (Kolaba): It is always 
being said and said persistently and rightly 
also that agriculture is the mainstay of our 
national economy. But after having said so, 
there is a big full-stop, according to me. I am 
saying this because for the last 42 years 
agricultural sector was being neglected in 
preference to the industrial sector in general 
and in particular among the agricultural 
sector itself, dry farming land was being 
neglected in preference to the irrigation 
sector. It is a common knowledge that our 
agricultural sector contains 75 percent of our 
dry farming land. And until and unless this 
dry land farming is strengthened and proper 
attention is paid to i^our national economy is 
not going to self-reliant. It has always been 
said that if we want our national economy to 
be self-reliant it can be done only when dry 
land farming sector is properly protected, 
properly handled and properly given aid. 
Otherwise, it is not going to be self-reliant. 
Seventy percent of the population is de
pending upon agriculture. If dryland farming 
is neglected the purchasing power of the 
people depending on agriculture will not be 
increase. And until and unless the purchas
ing power of the common man, may be a 
small farmer, may be an agricultural 
labourer, may be any other person depend
ing on agriculture, is not increased, then 
there is not going to be a self-reliant econ
omy in our nation and that is very important.

All the while, it has been neglected and 
it has been admitted by the Government 
itself. In the Report at page 89 it has been 
said, and it has been clearly admitted by the 
Government:

“The thrust in agricultural develop
ment has been largely concentrated in
irrigated areas, which are capable of
giving assured and quick results. The

farmers in rainfed areas, particularly 
the smaller ones are still practising 
subsistence farming.”

So, it has been agreed that dryland farming 
was neglected till now.

It has been stated that in the Seventh 
Plan dryland farming is being looked into and 
provision is being made forthat. But even the 
provision that has been made in the Seventh 
Plan, so far as dryland farming is concerned 
is too meagre to solve the whole problem.

As I have very little time I would Jfce to 
make two points. The success of the agricul
tural policy solely depends on the following 
factors. Until and unless remunerative 
prices are given to the agriculturists and 
farmers it is not going to succeed at all. And 
then, everybody says, from the Opposition 
side as well as from the Treasury Benches 
side, that remunerative prices are not being 
given to the farmers. Why is it so? Simply 
praising the agricultural sector is not going to 
work or is not going to help. So far as this 
sector is concerned, as I have said, injustice 
is being done to it. What is happening today 
so far as remunerative prices are con
cerned? The world will quote that the sup
porting price for wheat, supporting price for 
rice, and supporting price for everything has 
been increased by Rs. 10 or Rs. 12 for this 
year. But the agriculturists are still at the 
mercy of some—what can I say, some per
sons,—middlemen who are actually exploit
ing the whole sections of the society.

What has happened in Maharashtra so 
far as the prices of onions are concerned? 
The price of onions has crashed ten paise 
per kilo. How can the agriculturist who pro
duces onions manage to survive? How can 
he repay the credit which has has taken from 
the banks, or the cooperative societies? And 
the Government is sitting tight upon it. The 
Maharashtra Chief Minister rushed to Delhi. 
There was some discussion with the Agricul
ture Ministers and other concerned Minis
ters. It was declared that NEFED will step in 
and purchase one lakh tonnes of onions. But 
till now nothing substantial has been done.
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The prices are as tow as I mentioned. Now 
there is an agitation there. There will be a 
farmers’ uprising. Such an uprising is bound 
to be there. There will be such a great 
uprising that it cannot be quelled with all the 
military strength at the disposal of the Gov
ernment. A great injustice is being done. Can 
you imagine that the prices could crash so 
tow? J would request the Government to find 
out who the people responsible for such a 
crash in the prices are. The Government has 
to look after the interests of the agriculturists. 
Somebody with the connivance of the Gov
ernment Officials and the Government itself 
managed to crash down the prices.

Then, giving fair wages to the agricul
tural labourers is very important so far as our 
national economy is concerned. Agricultural 
labourers mostly depend on agricultural 
income. And if they are not given sufficient 
wages, then our whole economy will be 
disturbed. Further, most of the agricultural 
labourers are getting work only for 75 or 100 
days in a year. If that is the case, then it can 
be seen how difficult it is for the agricultural 
labourers to survive.

It has been said that the agriculturists 
will be provided with other inputs. The most 
important inputs are water, improved seeds, 
fertilisers and insecticides. Water is being 
misutilised and over-utilised. Because of 
over utilisation of water, thousands and 
lakhs of acres of fertile land have turned into 
saline land. Because of over-utilisation, 
water remained in the soil, went down in the 
soil and soil substances came upward.

Another important factor is the land 
reforms. It has been argued that there were 
land legislations in the past. All these land 
legislations have failed. This has been taken 
note of by the AICC of the ruling party. It has 
been said that resolutions have been 
passed in the AICC meeting that new land 
legislation should be brought forward. In the 
Conference of State Ministers, it was de
cided that a new land legislation should be 
brought forward so as to make the land

legislation an effective one.

Lastly, middlemen should be eliminated 
completely. It is not the policy of the Govern
ment to eliminate the middlemen. The pro
ducer produces the produce; the middlemen 
purchases it at a low price and sells it to the 
consumers with high margin. How is it that 
the Government allows this? The margin of 
profit is very high. As I have already said, the 
purchase price of oinon from the agricultural 
labourers is ten paise per kilo, but in Bombay 
and other cities, the sale price to the con
sumers is two and a half rupees per kilo.

Finally, I urge upon the Government to 
give proper attention to the agricultural sec
tor. Until and unless this is done, it cannot be 
said that justice is done to the agricultural 
sector.

[ Translation]

SHRI JANAK RAJ GUPTA (Jammu): 
Mr. Deputy Speaker, Sir, I would like to 
congratulate the hon. Minister for the dedi
cation shown by the administrators, scien
tists and other officials of the Ministry of 
Agriculture in their work for the last many 
years. If their work is compared with the past 
fifty years in this century, there is no doubt 
that their progress, so far as quantity and 
quality of foodgrains is concerned, is really 
commendable and remarkable. The target 
for the year 1988 was 166 million tonnes, but 
the production has been much more than 
that. But this does not mean that they should 
feel satisfied, and take rest. It is necessary to 
increase the production as much as possible 
and provide all the facilities to the farmers 
and agricultural labourers. Four things are 
essential for agricultural production viz., 
fertilizers, water, pesticides and quality 
seeds. The farmer should get all these things 
in time. There are no two opinions that the 
Ministry of Agriculture has made every pos
sible effort in this regard and has supplied 
everything in time. Regarding fertilizers, I 
would like to submit that the small or mar
ginal farmers are unable to afford the price of 
fertilizers. I would suggest that subsidy pro
vided to the farmer should be increased, so
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that It helps him to increase his production. 
Water is a necessity for cultivation. We 
should provide irrigation facilities every 
where, because recently, many parts of the 
country were hit by natural calamities such 
as drought and floods. The credit of meeting 
the challenge and tackling the situation goes 
to the Government. What to speak of man, 
not even a single animal died during this 
period. The hon. Minister himself surveyed 
all the areas. The Hon. Prime Minister, him
self visited all the flood and drought affected 
areas and provided full help to them so that 
they do not suffer any loss. I want the Gov
ernment to give more attention to provision 
of irrigation facilities. More funds should be 
set aside for this purpose and water should 
be made available everywhere through tu- 
bewells or lift irrigation. That is the only 
permanent solution to the problem of 
drought. Dry-farming is practised in Poonch 
area in my constituency of Jammu. Which is 
also the border area. There is plenty of 
scope for expanding irrigation facilities over 
there but nothing much has been done in this 
direction for paucity of funds for the purpose 
and due to some other problems. Same 
situation exists in other States also. It is my 
humble submission that irrigation be brought 
over to the Union list and the expenditure on 
that account be incurred by the Central 
Government. Water should essentially be 
provided for all sort of land everywhere. If 
this subject is brought over to the unbn list, 
there will not be any need to sanction funds 
to the State Government who in turn will get 
the work done through engineers and con
tractors. It will save unnecessary expendi
ture and result in better performance.

In this context, the hon. Minister of State 
Shri Poojary has spoken on the land re
forms. All States should follow the example 
of my state where, after 1947, all land barring 
182 canals was given to farmers and no 
compensation was provided. During the 
regime of Sheikh Sahab....

18.30 hrs.

[MR. SHARAD DIGHE in the ChairJ

Later on, only 100 canals instead of 182 
canals of land were left with the owners and 
the rest was distributed among the fanners. 
I am aware of the fact that the very rich and 
powerful farmers have their influential lobby. 
They will not let the Government take any 
steps in this direction. But I am sure that once 
land reforms are implemented over there 
and surplus land is given to cultivators, long
standing problems like unemployment and 
poverty will be solved as is desired by our 
hon. Prime Minister in his heart of hearts. 
This is certainly not that easy a task, yet 
inclusion of land reforms in the subjects of 
the union list and having a common yardstick 
for all states will ensure that nobody holds 
excess land or wields his influence and that 
will solve all the problems.

Until irrigation facilities are provided for 
dry land farming, only those crops should be 
grown which require little or no water. Re
search institutes have been set up for this 
purpose. We thank the Government for 
providing an agricultural university in 
Jammu and Kashmir. The university has 
opened its offices at all the district headquar
ters of the State. Farmers of the region 
should be given more facilities to increase 
their yield.

Mr. Deputy Speaker, Sir, a lot of fruits 
and vegetables go waste in the areas where 
they are produced. Setting up of small fruits 
and vegetables processing units and cokl 
storages in hilly and dry-land areas shall be 
of immense benefit to the poor farmers who 
have only 2-6 acres of land. Such a move will 
increase their purchasing power besides 
solving other problems. Unlike industry, 
agriculture is not given adequate incentives. 
They youth of today, be they the offspring of 
a farmer or a bureaucrat, shies away from 
adopting agriculture as a means of livelihood 
preferring a salaried job instead. Adequate 
incentives to make agriculture a lucrative 
occupation will change the trend and attract 
our youth to its fold. That will substantially 
miligate our problems.

Sir, some very praiseworthy steps are 
being taken for rural development. The poor
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are benefiting from the Indira Awaas Yogana 
formulated by the hon. Prime Minister. At 
one time acute poverty forced three farmer 
families to stay in a single room. This 
scheme has provided a lot of relief to these 
people. An amount of Rs. 7,800 is provided 
to construct a house while an additional Rs. 
1200 for construction of a ‘latrine’ is given by 
the State Government. But Rs. 9000 is an 
inadequate amount for the construction of a 
house. So this amount should be increased 
to Rs. 15000 so that they may construct a 
house of their own to live in.

The matter related to the Crop Insur
ance Scheme was raised even in the last 
session. The Government may be having 
their our difficulties in implementing it but 
farmers too are facing lot of problems on that 
account. For crop insurance purposes, a 
block is treated as one unit which is quite big 
in size. If any one person incurs a loss in the 
block, he is not paid any compensation by 
the insurance agencies. A sum of Rs. 100 
has to be spent to claim a compensation of 
Rs. 50.The present system of insurance 
should be changed so that if any person in 
the area of a Panchayat suffers a loss, he is 
given appropriate compensation. Every 
body should have an equal treatment in this 
regard.

We are thankful to our hon. Prime Min
ister for the Jawahar Rozgar Yojana which 
will benefit the unemployed youth of our 
country for whom he has a feeling of deep 
concern. This scheme should be imple
mented at the earliest

As regards the Panchayati Raj System 
our hon. friend Shri Ayub was saying that the 
planning is initiated at the Secretariat level. 
But our hon. Prime Minister has an underly
ing idea behind the evolution of a new Pan
chayati Raj system that planning must initi
ate at the gross root level so that the persons 
concerned may be aware of the benefits 
like iy to accrue to each village. It should also 
be implemented ?t the earliest.

The rate of interest on loans has been 
reduced from 15% to 12%. There should be 
a further reduction in the rates and interest 
on old bans should be waived altogether.

With these words I support the De
mands for Grants. I hope your efforts will 
help you achieve greater heights of glory.

SHRI K.D. SULTANPURI (SIMLA): Mr. 
Chairman, Sir, I rise to support the Demands 
for Grants of the Ministry of Agrbulture for
1988-89.

The Ministry of Agriculture deserves to 
be congratulated because agricultural pro
ductivity was maintained at a high level and 
nobody was allowed to die of starvation even 
though the drought had struck the entire 
country. Our hon. Prime Minister and hon. 
Agriculture Minister personally visited 
drought-stricken areas and supervised relief 
operations for the affected people to ensure 
that it has benefited everybody for whom it 
was meant.

There is plenty of such land in the coun
try where there are no means of irrigatbn. 
There are many such villages in Himachal 
Pradesh which consist of just 5-6 houses. 
People living in such remote areas are facing 
a bt of problems. Irrigatbn of dryland over 
there is very difficult. I suggest that the 
Ministry of Agrbulture should construct irri
gation tanks in the hilly areas with excessive 
rainfall. Latest technology should also be 
empbyed to store water for irrigatbn in 
those hilly areas where no irrigation facilities 
are available.

All the fruit produced in Punjab shall be 
utilised and consumed by the Pepsicola 
Plant set up in that State. Then the people of 
Punjab will become more prosperous than 
before. In my State of Himachal Pradesh, 
vegetables like potatoes and fruits like 
apples and peaches are grown extensively. 
You are of course aware that the people 
living in the hill area have to face a lot of 
hardships. Therefore, similar program m es  

should be prepared for them so that they 
could also be benefited.
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We are grateful to the hon. Prime Minis
ter for alloting a hydel project to our area 
which will generate 1500 megawatts of 
power. In addition, the Government has 
sanctioned 2 or 3 more power projects. The 
sanctioning of these power projects will help 
in removing the poverty prevailing in my area 
ans ushering in prosperity. The Central 
Government deserves to be congratulated 
for this work. The Hon. Prime Minister has 
taken such a step in an effort to alleviate 
poverty in the hill areas. It will provide em- 
ptoymentto 32 thousand people. This is also 
a very big achievement.

The late Prime Minister Shrimati Indira 
Gandhi had distributed 1 acre of land to each 
landless in my area. The poor landless 
people were greatly benefited by it. In this 
connection, I would like to propose that the 
persons who are allotted surplus land should 
not be allowed to sell their land because the 
big landlords illegally acquire that land and 
the landless are deprived of the benefit given 
by the Government.

There is plenty of land in Himachal 
Pradesh which is unoccupied and does not 
belong to the tribals as well. The Govern
ment can utilise such land for plantation 
purposes. As such, plants have been 
planted at many places but it has been 
observed that the inauguration ceremony is 
undertaken with much fanfare with the 
Central as well as the State Ministers attend
ing It, but thereafter no one comes forward to 
look after their maintenance. As a result, the 
saplings planted at the time of the inaugura
tion ceremony die after a few days. The 
Government should pay full attention in this 
direction. In this connection, I would like to 
make a suggestion that fruit and other trees 
should be planted on the surplus arable land 
in the State. Apple and peach trees can be 
grown there. This will improve the financial 
condition of the local people and the objec
tive of the Government will also be fulfilled. I 
can guarantee that if such steps are taken, 
the economic position of the hilly areas will 
improve.

I would like to inform you that it costs Rs.

1.25 to plant each sapling. I have talked to 
the local people in this regard. They have 
informed me that it costs Rs. 1.25 to raise 
each sapling in the nursery. There are addi
tional expenses of fencing and keeping 
watchmen as well. Thus, the total expendi
ture comes to Rs. 3.50 per sapling. My 
suggestion in this connection is that the 
Government should itself bear all the ex
penses. If such projects are prepared, it will 
help in developing the Garhwal region of 
U.P. and the hilly areas of Himachal 
Pradesh.

Whatever apples and peaches are pro
duced in our area are bought in bulk by the 
middlemen of the Azadpur market and as a 
result the growers are deprived of a reason
able profit. The entire produce of the farmers 
living in the remote areas is sold to meet the 
cost of transportation. We want that the 
Government should make arrangements for 
marketing of the produce so that the growers 
could get appropriate price. A support price 
has been fixed by the Himachal Pradesh 
Government with due assistance from the 
Central Government. I congratulate the 
Government for giving a support price of Rs.
2 per kg. of apple. Similarly, support price 
has been provided in the case of potatoes as 
well. Steps should be taker, to save the 
farmers from the exploitation of the middle
man. The Central Government provides 25 
per cent subsidy to the industries. Similai 
subsidy should be extended to the farmers 
as well, so that maximum number of people 
are able to grow fruit trees. One problem 
which the farmers are facing in regard to 
orchards in the hill areas is the lack of irriga
tion facilities. Therefore, it is essential to 
develop means of irrigation there. The Cen
tral Government should provide assistance 
by getting a survey conducted of the hilly 
areas.

So far as crop diseases are concerned, 
potato, apple, ginger are all susceptible to 
diseases. Earlier, opium plants used to be 
grown in our area to prevent such diseases 
and pests from affecting the plants. But the 
Himachal Pradesh Legislative assembly in 
1972-73, under the chief Ministership of Dr.
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Parmar banned the cultivation of opium. If 
the Government permits the cultivation of 
opiums in Himachal Pradesh, a will not be 
necessary to give subsidies for the produc
tion of pesticides. Earlier plants could be 
protected from pests and other diseases by 
growing opium but today the farmers have to 
buy pesticides worth lakhs of rupees. The 
growers are not in a position to spend such 
a huge amount. Therefore, I would request 
the Government to provide subsidy on pes
ticides. Similarly, fertiliser has become very 
expensive today. In the hill areas, wild ani
mals like monkeys and langoors destory the 
crops. Therefore, the farmers should be 
provided with facilities of fencing to protect 
their crops.

One hon. Member has submitted just 
now that our Government is putting old wine 
in new bottles. I would like to tell him that his 
way of looking at things is wrong. We should 
realise that the Government is making ef
forts to combine tradition with change. It has 
always fol«owed the policy of upliftment of 
the weaker sections and the farmers and 
undertaking various development works for 
that purpose, but the sole aim of the Oppo
sition has been to mislead the people about 
this commitment of the Government. None 
of our Prime Minister whether it was Pandit 
Jawaharlal Nehru or Shrimati Indira Gandhi 
has ever taken such atrocious steps which 
the Janata Government had taken by com
pelling the farmers *o sell sugarcane at Rs.
1.50 per quintal. We have witnessed the 
functioning of that Government as well. The 
Congress Government has always pro
tected the interests of the farmers.

I hope the hon. Minister will make efforts 
to implement. Whatever suggestions I have 
given about the hilly areas.

# SHRI P. APPALANARASIMHAM 
(Anakapalli): Mr. Chairman, Sir, I want to 
make a few suggestions to the Government 
while participating in the discussion on 
Demands for Agriculture.

The Government day in and day out 
says that the farmer is the .backbone of the 
country and the Government accords top 
priority to agriculture and agriculturists. Yet, 
previous little has been done by this Govern- 
ment to improve the conditions of farmers. 
During the past 42 years, hardly anything 
has been done by to improve the conditions 
of farmers. This is a matter of reality.

Sir, right from Sir Arthur Cotton down to 
Dr. K.L. Rao, many eminent personalities 
were suggesting from time to time a garland 
canal system connecting all the major rivers 
like Brahmaputra, Ganga, Godavari, 
Krishna and Kaveri. The concept is not new. 
The proposal has been pending under con
sideration for many years. Yet this proposal 
is constantly being ignored by the succes
sive Governments. Sir, if we are serious that 
the poverty has to be eliminated, then there 
is no alternative but to construct Garland 
Canal in the country. Millions of acres of land 
can be brought under tne plough. The pro
duction of food grains will jump up. Though 
various studies ware conducted in the past, 
on this system, nothing concrete has 
emerged. There is no mention in this regard 
in the present Demands. Hence a quck 
decision on this proposal is the r*#ed to the 
hour.

Sir, the farmer in the country continues 
to be neglected. Farmers are not getting any 
encouragement whatsoever from this Gov
ernment. The Government has earned not 
less than Rs. 1000 crores by exporting ed
ible oil and oil seeds. Yet not even a single 
paisa out of these earnings was spent for 
bettering the conditions of farmers. It would 
be proper atleast half of this amount, or 
atleast Rs. 200 crores is diverted for the 
welfare of farmers. Unfortunately, the Gov
ernment has failed to think on those lines. 
Hence I appeal that atleast Rs. 200 crores be 
spent on bettering the lot of farmers. Remu
nerative prices are not being paid to farmers 
for their produce. The tabacco growers are 
the worst sufferers today. They are selling 
tobacco at ;he rate of Rs. 20 per Kg. Even 
then, there are no buyers. Their plight is

‘Translation of the speech originally delivered in Telugu.
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beyond description. There is no one to think 
about the serious situation. No one is both* 
ered to think how much a farmer spends on 
the cultivation, what is the time, money and 
effort is involved in raising a crop. No one is 
bothered about tobacco growers. Whatever 
they had, they had spent it on growing to
bacco. In return they got nothing. They are 
on the roads today. The Government to this 
day remains a silent spectator. The Govern
ment should have entered the market and 
purchased the produce from the farmers 
directly. But it has not done so. Neverthe
less, it is not too late even now, for the 
Government to come forward and lift the 
already piled up stocks from the farmers. 
This way the Government can rescue the 
tobacco growers. This will ensure a fair price 
to the growers. I hope, the Government 
would take serious note of this point and 
make suitable arrangements to purchase 
tobacco from the farmers directly. Thus, the 
farmers, can be ensured of their investment, 
if not profits. Sir, it is needless too say that, 
if a farmer gets good income on his produce, 
he will reinvest it in the next crop. This will 
help in the promotion of the agriculture.

Sir, Krishi Vikas Kendras have been set 
up all over the country to promote agricul
ture. The Kendras are not functioning prop
erly. By adopting the methods taught at 
these Kendras, the farmers are getting 
lesser yield. Huge amount is being spent on 
these Kendras. Nowhere, these Kendras 
are working properly. There is not proper 
supervision. Crores of rupees spent on 
these Kendras is a mere waste. Hence the 
functioning of these Kendras should be thor
oughly re-examined and suitable remedical 
steps should be taken so as to make these 
Kendras to effectively contribute in the pro
motion of agriculture.

NABARD is no more assisting the 
States. 90% of the amount distributed 
through NABARD goes to the agriculturists. 
This has proved to be a boon to the agricul
turists. But, strangely, the NABARD has 
topped lending money to States. It is quite 
^fortunate. It has adversely affected the

agriculturists. Hence the amount has to be 
released forthwith by NABARD to States. I 
request the Government to direct the NA
BARD to release the money forth
with.

Sir, the Central Government is still re
fusing to clear projects on one pretext or the 
other. Even very important projects like 
Polavaram in Andhra Pradesh are still await
ing clearance. Such kind of projects, wher
ever they may be have to be cleared imme
diately. It will help in bringing millions of 
acres of land under cultivation. Not only the 
irrigation potential will increase, but also 
help in generating more electricity. The 
acute power shortage preventing in many 
States can be wiped out. Hence I plead for 
the early clearance of all the projects which 
are pending before the Government.

Sir, ours is an agricultural country. We 
can not afford to ignore the interests of the 
farmers. Atleast in the days to come, the 
Government should do something concrete 
for the farmers, the prosperity of the farmer 
is the prosperity of the country. I hope and 
trust that the farmers would get the attention 
they deserve in the days to come from the 
Government.

Lastly, Sir, just now the Hon. Minister 
has said that there is a fifty per cent power 
cut in Andhra Pradesh. The Centre has 
neglected in constructing either thermal or 
Hydro electric power projects in the State. 
The State has got vast water resources. Now 
the State is relying mainly on hydel power 
generated from Srisailam, Machakonda, 
upper and lower Seleru. No effort was made 
to construct thermal stations in Andhra 
Pradesh. And now, the Hon. Minister says 
that farmers were suffering a foss due to 
power cut. It is more a failure of the Central 
Government. I request that atleast now 
steps should be taken to set up thermal 
power projects in Andhra Pradesh.

Sir, with these words, I thank you very 
much forgiving me the opportunity to speak 
and conclude my speech.



567 D.G.t 89-90 of APRIL 20, 1989 Min. of Agriculture 568

SHRI VIRDHI CHANDER JAIN 
(Barmer): Mr. Chairman, Sir, I would like to 
express my views on the Demands for 
Grants of the Ministry of Agriculture for the 
year 1989-90.

Our country is heading towards self- 
sufficiency in the matter of agricultural pro
duction for which I would like to thank the 
farmers and the agricultural scientists. Se
vere drought conditions prevailed in the 
country last year and It was in fact, the worst 
drought of the century. The assistance ren
dered by the Central Government to differ
ent State Governments in tackling the 
drought situation is very commendable. 
However, it is a misfortune of the people of 
Rajasthan that 4,506 villages of the State, 
are affected by famine conditions this year 
also and drought conditions are still prevail
ing in Barmer, Jaisalmer, Jodhpur, Jabre, 
Bikaner and Bhilwara, but neither the Ra
jasthan Government nor the Central Gov
ernment has extended assistance in meet
ing the crisis with the result that the situation 
has deteriorated so much as to create near 
famine conditbns in those areas. We re
peatedly requested the Rajasthan Govern
ment to render due assistance. They replied 
that they have presented a memorandum to 
the Central Government but it has not sent a 
study team so far. But the memorandum 
whbh the Rajasthan Government should 
have sent in January, was sent at the end of 
February and the Central Government also 
did not send a study team. It is still insisting 
that a study team cannot be sent and the 
State Government should utilise the margin 
money to meet the expenses of tackling the 
drought situatbn. Rajasthan Government 
did not have any margin money before 
March 31, 1989 and no such scheme was 
initiated by the State Government. Usually 
relief works start in January but no action has 
been taken in this regard this year. Some 
relief works are in progress, and some of the 
programmes under N.R.E.P, have been 
launched recently in some particular areas 
only. Keeping in view the existing situatbn 1 
lakh labourers should have been engaged at 
Barmer, 30 thousand at Jaiselmer and 75 
thousand at Jodhpur where the number of

the people in labour force is inadequate. 
Majority of the labourers are engaged in the 
construction work of Natbnal Highway No. 1 
which has been sanctbned by the Central 
Government and the number of labourers 
engaged on the other highways is very in
adequate. I would like to request the Central 
Government that It should send its study 
team as early as possible and provide an 
interim assistance of Rs. 100 crores. If this 
much assistance is not provided and the 
relief works are not started.

19.00 hrs.

The people of my constituency will die of 
starvatbn and diseases. The Central Gov
ernment will be sending its offbers etc. at a 
later date. But the situatbn will become very 
miserable in the months of May and June. 
Therefore, the Central Study Team should 
be sent immediately. However, before that 
the interim assistance of Rs. 100 crores 
should be provided.

I would like to submit as well that Rs. 58 
crores which were due last year out of sanc
tbned amount of drought relief assistance 
should be paid to the State Government. The 
State Government has not received that 
payment so far. The Central Team which 
reached there between November 1987 and 
March 1988 had recommended an albca- 
tbn of Rs. 195 crores. Out of this amount 
only Rs. 137 crores have been provided to 
the Rajasthan Government whereas the 
State Government itself had spent Rs. 198 
crores. The Centre did not pay the outstand
ing amount on the plea that the labourers 
have been paid Rs. 7.50 per day as wages 
whereas actually, they have been paid Rs
10.50 per day. That is why the Central 
Government has provided assistance on the 
basis of Rs. 7.50 per day. Therefore, Rs. 58 
crores are outstanding and about whbh the 
Rajasthan Government has been request
ing repeatedly and whbh should be paid as 
early as possible.

Regarding the wages which were fixed 
at Rs. 11 per day but were subsequently 
increase to Rs. 14 by a High Court decisim,
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the State Government had requested the 
Centre to release an additional sum of Rs.
21.82 crores on that basis. The Rajasthan 
Government had written to the Centre that it 
has spent Rs. 208 crores. That is why it had 
requested the Central Government to give 
Rs. 150 crores as loan under non-plan ex
penditure. I mean to say that unless the 
Centre provides necessary assistance, the 
State Government will not be able to tackle 
this crisis. The demand which we have made 
in this connection should be fulfilled.

As regards the Desert Development 
Programme. I would like to submit that Rs. 
245 crores have been earmarked under 
Seventh Five Year Plan for this purpose. Out 
of this amount only Rs. 100 crores have 
been spent. In Rajasthan, the desert area is 
expanding. The Desert Development Pro
gramme is aimed at checking this expan
sion. If there are shortcomings in the im
plementation of this programme, the desert 
will expand. The full amount earmarked for 
this programme should be provided this year 
itself. Amounts allocated for the exploration 
of tube wells, the development of animal 
husbandary and the different power pro
grammes have also been curtailed. This is 
hindering the progress of the Desert Devel
opment Programme to a large extent. 
Hence, these should be restored.

I have been constantly requesting for 
the setting up of Krishi Vigyan Kendras but 
they are not being set up. As a result of their 
not being set up in the districts of Barmer and 
Jaiselmer these areas are being deprived of 
the benefits which they could have enjoyed.

Sheep breeding centres should also be 
established at Barmer and Jaiselmer. Wool 
is produced in these districts. These centres 
will help in increasing the production of wool 
in these areas.

In regard to rural water supply, I would 
like to submit that drinking water is not avail
able in Rajasthan and in the desert areas, in 
particular. Steps should be taken to provide 
drinking water facilities to this region this 
year itself. In this connection, a contingent

plan was prepared by the State Govern
ment. The Central Government should ac
cord approval to this plan and help in provid
ing drinking water facilities to these areas.

Regarding crop insurance scheme, I 
would like to submit that the hon. Minister 
has assured us that it will beimplemented on 
the patwari circle basis. This scheme has not 
been introduced in Rajasthan for the past 
two years. It should be approved and intro
duced at the earliest. The Central Govern
ment should extend full assistance in this 
regard. Rs. 2100 crores have been allocated 
for the implementation of Jawahar Rozar 
Yojna which is very insufficient. This amount 
is not adequate for providing employment to 
at least one member, of each family living 
below the poverty line. This amount should 
be enhanced to at least Rs. 5000 crores so 
that the people living below the poverty line 
are benefited and the unempbyment situ
ation is improved.

With these words, I support the De
mand of the Agrbulture Ministry.

[English]

MR. CHAIRMAN: Still some Members 
have to speak. How long shall we extend the 
time of the House?ls one hour sufficient?

SEVERAL HON. MEMBERS: Yes Sir. 
Till everyone in the list gets the chance to 
speak.

MR. CHAIRMAN: So it is the pleasure 
of the House to extend the time of the House 
by one hour. All the Members present will get 
their chance to speak provided their names 
are in the list. I request the Members to 
cooperate by being brief.

Shri Mohd. Ayub Khan to speak.

[ Translation]

SHRI MOHD. AYUB KHAN 
(Jhunjhunu): Mr. Chairman, Sir, first of all 
while supporting the Demands for Grants of 
the Ministry of Agrbulture, I would like to
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congratulate the Hon. Prime Minister for 
presenting a commendable profarmer 
Budget. The farmer is the backbone of this 
country and to present a Budget in their 
favour is praiseworthy indeed. Along with 
the Hon. Prime Minister, the hon. Minister of 
Agriculture, Shri Bhajan Lai, the Minister of 
State, the Deputy Minister the concerned 
officers and the agriculture scientists also 
deserve to be congratulated for their contri
bution in the preparation of such a com
mendable Budget.

Mr. Chairman, Sir, Rajasthan has been 
in the grip of drought for the past some years. 
The Hon. Prime Minister visited all the 
drought affected districts of the State and 
ensured that good plans were formulated for 
Rajasthan so that nobody dies of starvation. 
Such arrangements were made which en
abled the people of Rajasthan to protect 
themselves from the acute drought condi
tions prevailing in the State.

The Indira Gandhi Canal Project in 
Rajasthan is a very big project and which has 
been running since 1958 but the Govern
ment of Rajasthan will never be able to 
complete it. If such meagre allocations are 
made for this project as has been made in 
the Budget of the past years and in the 
current Budget as well, this canal will not be 
completed even in the next 30 years. There
fore, I would like to request that the Central 
Government should take it over and get it 
completed as its completion will usher in an 
era of prosperity in Rajasthan and will con
tribute substantially to the total agricultural 
production of the country.

A lot of corruption is there in the matter 
of distribution of subsidies to the farmers. 
Some arrangements should be made by 
which subsidies could be given to the farm
ers directly, for example, the farmers should 
be provided with the benefits of power at 
subsidised rates directly. The subsidies in 
the agricultural loans should also be pro
vided directly to them and all these things 
should be properly publicised. The farmers

should get the concerned literature and the 
officers of the banks should get all the nec
essary instructions so that the farmers are 
able to get loans easily under the different 
schemes and no one is able to mislead them.

Whatever research has been carried 
out so far has been mostly in respect of rice 
and wheat but in Rajasthan, where coarse 
grains like millet and Gawar etc. are grown, 
not much attention has been paid in the 
matter of research. The farmers of my con
stituency of Jhunjhunu are very hardworking 
and there has been a long-standing demand 
for the establishment of a Krishi Vigyan 
Kendra in that area. This demand must be 
met in order to impart training and provide 
the farmers with necessary information re
garding increasing the yield.

Udaipurwati and Khetri are hilly areas in 
Rajasthan like the hilly areas in Himachal 
Pradesh. The farmers of these areas should 
get all those facilities which are available to 
the farmers of the hilly areas. The biggest 
problem there is that the level of water in the 
wells has gone down considerably and the 
farmers have to pay a flat rate of Rs. 4000 
whereas they are able to utilise the water of 
the wells only for 2 or 3 hours. The farmers 
are not in a position to pay this amount and 
therefore this flat rate should be done away 
with and they should be charged according 
to the quantity of water they utilise. In some 
villages, minor dams cold be constructed to 
withold water and to raise the level of water 
in the wells. The farmers of Babuli village are 
constantly demanding for the construction of 
a dam so that the level of water may come up 
and they may get necessary water for irriga
tion. In this connection, the demolition of 
forests also create a problem. I hope that the 
hon. Minister will definitely pay attention in 
this regard. The hon. Minister had assured in 
his reply to my previous submission that 
Udaipur and Chirawa which are dark zones 
shall no longer be so. As a resuch of their 
being dark zones, the farmers are not able to 
get those facilities which are available to the 
farmers in the normal areas. When the farm
ers goes to buy a sanctioned pump set, he 
has to pay more than the normal rate in
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normal areas. If h© goes to the market, he 
has to pay Rs. 2000 more. Such corruptions 
should be removed. The labourers are 
looked after everywhere and they have their 
unions as well. But the farmers are not 
looked after in this way. They should be 
provided with old age facilities. The farmers 
should be made known about the various 
concessions and facilities made available to 
them by the Government. There is an acute 
shortage of power in Rajasthan. It has been 
announced that the power supply will be for 
10 hours there, but it is available only for 2 to 
4 hours. It is not possible to meet the irriga
tion needs with so less a power supply and 
specially when the water level in the wells is 
very low. Even if water rises to the desired 
level. It is not possible to cover much area 
under irrigation. In order to meet power cri
sis, power should be generated through 
wind and solar energy. The Indira Gandhi 
Canal passes nearby my constituency. The 
water of this canal should be utilised at least 
for supplying drinking water to Rajasthan. 
The Jawahar Lai Nehru Canal stretches 
upto Haryana but the entire Rajasthan is 
deprived of water facilities. If that canal en
ters Jhunjhunu, water can be made avail
able to the farmers of the area. This area is 
inhabited mostly by service personnel and 
businessmen. At least water can be made 
available to these people. A milk dairy plant 
in my area is lying closed since long. It was 
the lone source of milk supply for the farmers 
of the area. I, therefore, request you to 
restart the plant so that the farmers could get 
milk. You have given assistance for sheep 
rearing. But there are more goats in my area. 
Assistance should also be given for goat 
rearing so that people may keep goats. I also 
request you to give clearance to set up a 
Krishi Vigyan Kendra in Jhunjhunu. With 
these words, I support the Demand of Grants 
of the Ministry of Agriculture and Conclude.

DR. G.S. RAJHANS (Jhanjharpur): Mr. 
Chairman, Sir, I would like to submit two or 
three points only. I was not present when the 
hon. Minister, Shri Yadav made the state
ment. I went through his statement twice or 
thrice in the library very carefully. Mr. Yadav 
,s a close friend of mine and I hope he will not

take it otherwise. He has said emphatically 
that there is need to ensure remunerative 
price and support price to farmers. But is it 
not true that people are not getting remu
nerative price. I am a responsible person 
and I own 10 to 20 bighas of land. You come 
to my area and I can show you that agricul
ture is no more a lucrative proposal. It is not 
profitable these days. I went through your 
formula. While calculating the cost, ex
penses incurred on seeds, fertiliser, labour 
and the revenue paid for the land are taken 
into account. Instead of doing that, I would 
like you to take into account the cost of the 
land at which it was purchased and the 
interest which has accrued since then. For 
example, the cost of the land is Rs. 50,000 
per bigha. Add 15 per cent interest, the rate 
at which people get loans. Besides, the 
expenses incurred on seeds boring of wells 
for water and purchase of fertilisers should 
also be taken into account. Then see 
whether the price paid to the farmer is remu
nerative at all. I would like to submit very 
politely that it is not profitable and we are 
heading towards a very dangerous situation. 
Earlier, also I had said this in this august 
House and am repeating it once again very 
politely today also. You may please ascer
tain the facts. Please leave aside other 
States and take the instance of Bihar. How 
many farmers have turned labourers and 
why they were helpless to become labour
ers. If the hon. Minister so desires, I can 
show him in Delhi itself those people who 
used to possess 50 acres of land and who 
are now forced to work as labourers on a 
daily wage of Rs. 10 per day at Ghaziabad, 
Faridabad, Bhallabhgarh and Chandni 
Chowk. There must be some compulsion 
because of which they are doing it. They are 
not doing it for the sake of fun. This problem 
needs to be considered very seriously. I am 
not contradicting your statement, but I re
quest you to consider the whole issue very 
carefully. Where are we heading to? Do the 
farm labourers get enough remuneration of 
their work or do the farmers get full price of 
their produce. If not, what can we do in this 
regard. It is indeed a remarkable achieve
ment that 17 crore tonnes of foodgrains have 
been produced in the country and more will
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be produced in future. But we should not 
relax and rest. There are instances in the 
world, especially in the South East Asian 
countries where they had bumber crop dur
ing one year and the next year they suffered 
famine. People have the impression that the 
kempo of production will continue like this in 
future also. You may say that it is a regular 
feature and quantum of production wili al
ways remain like this. But I feel that it cannot 
be so. If it continues to be so, it is a very good 
phenomenon. You try to produce maximum 
foodgrains. There are still chances of export
ing foodgrains to other countries. We need 
foreign exchange. There can be nothing 
better than exporting foodgrains. Now I 
would like to draw you attention to North- 
Bihar where every year the crops are de
stroyed by the flood waters of rivers coming 
from Nepal. What is the fault of the farmers 
of this area? I made several requests to hold 
talks with Nepal in this regard and arrange to 
construct dams on these rivers so that the 
standing crops could be saved. If this is not 
possible then at least warn the Government 
of Nepal to take some preventive measures. 
If some warning could be given it will provide 
a great relief to our people. Now when Nepal 
is eager to establish good neighbourly rela
tions with us, it is high time for us that we 
negotiate some river water agreements with 
them so as to save our crops. I can vouch
safe that if North Bihar is protected from the 
havoc of floods, it can produce enough to 
feed at least half of the country. Please think 
over this point very seriously. North Bihar 
can feed at least half of the country if not of 
the whole country.

I should conclude after submitting one 
or two more points. Several times, I had 
discussed this thing under special mentions 
and also through other notices. When Bihar 
was hit by an earthquake, unfortunately, the 
Government servants were on strike at that 
time. The Central Government has sent a 
team of Bihar to take stock of the situation. 
But no one was present there to escort the 
central team to quake-hit areas. I had said 
earlier and am making the same submission

now. A central team may be sent there once 
again to asses the magnitude of the situation 
and the loss to the people. Fertile lands have 
turned barren. Thousands of people died 
and houses of lakhs of people collapsed. 
Please do something, for them. Do not be so 
harsh with them. The Government gave a 
statement that it was not possible because 
they have already done a lot. I request the 
hon. Minister, to have some mercy on the 
people. It does not matter if the team con
sists of two members, but do send a team. 
You come with me and see for yourself what 
is the condition of that area. The please lived 
under the open sky throughout the winter 
days. There is no school, no college in the 
area for imparting education. I also blame 
the media which did not do anything and did 
not write anything special about the earth
quake in North Bihar. There the situation is 
worst. They are also your men who come to 
Haryana and Punjab, work hard and pro
duce foodgrains. As such please have some 
mercy on them. I would like to request you to 
think afresh about the earthquake that hit 
North Bihar.

One of the senior hon. Members said 
here that Zamindari system has been abol
ished in the country. Then how people say 
that in Bihar people own hundreds of acres 
of land. I dare say that even today, people in 
Bihar, possess thousands of acres of land. 
There are people who possess 10000 acres 
of land in the name of their cats and dogs. 
Even then no action is being taken against 
them. I may tell you that I have switched over 
to politics from the field of journalism. When 
I visited that area during the last election, I 
came across a household...

SHRI RAM PYARE PANIKA 
(Robertsganj): Mr. Chairman, Sir, whatever 
the hbn. Member says must be examined. It 
is a serious matter. After the investigation 
some action must be taken.

MR. CHAIRMAN: You say whatever 
you want, when you turn comes.

DR. G.S. RAJHANS: When I visited a 
household, I was stunned to hear somebody
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saying give some grass to Parvati. I though 
that in this area there may be custom where 
grass is offered to Parvati Devi. Then some
body else ordered a person to beat Shankar 
with a stick. I was once again stunned. A 
person acompanying me explained to me 
that Parvati is the name of the cow and 
Shankar, is an ox. There is considerable 
benami land in their names. From this, you 
can very well imagine what is happening in 
Bihar. Had I more time, I would have told you 
a lot. With a heavy heart, I urge upon you to 
do something for Bihar.

SHRI RAM BAHADUR SINGH 
(Chapra): Mr. Chairman, Sir, there are many 
educated people in our country even today 
who have developed this notion that devel
opment of our country is possible only 
through industrial development. There 
would be no exaggeration if I say that our 
development policy is also guided by the 
same motion. Sir, 39.75 per cent of entire 
expenditure has been incurred on industry, 
mining and energy from 1951 to 1985 
whereas only 23.11 percent has been spent 
on agriculture. During this period, income of 
69 per cent manpower engaged in agricul
ture has increased from Rs. 400 to Rs. 415 
per annum whereas the income of the 
people engaged in other fields has in
creased from Rs. 593 to Rs. 1216 per an
num. The share of Gross national income of 
69 per cent people who are engaged in 
agriculture comes to 36 per cent. The people 
who are engaged in business, trade and in 
unorganised sectors get a share of 25 per 
cent and the people engaged in organised 
industrial sector who are only 18 per cent, 
get a share of 39 per cent. Consequently, the 
condition of the farmers of India is deteriorat
ing day by day. The proof for this is that 
agriculture contributed 47.4 per cent to
wards national income during 1970 to 1975 
which came down to 30.35 per cent in 1985. 
The situation arising out of drought was 
discussed at length. No doubt there was 
severe drought during the last three years 
and entire blame was put on the nature but 
nobody mentioned cuts made in amount 
earmarked for agriculture, irrigation and 
Prevention of flood during first three years of

7th Five Year Plan. Sir, 16.84 per cent of the 
total Budget was proposed to be spent on 
agriculture but actual expenditure was 15.4 
per cent. This means a cut of Rs. 19 hundred 
crores and there was a total cut of Rs. 130.44 
crores in expenditure in respect of irrigation 
because irrigation capacity was proposed to 
be created for 64 lakh hectare but it could be 
created for only 55 lakh hectare i.e. 9 lakh 
hectares less. We could have produced at 
least 30 lakh tonne of grains on this 9 lakh 
hectre land. Similarly, there is a great contri
bution of quality seeds in the development of 
agriculture. Production decreases due to 
lack of quality seeds also. 75 to 85 lakh 
quintal of high yielding varieties of seeds 
were required during 1986-87 but only 55 
lakh quintal were made available i.e. 6.06 
hectres of land where quality seeds could be 
sown was deprived of it. High yielding varie
ties of seeds were sown in only 5.04 crores 
hectare land and only reason responsible for 
this is that although at the time of discussion 
it is pleaded that top most priority should be 
given to agriculture but when question of 
giving priority arises, agriculture is placed on 
second number and industry is placed on 
number one and irrelevent arguments are 
advanced against agriculture that there is no 
scope of investing capital and introducing 
modern machinery in agriculture. Hence, 
there is no need of investing more capital in 
agriculture. But the people advancing such 
arguments do not know that agricultural 
labour work with more modern equipments 
in other countries of the world as compared 
to the industrial labourers eg. in Japan, 
South Korea and Taiwan. Another argument 
advanced is that greater investment in agri
culture will lead to mechanization. Greater 
the mechanisation in agriculture lesser 
would be the employment opportunities. But 
the fact remains that maximum work is done 
by the machines in Punjab where a large 
number of labourers from other states find 
employment. H Punjab stop providing them 
employment to these labourers, lakhs of 
them from Bihar and East Uttar Pradesh may 
starve. Since Punjab provides employment 
to the labourer of even other states it is 
wrong to say that employment opportunities 
would be reduced because of mechanisa-
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tion. I have specially mentioned Japan, 
Taiwan and North Korea, doublethe number 
of labourers are engaged on per hectre land 
there as compared to the labourers em
ployed per hectre in our country. Therefore, 
mechanisation of agriculture will lead to 
enhancement of employment opportunities. 
Another reason advanced is the disposal of 
increased agricultural production but they do 
not know that trade of agriculture products 
take place on a large scale in the world and 
geographical position of India is quite fa
vourable in this respect. Therefore India can 
be the foremost in this field. An expert 
committee was set up and it has been stated 
in their report that we can earn foreign ex
change to the tune of Rs. 20,000 crores 
through the exports of agricultural products. 
This means that we can earn double foreign 
exchange through exports of agricultural 
products as compared to the foreign ex
change earned through the trade of other 
things.

Another reason advanced is that land 
holding in our country is very less. According 
to the report submitted by the export commit
tee, a family of 5 members can meet their 
yearly grains needs from 0.67 hectare land. 
The smallest land holding is with our mar
ginal farmers which is .04 hectare land i.e. 
we can meet our food requirements from half 
the land and the rest of land can be used for 
crops. I mean to say that the present devel
opment policy is based on the wrong notion 
that country can develop through industrial 
development only. I am not against the in
dustry, I believe that as a man moves on his 
two feet, similarly agriculture and industries 
work as sources for the development of a 
country but efforts should be made to give its 
due share to agriculture. Even if an amount 
equivalent to the contribution of agriculture 
in national income is provided for develop
ment of agriculture, it will not only make the 
farmer happy and satisfied but national in
come cf the country will also increase by one 
and half times more. You must think over it.

The Government have done a good job

by intorducing Crop Insurance Scheme but 
you have taken district as a unit owning to 
which farmers are not getting due benefit. 
There are 9 blocks in my parliamentary 
constituency out of which 5 are Digwada, 
Sonepur, Dariyapur, Sadar and Garkha— 
where it is seldom they have not become the 
victim of floods in a particular year because 
almost every year they have to face floods 
but farmers of these blocks farmers have 
never got any relief. Crop Insurance 
Scheme also gives them no compensation 
and provides them no benefit because dis
trict has been taken as a unit. Therefore, it is 
my submission that you should implement 
Crop Insurance Scheme by taking at least 
block if not Panchayat as a unit.

Shri Janardhan Poojary has asserted 
that without strict implementation of Land 
Ceiling Act, no development can take place 
in any region or in any country. There is a 
social tension in the entire country, nexalite 
movement is going on in every village spe
cially in Bihar. The only reason behind this 
movement is that so called naxalites want to 
lead an honest and respectful life but this will 
happen only it and when land is distributed 
properly. I, congratulate him for the courage 
and conviction with which he has asserted it 
but I want to warn him that there are people 
in Bihar who own benami land not only 10 
acres or 100 acres but 10,000 acres and 
such people are sitting by you side. You will 
have to pick courage for this, Panika Sahib,
I agree with you that an enquiry should be 
held in order to know the people who are 
holding 10,000 acre behami land. I conclude 
with these words.

SHRI GIRDHARI LAL VYAS (Bhil- 

wara): Hon. Members, Sir, I support the 

demands of the Ministry of Agriculture. Our 
Government and our Prime Minister desen/e 
congratulations for the progress made in 

agricultural field during previous years. I 
wanTTo draw the attention to the Minister 
towards the seed which remained in short 

supply in Rajasthan. I do not want to waste 

my time in admiring any one because, I know 
that the time is short and if I start praising, a 
the time would go unutilised.
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There was severe drought in Rajasthan 
during last 4-5 years and this year also about
5,000 villages are facing starvation. The 
marginal money will not serve any purpose 
in 5,000 villages which have been affected 
by severe drought. You will have to provide 
some other help also in addition to it. I do not 
know as to why a team is not being sent to 
that place by the centre. I do not know 
whether you will take pity on us or not. We 
are grateful to you for help provided to us 
during the last year. The people of Rajasthan 
and their cattle have survived due to this very 
help. I want to congratulate the Prime Minis
ter for this. The Central Government must 
give some amount against the demand of 
Rs. 400 crores submitted by the Rajasthan 
Government so that some work could be 
carried on there. The people of Rajasthan 
will suffer if you do not provide monetary 
help. Please arrange the same as a special 
favour.

For the last five years, Rajasthan has 
been affected by drought. Although 
handpumps and tubewells had been pro
vided in many villages and drinking water 
was made available through pipelines, but 
now those handpumps and tubewells have 
dried up. To solve the problem of drinking 
water, more funds should be provided to 
Rajasthan over and above the routine allo
cations. All these arrangements should be 
made at the earliest.

You should assist Rajasthan in dairy 
development programme, as you have done 
it in case of Gujarat. More you promote the 
dairy development programme in Rajasthan 
more beneficial it will for Delhi and other big 
cities because the people of Rajasthan do 
not consume large quantities of milk and 
entire quantity of milk produced by them is 
sent to the other big cities.

Iwouldliketosubmitthehon.Ministerof 
Rural Development that two cooperative 
societies has been formed in our region to 
set up a spinning mill. I have talked to the 
hon. Minister of Textile in this regard. He has 
suggested that the society of the farmers 
may be allowed to set up a spinning mill of

their own if the hon. Minister of Rural Devel
opment provides funds for it. You do not 
provide funds for that. In order to set up 
spinning mills, two cooperative societies 
have been formed in shahbad and Asind in 
Bhilwara district. We should also be pro
vided funds so that this mill can be set up 
through the Ministry of Textile and the farm
ers can obtain optimum benefits out of it. You 
have provided funds to the cooperative 
societies in Bombay, Maharashtra and sev
eral other places. So funds should also be 
provided to the cooperative societies in 
Rajasthan.

Bhilwara is an agriculturally advanced 
area. There is a lot of irrigated land. For 
many years, there has been a demand to set 
up a Krishi Vigyan Kendra there. But it has 
not been provided there so far. Please con
sider this demand.

I would like to draw the attention of the 
hon. Minister to the land reforms. Just now 
Shri Panika was asking for an enquiry into it. 
But who will do it? Does the hon. Minister or 
the Chairman or you have so much courage 
to conduct an enquiry against those rich 
people who own very large stretches of land 
rather thousands of acres of land. We, the 
small farmers, small workers or the people of 
Congress don’t have the courage to conduct 
such an enquiry against them, because they 
have a big and powerful lobby. Such people 
are there in the Opposition as well as in the 
Congress Party, but no one can enquire 
against them. Shri Pujari has just now stated 
that there should be land reforms, but have 
you had enough power to get implemented 
those laws which have been made in this 
regard. You have criticized the West Bengal 
Government for giving ownership rights to 
the tillers, which is not a big achievement 
from your angle. But what is our achieve
ments? Whether we have been able to 
implement the land reforms? Ceiling was 
imposed on the land of the small farmers 
owning only one hundred to two hundred 
bighas of land, but can you enforce your law 
in case of big landlords who have big agricul
tural farms, palatial buildings in marbles as 
had never existed even during the imperial
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regime. Government should acquire all 
these big farms and palatial buildings, so 
that unemployment can be wiped out from 
India and we can be successful in achieving 
our targets.

The N.R.E.P and R.L.E.G.P. schemes 
have been merged in Jawahar Rozgar 
Yogana. Are you not going to implement the 
scheme like Maharashtra where they have 
given the guarantee of employment. You 
should raise a work force by inducting in itthe 
unemployed people of the country to abolish 
contract system and to provide them em
ployment opportunities under different 
schemes, be it under the Department of 
irrigation, P W.D., power, water works orthe 
engineering department. It should be guar
anteed that crores of Indian people will be 
provided with empbyment opportunities.

Though I have many other things to say 
but as you have been ringing the bell, I 
conclude and extend my support for the 
demand.

SHRI RAM PYARE PANIKA 
(Robertsganj): Mr. Chairman, Sir, I con
gratulate the hon. Minister and the officials of 
the Ministry of Agriculture, the agricultural 
scientists and the farmers and agricultural 
labourers of India for the record production 
foodgrains they had achieved last year 
which was the year of most severe drought 
of the century.

The production of foodgrains is 70 mil
lion tonnes this year, but some parts in the 
country such as Rajasthan and Mirzapur 
and Soubhadra districts in Uttar Pradesh are 
still facing acute drought. The Government 
is not paying much attention to those drought 
affected small areas, as the country has a 
large buffer stock of foodgrains resulting in 
the prosperity of the nation in the matter of 
foodgrains. There are 35 meteorological 
divisions in the country. This year, two three 
meteorological divisbns are reeling under 
severe drought. In my constituency ie. in 
Mirzapur and Sonbhadra it has been the

worst ever drought. Moreover the problem of 
drinking water is so acute that all hand 
pumps whbh had been installed there, have 
become ineffective due to the sinking water 
level. The situation will take an adverse turn 
if necessary arraiflements for the supply of 
drinking water h  Mirzapur and Sonbhadra 
area, are not made within one week.

Besides this, margin money is also 
provided by th« Government at the time of 
natural calamities. This has been a tradition 
and having given the money the Govern
ment thinks that they have done their duty, 
but irt my opinbn, it is not proper. There is 
one more old tradition that in case of a 
natural calamity, the State Government 
should also send a memorandum. I would 
like to submit that we are the representatives 
of those areas and raise their problems in the 
House. On two occassbns, I have raised the 
questbn of drought here and request the 
Central Government to send a central team 
there. Shri Jain and our other colleagues 
also asked to send a central team, but noth
ing has been done in this regard. Why do you 
wait for the State Governments to send a 
memorandum. If we do not have correct 
informatbn? Then what is the need of M.Ps 
here in the centre, if no attention is paid on 
our informatbn? It is not right that we should 
depend on the State Government for every
thing. My constituency Sonbhadra and 
Mirzapur and some places of Rajasthan and 
Madhya Pradesh are severely hit by 
drought. In this situatbn, one should not wait 
for the memorandum from the State Govern
ment. Elections are coming nearer and you 
wait for the State Government to send 
memorandum. I demand that central teams 
should be sent to those areas within one 
week, otherwise the situation there will be
come worse. Sometimes it so happens that 
to cover their inactivity, the State Govern
ment does not send its report. So, it is 
necessary that the central teams are sent to 
the aforesaid areas. We are the true soldiers
and we represent the people of those areas, 
so we give you correct informatbn. Full 
assistance should be given to the drought hit 
areas. People should be provided empby- 
ment. There is scarcity of foodgrains at the
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ration shops. Foodgrains are provided at the 
rate of 14 kilograms per unit. Immediate 
provision forthe supply of ration and drinking 
water should be made in the drought hit 
areas. Even in this drought situation, bank 
loans are being strictly recovered from the 
farmers. I urge upon the Government to stop 
the recovery of loans in these areas, other
wise within a period of one week or ten days 
the situation will take an adverse turn.

So far as the different employment 
programmes are concerned, the Jawahar 
Rozgar Yogna has been formulated by 
merging many other schemes like N.R.E.P., 
R.L.E.G.P. and I.R.D.P. etc. Earlier, only 
120 districts were covered under this 
scheme. We are grateful to the Government 
and the Hon. Prime Minister, who decided 
that this scheme will be implemented in 
almost all the parliamentary constituencies.

SHRI HARISH RAWAT: Every district 
should be covered there under.

SHRI RAM PYARE PANIKA: What we 
want to say is that allocation will be made for 
every parliamentary constituency. Suppose, 
Shri Rawat’s and my constituency falls in two 
districts and allocation is made only for one 
district, then the other representative will be 
left dismayed. So, it is necessary that if one 
constituency falls in two districts, allocations 
should be made accordingly. Some percent
age must be fixed for the educated unem
ployed. Along with farm labour and artisans, 
the educated unemployed in rural areas 
should also be provided employment. The 
Rural Development Commissioner should 
concentrate his efforts towards providing 
employment to people in villages. This work 
should be entrusted to State Governments 
at places where there are no voluntary agen
cies. If need be, the M.Ps of the area can be 
asked to co-operate in planning the strategy. 
Absence of voluntary agencies should not 
be an excuse forthe Government to withhold 
sanctioning of funds to an area. Otherwise 
the scheme will not touch many districts like 
the hilly areas of Uttar Pradesh, Bun- 
delkhand and the interior regions like 
Sonebhadra and Mirzapur. This scheme

should be entrusted to voluntary agencies 
for implementation on a country-wide basis. 
The thrust of the employment schemes 
should be directed towards the six types of 
backward areas as defined by the Planning 
Commission i.e. hilly areas, desert areas, 
tribal areas, drought-prone areas and 
coastal areas.

I would like to say something to say with 
regard to land reforms. Hon. Members of 
both the Opposition and the Congress (I) are 
of the opinion that the Land Ceiling Act and 
other Acts have not been of much use. 
Matters related to land should be included in 
the 9th Schedule to avoid litigation. The land 
distributed among the people has become 
more of a curse for them. Instead of getting 
possession of land they are fighting legal 
battles. The need of the hour is to take a 
fresh look into land reforms. Regrettably, 
even after 40 years of Independence people 
possess unlimited land viz. 2000 acres to
10,000 acres of land. Land is an important 
instrument to eliminate poverty. If land is 
distributed among the landless, harijans, 
girijans and other needy people it will provide 
them a means of livelihood. So Land reforms 
are very useful for the alleviation fo poverty.

Several schemes have been intro
duced for agricultural reform. But there is 
need to set up an agriculture science centre 
in every Parliamentary constituency. There 
should not be a condition that a centre would 
be set up only if 30 acres—50 acres of land 
is available. It is not possible to meet this 
condition at all places. The Central Govern
ment should acquire land to set up an agri
cultural science centre in every Parliamen
tary constituency. Formation of agriculture 
zones and schemes to raise agricultural 
productivity are welcome steps.

Lastly I would like to say a word in 
respect of farm labour who are in important 
part of the agricultural scene. Wages of farm 
labour are fixed by the Labour departments 
of the Centre and the State. But the Central 
Government should see whether farmers 
have the capacity to pay the minim um wages 
or not. Farmers should be given subsidies
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and incentives. When those engaged in 
export and import business can be given 
subsidies and incentives, farmers too should 
be given the same to enable them to pay 
minimum wages to farm labour.

With these words I support the Depends 
for Grants of the Ministry of Agriculture.

[English]

SHRI N. TOMB! SINGH (Inner Ma
nipur): Mr. Chairman, Sir, I rise to support 
the Demands for the Ministry of Agriculture. 
This is a very vast subject and this Ministry 
takes care of more than 75 percent of our 
population and this short time I am not sup
posed to, and I cannot also cover all the 
aspects. I will try, Sir, to confine myself to 
only one or two points. Sir, there should be 
no controversy about the statement that we 
have made strides in the filed of agricultural 
production. But the overall national aspect is 
one thing. Another aspect is, despite these 
vast achievements, we have yet to locate 
certain weaknesses in certain regions. 
When we examine all parts of the body and 
scan through, there are areas like Northeast 
still be investigated, to be studied in order to 
bring to certain workable production as far as 
agricultural development is concerned.

In this regard, the annual report of the 
Ministry has indicated that in the field of 
agriculture education, the Government of 
India are making efforts to establish a com
prehensive college in the Northeastern hill 
area. We demand that it should be a univer
sity and this university should be located in 
one suitable area with campuses in all the 
States and if possible, in all the districts of the 
Northeastern States. I will give the example 
of my own State. This is a very peculiar area, 
topographically, climatically and in many 
respects. 1/10 th of it is valley and 9/10th is 
hill area. Here we have the experience of 
valley in the field of agriculture and other 
sectors and we also have the experience of 
hill areas. The valley itself is of such topog
raphy that water comes quickly and dries up

quickly. Therefore, drought and flood follow 
in quick succession. This has been the re
peated experience that we have been see
ing. In this area, agriculture is the main-stay 
but that is only confined to valley—1/10th of 
the entire State and the whole population of 
this State looks to this valley for agriculture 
and other purposes. The State Government 
and the Central Government have been 
tn/ing through so many projects to develop 
minor and major irrigation projects. So far, 
thore has been no success. In this regard, 
the Government of India’s decision to open 
a university to Northeastern States is wel
come and the main campus of the university 
should be located in a State like Manipur 
because it is a very representative type of 
topography and the climate for the rest of the 
hill regions. The benefits will cover all the hill 
areas like Arunachal Pradesh, Himachal 
Pradesh and Jammu & Kashmir and similar 
areas of the country.

In this regard, I would like to suggest 
that in this area we have to take a special 
study about the shifting cultivation. I have 
made a demand on the floor of the House on 
a number of occasions that this Ministry 
under the Government of India has so many 
units, so many Departments and they should 
study the possibility of putting a stop to this 
very harmful tradition of shifting cultivation. 
But merely saying is much easier than done. 
We have to see, how we can stop it. We have 
to educate people. We have to provide alter
native method. Terrace cultivation is one 
alternative. Terrace cultivation is prevalent 
and very effective in the entire hills. But all 
the communities are not just attuned to it. 
Some communities are successfully doing it 
and they are very firm about it. But the 
majority of the tribal people in the hill areas 
like to go to easy places, cut down forest and 
then shift their cultivation. This is done not 
only in Manipur but in other areas like 
Nagaland, Meghalaya and Arunachal 
Pradesh. In this area, we have to see that the 
unit of ICAR and other research agencies for 
the tribals and backward areas should func
tion properly and should provide the benefit 
of experience of so many decades. With the 
passing of the years, there has not been
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much of an achievements, not much of 
benefit being extended to this region. For 
setting up of this university, I understand, the 
Government of India is sending a team to 
study it.

20.00 hrs.

Let the Team study and see that the 
entire State gets the benefit of this Univer
sity. The location of the campus should be in 
the State of Manipur, other things being 
equal.

Mention has been made of the rural 
development and involvement of the rural 
people in the rural development program
mes. In regard to Cooperation, a mention 
has been mado of it in the 20-Point Pro
gramme of the Prime Minister with emphasis 
on responsive administration, this respon
sive administration is a very important factor, 
a very important Unless the administration 
responds and works effectively to implement 
the programmes of rural development and 
Cooperation, all the programmes remain 
bureaucratised and they remain on paper 
only and they are merely transferred from 
table to table in offices and the bureaucratic 
control still remains. In order to involve the 
rural population in these programmes, we 
have to see that the responsive administra
tion included in the Prime Minister’s 20-Point 
Programme is made our No. 1. priority pro
gramme and we should see that it is imple
mented.

With these few words, I thank for giving 
me this time to speak.

[Translation]

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad): Hon. Mr. Chairman Sir, while 
discussing the Demands for Grants of the 
Ministry of Agricultural I want to give a few 
suggestions. Agriculture is the backbone of 
the Indian economy. In the past, the 
country’s policy of economic development 
used to be based on agriculture. But this 
sector has been neglected for last 42 years. 
This has created the problem of unemploy

ment. This problem cannot be solved unless 
agricultural techniques are modernized and 
agriculture is given the status of an industry. 
If such a state of affairs is allowed continue 
there will be constant danger of disinte- 
grabvn of the country.

North, Central and South Bihar have 
remained neglected in matters of agricul
ture. I belong to central Bihar which has 
fertile land. But agriculture over these can 
hardly be called modern. In the absence of 
proper irrigation facilities farmers over there 
find agriculture uneconomical sons of farm
ers study and look for jobs elsewhere even 
though their parents have good land but the 
same is unirrigated. This is the reason why 
the entire region is desolate today. Losses 
suffered by farmers during the floods of 1987 
in the Jahanabad Parliamentary constitu
ency have not been made good by the state 
Government. Lack of funds is given as the 
reason. On one hand it is claimed that good 
schemes are being formulated for farmers 
but as yet no compensation has been given 
for losses suffered during floods. I am sub
mitting a list of losses suffered in my area. 
Distribution should be done accordingly on 
the state Government should be pressurized 
into making good the loss, so that farmers 
are benefited. According to some hon. 
Members there has been record output in 
agriculture. It is claimed that production has 
been 17 million tonnes. This figure could 
easily have been 34 million tonnes if the 
farmers had not been subjected to stepnoth- 
erly treatment in the last 42 years. Our coun
try would not have lagged behind in any 
sphere had the agriculture sector been 
developed in the right earnest. We are 
spending more on urbanization than on 
agriculture. This is increasing the pressure 
on cities leaving agriculture unattended. 
Attention should be paid in this direction. 
Labour population is increasing due to addi
tion of small and marginal farmers to their 
ranks. According to the census, there were 
3.5 crore labourers in 1961, 4.56 crones in 
1971 and 5.54 crores in 1981. ft is estimated 
that the present labour population would not 
be less then 7 crores. This is the condition of 
labour which does not get proper food to eat
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as it works only there months in year. The 
Employment Guarantee Scheme is of no 
use. N.R.E.P, I.R.D.P. and other program
mes have been lounched at the district-level 
but they are useless as there are no funds for 
their implementation. District leveled proj
ects of Government of Bihar valued at Rs. 5 
crores has been approved but Rs. 56 lakhs 
have been disbursed and the Secretary has 
asked for a refund of Rs. 14 lakhs. In some 
villages, like Murgiyachakand Madhavpur of 
the Ghosi block the floods of 1987 have 
rendered the land unfit for cultivation. One 
acre of land used to produce 60 mavnds of 
basmati rice. Now the land is covered with 
river silt making it unfit for cultivation. A 
similar situation exists in Korthu village of the 
Kangarsarai block. A team should be sent 
there to study the situation. The condition of 
farmers who do not have even a single inch 
of land can well be imagined. The Group 
Insurance scheme for farmers should be 
introduced at the block level. There should 
be timely supply of fertilizer and seeds. A 
truckload of seeds for the wheat crop arrived 
in Karpi block when the sowing period was 
already over. In Barhiya Tal of Monghyr 
district, pulses can be grown on 1.5 lakh 
acres of land. But this entire area is water
logged. This water should be drained out so 
that the problem of pulses could be solved to 
some extent. If the agricultural sector has to 
be developed schemes that will benefit the 
farmer should be implemented. The co
operative movement was launched to bene
fit farmers but in Bihar people have expbited 
this movement for personal gain amassing 
wealth to the tune of crores. Today these 
very people make tall elains in the Lok 
Sabha and Vidhan Sabha. The Government 
is unable to apprehended these black sheep 
among its ranks. The co-operative move
ment is virtually non-existent in Bihar.

SHRI HARISH RAWAT (Almora): 
There is a lot of potential for the growth of 
oilseeds, particularly soybean, olive and 
sunflower in hilly areas. But this potential has 
not been tapped as yet. The Government 
has introduced an Oilseed Development

scheme in these areas with special thrust 
towards the hilly areas of Uttar Pradesh. But 
this scheme has not been implemented at 
all. Even today traditbnal methods of agri
culture are practised in hilly areas. There is 
no perceptible change in per hectare pro- 
ductbn despite all the agricultural research. 
The I.C.A.R. should formulate a comprehen
sive plan forthe agronomy, of hilly areas and 
areao with high precipitatbn. For a bng time 
we have been demanding a portable tractor 
that can be used in hilly areas but no step has 
been taken in this directbn so far. The 
Government has not done anything regard
ing our demand for supplying fertilizer in 
packets of 5 kg - 10 kg to farmers in hilly 
areas. People in hilly areas cannot afford 
pestbides because of its prohibitive cost. 
This is the reason why we have been unable 
to check the growth of weeds like Tripatiya’ 
on ‘Lintera’ grass in these areas. As a result 
of which thousands of a acres of land has 
been rendered useless. For a long time I 
have been demanding one soil testing labo
ratory in each lehsil* in hilly areas, this will 
help us in determining the type of fruit to be 
cultivated. For hilly areas we should produce 
seeds that can survive conditbns of water 
scarcity. At present such a quality of seed is 
not available in those areas. Soil conserva- 
tbn in hilly areas should be treated as a 
national programme. To prevent the occur
rence of floods in the plains, soil conserva- 
tbn work in the catchment areas in the hills, 
from where rivers originate, should be taken 
up as a natbnal programme.

We have to grow such grass and plant 
such trees which are suitable and beneficial 
for the farmers. Research work should be 
undertaken in this regard. There in conven- 
tbnal type of grass there at present which is 
not helpful in soil conservation. It is used as 
a fodder for the animals specially for hilly 
goats. It contrtoutes to the soil erosion when- 
ever it takes place and thus causes great 
bss. I have been demanding for a long time 
that research regarding improving the bread
of the goats should also be undertaken at 
seed breeding centres of hilly areas. But no 
effective programme has been undertaken 
in hilly areas of Uttar Pradesh by the Natbnal
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Institute for Seed Development. Its branch, 
should be opened in hilly areas of Uttar 
Pradesh. In the hilly areas of Uttar Pradesh 
like Joshimath, Munshari, Uttar Kashi there 
are no road facilities available and the 
people have to face difficulties regarding 
passenger and goods traffic. The Govern
ment should open branch of Etanagar yak 
Development Centre in the hilly areas of 
Uttar Pradesh. There is great potential here 
for Temperate Foods Development in these 
areas. But only in hilly areas of Uttar pradesh 
but also in the entire hilly region, production 
of apples per hectre is very low. We have 
considerable export potential for apples. I 
therefore want to submit that Temperate 
Foods Institutes should be opened in all the 
hilly areas. I am grateful to Shri Bhajan Lai 
who has ensured about opening a branch of 
National Horticulture Temperate Food Insti
tute in our area at Pithoragarh. I want that 
such institutes should be opened in every 
zone of all the hilly areas. There is a special
ity about the hilly areas and that is we can 
grow vegetables and specially off-season 
vegetables in large quantity there. There are 
such farming arrangements at kulu that we 
can grow seedings in controlled conditions 
there and distribute them to the farmers. I 
want that besides Himachal Pradesh, this 
programme should be extended to other hilly 
areas of the country. This programme is 
needed to the hilly areas of Uttar Pradesh 
also. I would like to submit that seedlings of 
off-season vegetables should be grown and 
made available on cheap rates to the farm
ers in the entire country. The Institute for 
Mushroom development is working suc
cessfully in Palampur. We have been insist
ing for a long time that a branch of this 
Institute should be opened in Almora, a hilly 
area of Uttar Pradesh, where there are 
mushrooms growers in a large number but 
they are not able to get relevant information 
about growing and increasing the production 
of mushrooms. You may kindly do some
thing in this regard also. Potato is a cash crop 
of our hilly areas but we do not get good 
potato seeds in time and we have to depend 
on plains. I want that Seed Development 
Programme should be introduced there so 
that latest technology in seed development

may be available to the areas also. The 
Government should establish in hilly areas 
agricultural forms on national level. There is 
no production of wheat or other foodgrains in 
hilly areas. We depend on rabi crop only. 
You should make arrangements so that 
potato crop may be a cash crop for us. 
Sericulture may prove a boon for the hilly 
areas and for the farmers as well. It can help 
in controlling soil-erosion. Therefore, spe
cial arrangements should be made in hilly 
areas for the development of sericulture 
there. Secondly there is a large potential for 
the development of fisheries specially cold- 
water fisheries in hilly areas. All our rivers 
flow from snow-covered hills where Trout 
and other fishes can be developed in Fisher
ies. Japan and may other countries are tak
ing interest in it. Uttar Pradesh Government 
has formulated and submitted a plan to the 
Centre. I urge upon you to initiate this plan 
expeditiously with the help of Japan or World 
bank. You have not included hilly areas 
under Operational Flood II, only Nainital has 
been included in it. I request you to include 
Almora and Pithoragarh in this plan and 
adequate funds should also be allocated so 
that Deep Frozen Nitrogen Plan could be 
installed in every hilly district and cows and 
other cattle breeds improved through artifi
cial inseminations, latest equipment should 
be made available to all the GRESHEM 
centres.

Mr. Chairman, Sir, some of our friends 
have said just now that Insurance Scheme 
should be implemented this way or that way. 
But you have not introduced insurance 
scheme for fruit and vegetables till now. I 
want that Crop Insurance Scheme should 
also be extended for fruits and vegetables. 
Support price should also be fixed by the 
Government for fruits and vegetables be
cause these are the perishable items. No 
support price is fixed for fruits and vege
tables as yet.

It is my submission that all the districts 
of the country should be included in Jawahar 
Rozger Yojana and a clear policy should be 
made in this regard as I am not at all satisfied 
the way money has been distributed to differ-
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ent districts under RLEGP and I am afraid 
that all the prescribed norms have been 
ignored in this case. Such situation should 
not arise in jawahar Rozar Yojana which is 
being introduced after the name of jawahar- 
lalji. Allocation should never be made in 
Jawahar Rozgar Yojana on the basis of 
those old norms, but all the districts should 
be included therein.N.P.D. needs vast 
changes to be made. TRYSEM plan should 
also be made practical and flexible so that 
educated youths of the villages may also get 
its benefit. We have not achieved any benefit 
out of this scheme till now. A task force 
should be set up under D.P.A.P. in consulta
tion with planning Commission and should 
include in the Programme those districts and 
blocks which have been affected by drought. 
My friends Shri sultanpuriji was just saying 
that enough work can be done for controlling 
rainy water in hilly areas and there is a 
possibility of the work to be undertaken 
under D.P.A.P. programme.

In the end, I want to say on thing about 
the drought affected areas of Uttar pradesh. 
You have given inadequate funds as assis
tance to face drought situation in Uttar 
Pradesh. Similarly the funds sanctioned for 
improving the drinking water position are 
also inadequate. It has created great dissat
isfaction among the people.

You have stated many things about 
Panchayati Raj. It has created an aware
ness in every village. I want to congratulate 
Hon. Prime Minister and the Minister of 
Agriculture for it. You have put Panchayati 
Raj on a very high pedestral. it is just pos
sible that no allocation is made for the pur
pose this year. At last one thing should be 
done. The agency of D.R.D.A. in the district 
should be brought under District Council and 
the Chairman of the district board should be 
made the Chairman of D.R.D.A.

SHRI BHISHMA DEO DUBE (Banda): I 
stand to support the demands presented by 
Ministry of Agriculture. I hail from constitu
ency which is very backward and where very

little progress has been made in the field of 
agriculture during last 40 years. The water 
for the fields in first input required for agricul
ture. One third of the entire cultivable land in 
India has got irrigation facilities but not even 
half of this irrigation facility is available in my 
constituency. It means there is no more than 
15 per cent land in my constituency where 
irrigation facilities are available. It has white
ness drought not only this year but continu
ously for the last 4 years. When Shri Panika 
was making his speech, I took it as it he was 
saying something about my constituency 
and the truth is that situation this year is no 
more better than that of last year. I full agree 
with Shri panikaji. I demand that a Central 
team should be immediately sent to study 
the situation prevailing there.

Ponds and wells which were never 
dried up in the past are dry now. I have 
visited the entire area and I have found that 
there is a need to organise cattle camps 
there, where fodder may be available to all 
the cattle of the village. I hail from Banda 
district in Bundelkhand region of U.P. Such 
a situation is prevailing there. Handpumps 
demanded have not yet been provided. As 
regards electrification, I am sorry to say that 
not a single village could be energised dur
ing the last year and the executive engineer 
is of the view that no village is likely to be 
enrgised this year also, he has obtained stay 
orders from the high court. Nobody can 
transfer him. I request that attention should 
be paid to it. Lift irrigation is at standstill. 
Tubewels are idle. The water level is going 
down and therefore handpumps are also 
becoming useless. The situation is deterio
rating day by day. I urge upon the Hon. 
Minister that study team should be sent there 
immediately to conduct a survey so that 
situation can be brought under control be
fore it is too late.

Mr. Chairman, Sir, as regards agricul
ture production in Banda, where I come 
from, I may tell you that threefourths of the 
farmers have not produced even a single 
grain either in Kharif or in rabi crop. They are 
facing starvation conditions in this region. I 
therefore request you to extend help in order
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to save these people there. Natural calami
ties are there but no efforts are made in 
advance to save the people from the im
pending danger. If drought is anticipated, we 
should make efforts to provide irrigation 
facilities. Similarly steps should be taken to 
extend the crop insurance scheme against 
the dangers of hail storm, floods, frost and 
cold etc. If Indian farmers are not protected 
from these dangers then they are not likely to 
survive. A country where 80 per cent of the 
farmers depend upon agriculture and they 
are not protected there, will present a differ
ent picture in the 21 st century. When we talk 
about the farmers, we get the picture of a thin 
poor wearing rags with no glow on his face. 
If the same state of affairs continues, then, 
about 80 per cent farmers in this country can 
not improve their lot and India also can not 
improve its position. It is a matter of great 
regret, surprise and dissatisfaction.

All the plans are idle due to conflicts 
among the States. My constituency is the 
border area of Madhya Pradesh. There are 
certain points of discord between Uttar 
Pradesh and Madhya Pradesh and these 
issues are pending solution with Central 
Water Commission. But, they are not being 
settled. All the rivers flow through Madhya 
Pradesh and dams are constructed there but 
water is supplied to Uttar Pradesh. This 
matter should be settled immediately.

There are schemes like U.N.D.P. which 
are very ambitious and are meant for entire 
Bundelkhand region Allahabad Varanasi 
and hilly areas of Mirzapur.

All the schemes which were supposed 
to be included in the Sixth Five year Plan are 
laying pending with the Ministry of Water 
Resources since 1980 for clearance. These 
schemes have not been included in the sixth 
and Seventh Five Year Plans. It is not known 
whether these will be included in the Eighth 
Five Year Plan or not.

I have constantly been raising this point 
s'nce the day I came to Parliament but it is of 
no avail. This is the reason that famine and

drought conditions go on deteriorating fur
ther and we are unable to face them.

We are concentrating on the dry land 
farming but why are we unable to bring up 
the level of water where it is available under 
the land. We are conducting research on 
how to undertake dry land farming but at the 
same time we should also make efforts to 
brig up the level of water where it is available 
under the land and utilize the same for irriga
tion.

There was green revolution in our coun
try. It appears that we have become compla
cent. Green revolution should be a continu
ous process. The growing population is a 
constant problem in our country. If we do not 
adopt green revolution as a continuous proc
ess, a time will come when the growing 
population will create serious problem for us 
and we will not be able to maintain buffer 
stock of foodgrains to meet any emergent 
situation. As such this should run as a con
tinuous process in every State and that too 
very carefully.

I shall deal with every point very briefly. 
I request that agricultural production should 
be raised and special attention be paid to
wards backward areas like that of ours. A 
Central Commission should be set up to 
ensure development of such areas by treat
ing them as sick units. Just as parents take 
much care of a sick child, similarly more 
attention be paid to these areas and develop 
them.

The Hon. President has said in his 
Address that regional imbalances will be 
removed. In this connection I would like to 
know as to what solution has been found to 
remove the regional imbalances with refer
ence to my constituency in respect of the 
Demands for Grants of the Ministry of Agri
culture. I hope that the hon. Minister will 
cover ail these points in his reply.

SHRI R.S. KHIRHAR (Sitamarhi): Mr. 
Chairman, Sir, I rise to support the Demands 
for Grants of the Ministry of Agriculture. 
When we look at our achievements in agri-
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culture, we find that there has been progres
sive development in this f ield. In the matter of 
foodgrains, our country has not only become 
self-reliant but is capable of producing more 
than our requirement. If we count the prog
ress achieved in agriculture one thing be
comes clear that no doubt we developed 
new seeds and used new pesticides, but 
these inputs have not been made available 
to the farmer on time as well as at proper 
place. What I mean to say is that the supply 
of these inputs lack momentum and as a 
result of that it has caused heavy damage to 
crops.

The progress of agriculture depends on 
two things. One is timely irrigation and the 
other is flood control. Ensuring timely irriga
tion and controlling floods is the responsibil
ity of our two Ministries. But I feel that there 
is no co-ordination between these two Min
istries. Proper co-ordination between the 
Ministries of Agriculture and Irrigation at the 
higher levels is imperative.

I come from Bihar. There were propos
als for undertaking a large number of irriga
tion and flood control schemes in Bihar 
which include Bagmati and Gandak river 
projects. There projects have not yet been 
materialized. Owing to this, thousands of 
labourers from Bihar migrate to other States.

Secondly, an hon. Member (Marxist) 
has raised the point of land ceiling and 
erroneous land distribution and in an excited 
tone he uttered the words like looting and 
snatching etc. I would not like to Utter such 
words but I can certainly say that land ceiling 
job has not been done properly in Bihar. 
There are still big landlords who have be- 
nami land on large scale. I demand that the 
land ceiling job should b9 done properly. If 
distribution of land is done properly migra
tion of farm labourers to other States will be 
stopped.

Just now my hon. colleague was speak
ing on energy. We vigorously plead for sup
ply of power to rural areas so that irrigation

facilities are made available there. I would 
like to say on this point and say that the 
Government has hoodwinked the people. If 
the Government claims that power has been 
supplied to rural areas, it is totally urang. If 
there is a pole at one place, there is no wire 
on it, If wire is there is no bulb. At some 
places bulb is there but there is no power 
supply. So long such situation exists and we 
depend on fictitious figures, the benefits 
which are supposed to accrue from agricul
ture will not accrue to us.

With these words I support these De
mands for Grants.

•SHRI M. SUBBA RADDY (Nandyal): 
Mr. Chairman, Sir, Many hon. members who 
have participated in the discussion made 
many valuable suggestion. I would be very 
brief.

Sir, those who live in the cities know 
very little about agriculture. It is a tough 
subject. Agriculture is as good as gambling 
A farmer depends on nature for a successful 
crop. Even after raising a crop, if there is no 
timely rain or excessive rain, his entire effort 
goes waste. Even where irrigation facilities 
are available, if there are no rains and tanks 
remain empty, they will remain useless. 
Everyone considers himself an authority on 
Agriculture, Everyone speak of reforms 
This so-called reform was initiated long ago 
There is no more feudalism in the country. 
Jamindars and landlords have disposed off 
their lands long ago. One acre fetches not 
loss than twenty thousand rupees. One 
would get an income of not less than two 
thousand rupees on that amount atone. 
Many have already disposed off their lands 
and leading a safe and comfortable life 'n 
towns and cities. Only a handful of people 
are remaining in villages carrying o n  with 
agriculture. Thefts, laziness and subsidies 
have ruined the rural life. Discontent and 
restlessness is very much visible in rura 
areas. People have started disposing o
their property. They are b e g i n n i n g  t o  depen
on loots and thefts for their survival. Naxa i 
ties are ruling Ihe roost. To a large extent we 
are responsible for converting the agricu tu

‘Translarion of the speech originally delivered in Telugu.
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ists into agriculture labourers. Is there any 
single project which was completed during 
the time of Shrimati Indira Gandhi? Well, the 
record is still worse during these days of Shri 
Rajiv Gandhi.

On the one hand there is population 
explosion and on the other the development 
is nil. There should be a simultaneous eco
nomic growth, the increase in the population 
would prove dangerous. Today we are not in 
a position to construct even one irrigation 
project. Our foreign exchange resources are 
depleting constantly. There is a report in 
today’s newspaperwhich shows how rapidly 
our reserves are depleting. During the year 
1977-78 the reserves position was around 
Rs. 8,000 crores. It has started slumping to 
Rs. 7000 crores and then to Rs. 6000 crores. 
Now during the tenure of Shri Khajan lal it 
came down to Rs. 5000 and now it is at the 
bottom level of Rs. 3000 crores. Should we 
call this a progress? Our expenditure is 
amounting up. Money is being spent on 
luxuries. It is not being spent on such vital 
seetors like agriculture. Money is not being 
spent on constructing projects, nor it is being 
invested in industries. There is a wasteful 
expenditure everywhere. Not less than 26 
per cent of our income in go.ng on debt 
servicing. Unless we cut down our wasteful 
expenditure we will not be in a position to 
make any progress. The budget presented 
for this year was nothing but a routine 
budget. No significant allocation was made 
forthe development of irrigation orthe indus
try. Not even a single state in the country 
could produce a surplus budget this year. 
The deficit in the Central budget is going up 
constantly. No effort was made to reduce the 
deficit. The position is such that even foreign 
countries have started refusing to loan the 
money.Very recently a Japanese team has 
visited the country. We were hopeful that we 
would get loan for Muddanur Power Station.
I approached the Hon. Finance Minister for 
getting the foreign assistance for this station. 
He was very sympathetic. But he could do 
nothing when the Japanese refused to lend 
rooney. Japanese were not willing to invest 
°r lend money because of the critical finan
cial conditions prevailing in this country to

day. They did not lend money because tney 
throught that we are not in a position to repay 
the loans. Our immediate neighbour, Paki
stan is far better. Mrs. Benazir bhutto came 
to power only the other day. Yet she was 
successful in presenting a surplus budget. 
Even 42 years after the independence, we 
could not present one single surplus budget. 
The country is now caught in a debt trap, 
both internal and external. The situation 
prevailing in the country today is chaotic and 
confusing. There is no money available for 
the development of the country. But for the 
contribution of Pandit Nehru, the develop
ment is almost nil. The only development 
that could be seen everywhere lazyness. 
Leave alone the development, we could not 
keep our population growth under check. 
How are we going to feed the ever increasing 
population five years hence? Food is the 
prime necessity. We are not able to grow 
enough food to meet our requirement. We 
have become a laughing stock. It is time, 
atleast now, to curtail our wasteful expendi
ture and divert money for the development of 
irrigation industry and power. Then only the 
country can prosper and the people will be 
happy. Food production is most vital for the 
existence of the country and hence every 
effort should be directed towards that end. 
Sir, our epics say that once sage Vishwami- 
tra had to eat a dog’s flesh and then do 
penance for washing off that sing. Hence 
what I stress is then do penance for washing 
off that sin. Hence what I stress is that at any 
cost, we have to produce enough foodgrains 
to food the people. The country should not 
be allowed to starve. Sir, the subsidy 
scheme has proved to be a failure. It is ridden 
/vith corruption. Even 30% of the amount 
would not reach the beneficiary. Such 
scheme is not in operation anywhere in the 
world. Even a small country like Korea which 
was ground to dust during war, has emerged 
as a major economic power in the interna
tional sphere. They are now exporting 
foodgrains. Just now Hon. Janardan Poojari 
has intervened in the debate. I was surprised 
to listen to him speaking on agriculture. What 
does he know about agriculture? As a resi
dent of a city like Bangalore, he virtually 
knows nothing about agriculture. Sir, ever
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since my birth, I have been living in a village 
and hence I know what agriculture is. The 
condition of an agriculturist who owns 15 
acres is far below to that of a Class IV 
employee of the Government. A class IV 
employee gets not less than Rs. 1500 P.M. 
while the poor agriculturist is not that much 
fortunate enough to have that assured in
come. The Children of the farmers are run
ning after jobs. We, the Members of parlia
ment and the Members of State Legislatures 
are being approached day in and day out for 
recommendations. It all indicates to what a 
position the agricultural sector has slid 
down. The farmers are more interested in 
disposing off their land and migrate to 
nearby towns and cities. There is no effec
tive ceiling on urban property. We can un
earth thousands of crores of black money if 
there is an effective ceiling on urban prop
erty. Money is being hidden at every Con- 
ceahble place. It is being hidden under 
ground. The country is not that much poor as 
it appears to be. Wealth is concentrated in 
the hands of only privileged few. The money 
is being stashed away in Swiss banks. Ef
forts should be made to get back that money. 
Sir, the mere interest on those deposits will 
be sufficient enough to construct various 
projects in the country. In the name of re
forms, only the poor are being squeezed 
endlessly while the influential ones are left 
untouched. Ceiling on urban property should 
be effectively implemented. A panwala in 
town is far better of than a farmer owing 20 
acres of land. Agriculture has become a 
gamble. In the absence of irrigation system. 
One cannot expect much from the agricul
ture. One cannot depend on the rains any 
more for a successful crop. The average 
rainfall is decreasing every year. After some
time, I am afraid, we may not get sufficient 
watet to drink. There are many major proj
ects which are yet so be constructed. State 
Governments are too poor to take up the 
construction work on their own. The Ministry 
of Water Resources is existing only for the 
sake of name. I was a member of the Consul
tative Committee of that ministry, When the 
Prime Minister himself was handling the

affair earlier. Once I suggested to the Prime 
Minister for taking up all the major projects 
and leave the medium and minor projects for 
the States. A Committee was appointed for 
the purpose and I was made a member of 
that Committee Now, ofcourse, the 
Committee is no more there. I once again 
plead with the Central Government to take 
over all the major projects and also major 
industries. The States are too poor to con
struct the major projects. Sir, I am speaking 
on an important point and nobody has 
touched it so far. Please allow me for 2 more 
minutes. So, atleast now, the Prime Minister 
should think over the matter of taking over all 
the major projects seriously.

Development of Irrigation, Industry, 
Power and birth control are very much nec
essary for the prosperity of the country. 
Unless, we achieve progress on these 
fronts, all our other efforts will be futile. We 
may open many schools and provide hostel 
facilities to the students. Vet we require food 
to feed them. For too long, we have been 
depending on hydro electricity. Thermal 
Stations are not many in the country. Many 
industries are on the verge of closure due to 
power shortage. Hence we should also 
concentrate on installing more thermal 
power stations in the country.

Sir, with these observations, I conclude 
my speech thanking you for the opportunity 
you have given me to speak.

[English)

SHRI I. RAMA RAI (Kasaragod); I risoto 
support the Demand for Grants of the Minis
try of Agriculture.

In our country, agriculture is the basic 
industry which provides food, e m p lo y m e n t  

and basic raw materials for our industries. 70 
per cent of our population live in villages. Our 
farmers are mainly marginal and s m a l l  farm
ers having two or two-and-a-half hectares of 
land without any water resources or irriga' 
tton facilities. Such is the condition of the 7 
per cent of the rural people staying in vl' 
lages. It is said that real India is rural India
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Unless you develop these people, our coun
try will not see a bright future. It is only when 
there is plenty and propriety in the country
side that the industries will find a market for 
their products. The success of factories 
depends upon the success in the fields.

Our Rural Development Minister is 
here. So much has been talked about irriga
tion. I am pointing out just one thing. To get 
drinking water facilities, we are indiscrimi
nately drilling borewells in most of the 
places. In different parts of the country there 
are different conditions. I am coming from a 
State, western coast of India, where we have 
plenty of water during rainy season. But 
recently they have declared that there is no 
drinking water. Luckily, yesterday, we had a 
good rainfall. I hope the water problem will 
be solved. But what I am saying is that 
indiscriminate drilling of borewells for drink
ing water and for agricultural purposes has 
created a situation where even the water 
from the draw-wells has started becoming 
dry. What I suggest is that the Rural Devel
opment Minister must take up the irrigation 
side of the agriculture also because by put
ting up reservoirs, small dams and other 
things, it will replenish underground water. 
That is the suggestion which has to be taken 
up seriously. Otherwise, in a short span of 
time, even in places like kerala where we 
used to have plenty of rains and now north
west monsoon is disappearing, we may find 
it difficult to continue there.

Coming to the high yielding varieties of 
seeds and developing high yielding varieties 
of plants, high yielding seeds were invented 
by our scientists. But the work of bringing the 
technology from lab to land is very slow. 
Spurious and sub-standard seeds have 
started coming to the market. Scientists in 
various research centres, especially in 
CPCRI Kasargod have much to do with 
coconut cultivation in Kerala. The economy 
°f rural Keralities depends entirely on the 
•ncome from coconut. Coconut also contrib
utes to the edible oil as well as industries like 
c°ir. But the recent disease in coconut which 
ls now prevailing in Kerala i.e. root-wilt dis
use, has done a lot of damage to the

coconut cultivation there. Nothing substan
tial is done to prevent this disease. With 
regard to tissue culture also nothing much 
has been achieved due to the negligence of 
the research work on the whole. On enquiry 
it was said that the needed chemicals forthe 
Mission work were exhausted and the work 
had come to standstill from August, 1988.

Tow projects under the Prime Minister’s 
Edible Oil Mission financed by the depart
ment of Biotechnology have been operating 
at Central Plantation Research Institute, 
Kasaraged since April, 1987. It is rumored 
that even though the funds and manpower 
were provided under this project, several 
essential equipment like generators, bal
ance and microscope were not procured or 
commissioned. Due to non-availability of 
alcohol and chemicals, almost all the work in 
the tissue-culture was stopped and the aim 
of commercializing tissue-culture and pro
ducing large numbepof plants has miserably 
failed. I want the Ministry of Agriculture, 
especially Shastri Ji to look into this matter 
and take necessary steps in this regard.

I was glad to go through yesterday’s 
newspaper to find that the Special 
foodgrains Production Project (SFPP) is 
extended to 1989-90 and my State also in 
included in that Project. The emphasis dur
ing the current year will continue to be on 
higher fertiliser application, use of high- 
yielding variety of seeds, better manage
ment of weeds,, timely control of pests and 
diseases, efficient water management, in
centives for production and procurement, 
and improved crop-credit. With all these 
encouraging steps, the foodgrains produc
tion in 1988-89 went up to 171 million ton
nes, exceeding the target of 166.57 million 
tonnes, which itself is twenty per cent more 
than the production in the previous year.

Coming to fertiliser industry, I do not 
want to talk much about this industry be
cause already the Minister has intervened. 
This industry has helped us much in getting 
the Green Revolution and other things. One 
point that I want to make is that chemical 
fertilisers have created the scarcity of micro-
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nutrients like zinc, magnesium, iron and 
sulphur. In the name providing zine 
sulphate, large subsidies are distributed 
without the farmer getting the real benefit. 
The Government has no clear-cut policy 
regarding the zine suplphate. They should 
make study of the number f factories really 
producing, the quantity they produce and 
their real problems. According to my infor
mation, there are on record more than two 
hundred factories in our country but not more 
than twenty or thirty are in real production 
and that too only for three months in a year. 
Unless the microingredients are supplied to 
the soil, there is danger of the soil becoming 
poor.

One question arising in the minds of the 
common man is that though the importance 
of agriculture is talked much and everybody 
stresses its importance but the budget allot
ment has been reduced from last year to this 
year. That is a question which everybody 
wanted to pose but nobody asked.

As regards remunerative prices, it is just 
as we people are waiting here to speak on 
the Demands of the Agriculture Ministry. The 
farmer has to keep his commodities with him 
and then go on waiting and waiting till such 
day when he can get a remunerative price. 
That is what is happening in this country 
because there is no scheme to give remu
nerative prices to the farmers.

Coming to the cooperative movement, I 
would like to say that in my State it is just like 
giving chicken looked after. The present 
State Government of Kerala has almost fin
ished off the cooperative movement itself 
because there is no such thing as free and 
fair elections as far as the cooperative in the 
State are concerned.

As regards rural development, again 
remarkable achievement has been pro
posed by the Department of Rural 
Development.The Central Government is 
going to contribute eighty per cent—that is 
what the Minister was telling the other d a y -

under NREP and RLEGP. The remaining 
twenty per cent has to be provided by the 
State Government. I fear whether, as 
pointed out by many Members, the State 
Government will be genuinely interested in 
implementing most of the programmes 
which the Central Government is putting 
forward for the poor people. As suggested by 
many Members, I want the active involve
ment of the Members of parliament at the 
implementation stage.

With these few suggestions, I con
clude. Thank you very much, Sir.

[ Translation]

CH. LACHCHHI RAM (Jalaun): Mr. 
Chairman, Sir, I support the demands for 
Grants of the Ministry of Agriculture. Sir, I 
represent Bundolkhand which is a backward 
area. Just now one of my colleague, Shri 
Bhishma Deo Dube was speaking about the 
deplorable condition of the area. Without 
dealing with the points already mentioned by 
him, I would like to draw your attention to 
some important points concerning that area.

Sir, agriculture is such an important 
department which is concerned with the 
question of survival of 80 crore people of the 
country. In view of this, this department 
should be given utmost priority and 
adequate funds should be made available to 
it. Some of my hon. colleagues have pointed 
out that there has been no progress in the 
field of agriculture. In reply to this I would like 
to draw their attention to the situation that 
prevailed in the country in 1947 when the 
population of the country was 40 crores and 
we were unable to produce 5 tonnes of 
foodgrains. 20 lakh people had been af
fected by famine in 1947 in Bengal. But 
today our population is 80 Crores and we are 
meeting the requirement of food of the entire 
population. We are producing 15 crore ton
nes of foodgrains. Next year’s target of 
foodgrains production has been fixed at 17 
crore tonnes and an additional amount of Rs. 
97 crores has been provided for this pur
pose. I am hopeful that we will be able to 
achieve this target. Is it not a sign of progress
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in agriculture? Today people do not bother 
about the Department of Agriculture. Even 
then the production goes on increasing 
every year. The population is also increasing 
every year and we have to provide food to 
them. We will also have to produce more 
foodgrains in every successive year in view 
of the rise in population. There are many 
rivers in our country and their water falls in 
sea. Adequate quantity of water of these 
rivers is not made available for our cultivable 
land. We have constructed so many dams 
during the last 40 years, even then 50 per 
cent land remains unirrigated. If arrange
ments are made to supply water to our land 
in sufficient quantity, people will get 
adequate food and the foodgrains produc
tion will rise beyond expectation and no one 
will starve in this country.

At the same time we will have to set up 
new fertiliser plants. No one in the country 
will starve if these two requirements are 
fulfilled. The number of people belonging to 
the weaker section is the maximum in our 
country. The Government is anxious to pro
vide them livelihood. Since the introduction 
of machines in agriculture, a large number of 
farm laborer have become jobless. They get 
employment only for two months at the time 
of harvest and for the rest of the period they 
move from place to place in search of em
ployment. The Government has provided 
considerable assistance for the education of 
children belonging to weaker sections. Many 
of them just roanabout without any work. The 
Government should provide livelihood to 
them, they should set up at least one big 
factory in every district and give priority to the 
people belonging to weaker sections in the 
matter of employment. The Government has 
provided waste land and the land that has 
become surplus after implementation of land 
Ceiling Act to people belonging to weaker 
sections. The Hon. Prime Minister has 
stated that they will be provided with free 
water and fertiliser at reasonable rates. He is 
anxious to extend help to them. He had 
announced "Jaldhara Yojana” last year. It 
should be implemented at the earliest. It will 
Provide great relief to these people.

Sir, now I would like to draw your atten
tion to some of the very urgent problems of 
my constituency. My constituency, Bun- 
delkhand is a backward area which consists 
of district Jalaun and Garotha region of 
Jhansi. Rivers like Yamuna, Betwa, Pahej, 
Ghasan and Lakheri flow through this area. 
Three rivers of Madhya Pradesh, Chambal, 
Kunwari and Saidh join at confluence of 
Yamuan and Pahuj at Jagmanpur in my 
constituency. As this place is the confluence 
of five rivers, it is called Panchnad. When our 
present Chief Minister, Shri Narayan Datt 
Tiwari became the Chief Minister of Uttar 
Pradesh for the second time, he had ap
proved a plan to construct a dam at Pan* 
chnad and had also allocated funds for this 
purpose. But the plan remained incomplete 
when he joined the centre. When I made a 
demand to complete the work, the hon. 
Minister of Irrigation said that the dam con
struction work cannot be resumed for want of 
funds.

21.00 hrs.

I would like to request you to provide 
central assistance for this dam so that the 
work could be completed. Sometime back 
the Central Government took steps to com
plete the Rajghat dam project which was 
laying incomplete because of dispute be
tween two State. I urge the Centre to provide 
assistance for the Panchnad project on the 
sameiine. With the construction of this dam, 
irrigation facilities in my area would rise from 
23 per cent to 33 per cent. At the same time 
it will provide irrigation facilities to our neigh
bouring district Etawa also. I would also like 
to suggest that irrigation facilities should 
also be provided to Garotha which is a back
ward region by coustructing pump-canalson 
rivers Betwa, lakheri and Ghasan.

The Harira -Bija pur-Jagdishpur gas 
pipleline passes through my district jalaun 
along Kouch Nagar and there are two outlets 
in it. A 20 feet wide ‘pucca’ road passes 
along one of these outlets at Kouch Nagar. 
There is Railway line also upto Kouch, water 
and electricity are also available there
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space, labourers and workers will also be 
available there. In view at this I would like to 
request that a fertiliser plant may be sent up 
there. The Minister of State for Petroleum 
and Natural Gas had gone there on 27th 
February 1988 to address a Kisan rally. He 
had also announced there that a gas based 
industry at an estimated cost of some crores 
of rupees will be set up there. I request you 
to arrange to get the approval of Ministry of 
Planning to set up a Fertiliser Plant or a 
Bottling Plant or some Petro-Chemical in
dustry at this place. The Fertiliser wing of the 
IFFCO is also interested in setting uo a 
factory there. The hon Minister also an
nounced that there are large deposits of gas 
available in the country. As a result of this, 
there will be no problem for our area to get 
fertiliser in the required quantity and at the 
same time it will provide employment to the 
people of our district. I hope that you will 
consider our requests seriously. Shri Hari 
Krishna shastri, the hon. Minister of State for 
Agriculture, Government of India had visited 
our district on 26-3 89 to inaugurate a T.V. 
tower. The farmers of the area called on him 
and informed him that our district is depend
ent on agriculture. They demanded that an 
Agriculture College should be set up in the 
district so that the younger generation of the 
farmers get themselves acquainted with the 
latest technology of agriculture in order to 
improve the productivity. I am hopeful that 
the hon. Minister of Agriculture will give his 
approval to the setting up of an Agriculture 
College in district Jalaun. With these words, 
I support the Demands for Grants of the 
Ministry of Agriculture and conclude.

[English]

SHRI K.S. RAO (Machilipatnam): Mr. 
Chairman, Sir, let me first congratulate the 
Prime Minister Shri Rajiv Gandhi, and the 
Agriculture Ministry for the policies and the 
interest they have evinced, of course with 
the blessings of nature also, for increasing 
the foodgrains production from 138 million 
tonnes to 160 million tonnes, which is 20 per 
cent increase. This clearly indicates that

there is ample opportunity for us to increase 
the food production in such a manner that we 
do not need to import any foodgrains any
time.

Every one of us, when we go to the 
public, would say that the farmer is the 
backbone and unfortunately today the life of 
the farmer has become very pathetic and 
this is mainly because of the lack of implem
entation of the directions by the Government 
of India by virtue of agriculture becoming a 
State subject. In this context I wish to bring to 
the notice of the hon. Minister some of my 
views in regard to Government of India’s 
policies. If we are importing any foodgrains, 
that means we are imparting unemploy
ment. We know very well that 70% of the 
population of this country depends entirely 
on agriculture. Out of the total labour force in 
this country, 40% is supposed to be from the 
agricultural sector. That means labour force 
per unit product is more in agriculture com
pared to industry. That means by the import 
of even one dollar commodity of foodgrains 
from outside the country, we are not only 
depriving our people of employment, but we 
are also increasing the debt which we have 
to pay one day, by which time the exchange 
value would be going up and the responsibil
ity of the countrymen to clear up the debt is 
substantially higher.

The hon. Minister also, knows that the 
farmers in this country have become so 
progressive and they are capable of adopt
ing latest technology and they can produce 
anything that is required, only if remunera
tive price is paid. The whole trouble comes 
only in regard to the payment of remunera
tive price to the farmers. Our experience also 
shows that when we had paid the right price 
to the sugarcane, we had produced enough 
sugarcane and there was was no need for us 
to import sugar from any other country. 
Similar is with regard to cotton and other 
items where we have paid the right price. 
Today if we have to import oilseeds worth 

about Rs. 1,000 crores or more, it is only 
because we have not paid the right price. Let 
me say, even if we are short of oil to certain 
extent and if we do not import the oilseeds,
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automatically the farmers will get a better 
price for the oilseeds and he will certainly 
concentrate on producing more and more 
oilseeds. Of course, there may be some 
difficulty in regard to some of the countrymen 
getting enough oil, but they may reduce the 
consumption. But if that is unavoidable, they 
can import some oilseeds. But liberal import 
of oilseeds or any foodgrains must be re
stricted or we should even go to the extent of 
baning import of some of the commodi- 
ties.70% of the population depends upon 
agriculture, by paying remunerative prices 
obviously 70% of the population are being 
benefited and in that case, should the Gov
ernment not think in terms of paying right 
price and let them not be under the impres
sion that it is only the farmers who are going 
to get the benefit but also the farm labourers. 
Once the price of the farm commodity is 
increased in rural areas, the beneficiary is 
also farm labourers. That means, agricul
tural labourers who are deprived or who are 
not organised well will also get the benefit by 
the increase of remunerative price. So, the 
pathetic situation of the fermenting commu
nity in the village is they have very poor 
respect in the society. You compare the 
remuneration of a Class IV employee in the 
Government who has assured employment. 
He gets almost Rs. 2,000 per month. That 
means, even if a farmer is allowed to have 
maximum land under the Land Ceiling Act, 
he cannot lead a life of Class IV employee. 
This is visible even in social life where a bride 
never accepts to marry a farmer with 10-year 
or 15-year standing and she prefers to Class 
IV employee to a farmer. From this, we can 
understand what status the farmer is com
manding in the society.

Every one of us makes a lot of state
ment about urbanization. If only the farmer is 
paid the right price, do you think that any 
farmer will go to the urban area? So, if you 
are really interested in checking urbaniza
tion, in improving the lot of 70% of the popu
lation and in improving the position of farm 
labourers in the rural areas, the right method 
is only to pay the right remunerative price. In 
case the Government or the people think

that the rural labour force will be deprived of 
their routine food supply, there is always the 
public distribution system. We can always 
subsidize and give the foodgrains at a lesser 
price to the poor people, to the people who 
are below the poverty line and to the farm 
labours and at the same time allowing the 
right price to the others. I wish the hon. 
Minister to think how much good he will be 
doing by paying the right price to the farm 
products and to the farmers. By this we can 
solve many problems. I wish that this crop 
insurance must be made applicable to all the 
crops because it is the poor farmer is put to 
the vagaries of nature and he is not able to 
recoup one year failure of crop even after 
four years. The industrialist is paid on pro 
rata basis even by increasing the prices of 
manufactured products four times a year. 
But, we do not increase the price of farm 
products. This anomaly should be rectified 
and farm and farm labour must be consid
ered very important.

In this context, I wish to mention about 
the speech of my hon. colleague Mr. Subba 
Reddy who said that in Andhra Pradesh, 
there is no development. Everybody in the 
State knows that there was absolutely no 
development during the last six years of the 
present rule of Telugu Desam. The hon. 
Member also knows it but, he wants to plead 
his ignorance. He was saying that the Gov
ernment of India must concentrate more and 
allocate more funds for irrigation, electricity 
and industry. I do support it but I wish that the 
hon. Member must bring it to the notice of his 
own Chief Minister who has neglected these 
three things substantially by which the prog
ress of Andhra pradesh has gone back. He 
was saying that the subsidy scheme was a 
failure. It is known to every one of us that 
thousands of crores of rupees that are being 
given through subsidy are being misused by 
the State Governments which are acting as 
intermediate agencies.If there was failure in 
implementing the scheme, it is the failure of 
the State Government and not the Central 
Government. The hon. Member is aware of 
this fact but he wants to throw the blame for 
the failure of his Government on the Central 
Government.
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I congratulate our hon. Prime Minister 
on increasing the total allocation to an 
amount of Rs. 6,500 crores from Rs. 2,900 
crores for development purposes of States. 
But, I cannot avoid mentioning how badly 
these funds which run into crores of rupees 
to be spent under NREP.IRDP and RLEGP 
and other anti-poverty alleviation program
mes, are being misused by the Andhra 
Pradesh Government. It is know to every
body. Even the few crores of rupees that are 
allocated, are being used only for party pur 
pose. If anybody is benefited,it is only their 
party people and not those people who be
long to other arties and who deserve.

As regards fertilisers, a few minutes 
back, the hon. Minister Mr. Prabhu said that 
we are spending Rs. 3,500 crores per an
num on fertilisers. No farmer is aware of this 
subsidy and the help that Government is 
giving. If the Chief Minister of Andhra 
Pradesh is to help in giving Rs. 50 lakhs, he 
would have publicised it is a grand manner 
and spent even crores of rupees on publicity 
alone in Andhra Pradesh to show that it is he 
alone who has helped the farmer.

The hon. Minister should also take into 
account the lack of publicity in spite of our 
spending so many crores of rupees on pov
erty alleviation programmes and the counter 
propaganda that is being made by the 
Andhra Pradesh Government in putting the 
Government of India to disrepute.

In conclusion, I would like to say that I 
have requested the Agriculture Minister to 
think of starting a Vegetable and Fruit Re
search Centre because Andhra Pradesh 
and, in particular, Krishna-Godavari delta 
area, has got a lot of potential for raising 
vegetables, fruits, dairy, popularly and fish
ery. I quote one example here. The price of 
eggs has come down from 68 p. to 33 p. in a 
span of one month. This clearly indicates 
that marketing facilities have to be substan
tially increased and Government has neces
sarily to interfere in assuring the right price to 
all these things. It is not only agriculture but

also side industries, the cottage industries 
like poultry farming and animal husbandry 
wh»ch must be given enough attention and 
there must be enough provision for market
ing and storing these products so that the 
agriculturists or the farmers get the right 
price.

Sir, the latest position is that the tobacco 
growers are suffering very badly as the trad
ers, exporters and manufactures have vio
lated the agreement which they have en
tered into in the presence of the Minister. 
The failure of the State Government in re
gard to supply of power to the farmers in too 
much and the farmer is suffering because of 
frequent failures of power. The Chief Minis
ter is no! paying any attention in the implem
entation of land reforms also and hounders 
of thousands of acres of land laying waste 
could have been distributed at least by giving 
tree pattas where no tree or no crop has 
been raised. There is no will on the part of the 
Chief Minister in distributing waste land to 
the poor people. Had it been done, the 
production of certain crops would have gone 
up substantially higher than what it is at 
present, ft is also known to everyone in the 
country that because of the supply of adul
terated pesticides, farmers of Guntakal and 
Ongole have suffered very bedly and to an 
extent where they have to sell the gold 
ornaments of their wives. While this failure is 
there on the part of the State Government, I 
really pity the Member of Parliament belong
ing to the TDP condemning or criticising the 
Government of India on all the fronts where 
the State Government has failed.

Sir, I do not want to take much time of 
the House. I only appreciate the hon. Minis
ter of Agriculture in starting pilot scheme 
particularly in Godavari area and he has also 
promised to start this in Krishna District also. 
By doing this, the agriculturists will be bene
fited by having their farm products stored till 
such time they get the right price. In this 
context, I would request the hon. Minister to 
allow the farmers to convert their paddy into 
rice and sell it so that they get better price.

Lastly, I would like to mention about the
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Krishna-Godavari drainage by system. It is 
130 years old. By spending about Rs. 200 cr. 
we can get an annual income of Rs. 600 
crores. We can raise the production of farm 
products to the extent of Rs. 600 crores. 
Therefore, I would request the hon. Minister 
of Agriculture to recommend to the Govern
ment of India to see that at least Rs. 200 
crores loan assistance is given to the State 
Government to take up this project as the 
State Government has no resources or the 
State Government is failing to implement 
this major project. If this project is imple
mented, the State and the people of the 
State can benefit substantially.

Finally, I thank you very much for giving 
me this opportunity. I support the Demands 
for Grants of the Ministry of Agriculture.

[ Tanslation]

*SHRI G.S. BASAVARAJU (Tumkur): 
Mr. Chairman, Sir, Many honourable mem
bers have shown keen interest in this discus
sion.

This year the production of food grains 
has gone up by 40 million tonnes. For this I 
congratulate the Prime Minister, Shri Rajiv 
Gandhi and the Government of India.

The progress of farmers depends upon 
basic infra structural facilities. They are (1) 
irrigation, (2) good quality seeds (3) fertiliz
ers (4) pesticides and insecticides (5) mod
ern implements (6) banking assistance (7) 
electricity (8) storage facilities and (9) proc
essing units.

Huge quantity of water is flowing to the 
sea. Till today the percentage of irrigated 
land has not come up beyond 33% inspite of 
heavy rains at various parts of the country 
every year. We cannot blame the Minister or 
the Government, for this lapse. Engineers 
and other bureaucrats are responsible for 
this huge loss of water. Regarding the proj
ects of irrigation the usual reply of engineers 
is ‘technically feasible but economically not 
viable’.

The functioning of National Seeds Cor
poration is also not satisfactory. ! have a 
bitter experience in this regard. I had grown 
maize in an area of ten acres but the yield 
was not even 10 Kgs. This is how adulter
ated seeds are being given to farmers. 
Hence it is essential for the Ministry to look 
into this matter seriously and punish the 
culprits who are responsible for adulteration 
of seeds.

Modern implements are not at all reach
ing remote villages. The price of these imple
ments is very high. In addition to this the 
farmers have to pay a heavy excise duty. 
Farmers should be able to get loans free of 
interest for purchasing tractors, bullocks etc. 
Excise duty should be completely ex
empted.

Our hon’ble Minister Shri Nanardhana 
Poojari has rendered yeoman’s service to 
provide financial assistance to small and 
medium farmers throughout the country. 
Strangely there are instances where farmers 
purchased fertilizers in the month of June 
while their loans were sanctioned later in the 
month of December. Hence bank authorities 
should make it a point to see that loans are 
provided to farmers well in advance.

There are instances of distribution of 
furious pesticides to the farmers. This has to 
be checked. The Centre should also take 
steps to stop black market in the sale of 
pesticides and insecticiacs. Karnataka State 
is facing an acute shortage of electricity. 
Industrialists are getting electricity as they 
like. But the farmers are not getting power at 
least for four hours a day.

Better marketing facilities should also 
be provided by the government for the farm
ers produce. Vested interests, middle-men 
etc. should be completely avoided and the 
farmers produce should directly go to the 
market for procuring better price. Farmer 
would get 6 to 8 rupees for one Kg. cotton. 
The same quantity of cotton would fetch 
about 120 rupees to the merchant in the farm 
of a dhoti. This vast difference should end

‘Translation of the speech originally delivered in Kannada.
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once for all. Cold storages and processing 
units are to be provided for the betterment of 
farmers.

Indian Council of Agricultural Research 
(ICAR) has many scientists who are capable 
of making steady progress in the field of 
agriculture. They should be encouraged in 
their endeavour.

In my State an IAS Officer is incharge of 
Horticulture Department. Instead of this, a 
person who has good knowledge in the field 
should be made in chage of the department.

Crores of rupees are being provided to 
the rural areas in the farms of subsidy for 
rural development. The amount Rs. 5000 
crores which has been provided is not at all 
sufficient.

For Delhi you sanctioned 1200 crores. 
Similarly for rural development also the 
Centre has to increase its allocation.

Karnataka is ahead in the field of poul
try, darity farming etc. Sericulture is also 
progressing very well in my State. If there is 
proper utilisation of funds by the State then 
the sericulture would usher into a new era of 
progress.

NREP, RLEGP, IRDP and other pro
grammes have to be monitored by the 
Centre. In one of the villages in my constitu
ency 60 sprayers have been sanctioned. 
There are only sixty families in that village 
and what are they going to do with those 
sprayers?

All these are the activities of agents to 
swallow the money. This has to be stopped 
immediately.

The bireaucrats are also responsible for

indiscriminate imports. Ten thousand ton
nes of groundnut oil and the same quantity of 
account oil ha* been imported. Hundred 
thousand tonnes of sugar has also been 
imported. Recently one lakh tonnes or wheat 
has been imported. The quality of this wheat 
is worst and it jS unfit for human consump
tion. I am against such imports.When we 
have the capacity to produce more why 
should we import?

Animal husbandry should also be en
couraged properly. We have to precept the 
cattle and cattle wealth must be utilise prop
erly.

I am confident that under the able guid
ance of our Hon’ble Prime Minister and the 
Hon’ble Minister of agriculture our farmers 
would progress steadily.

Sir, I thank you for giving me this oppor- 
tunity to speak on this vital subject and with 
these words I conclude.

*SHRI V. KRISHNA RAO (Chikkabal- 
lapura): Mr. Chairman, Sir, I rise to support 
the demands for grants 1989-90 of the Min
istry of Agriculture. First of all I take this 
opportunity to thank our hon’ble Prime Min
ister Shri Rajiv Gandhi and the hon’ble Min
ister for agriculture Shri bhajan Lai whose 
guidance has helped our farmers to cross 
the target regarding the production of 
foodgrains. It is gratifying to note that the 
food production this year would be more 
than 170 million tonnes. 70 per cent of the 
country’s population are agriculturists and 
all credit should go to them.

Out of the total production of foodgrains 
in the world about 15% is being produced in 
India alone. Infact, we have the capacity to 
produce foodgrains which would be suffi
cient for the whole world.We cannot be 
complacent over the matter because per

‘Translation of the speech originally delivered in Kannada.
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capita yield is very low when compared to 
countries like China, japan etc.

The basic necessities like quality 
seeds, fertilizers, finance, water etc. have to 
be provided to the farmers, otherwise this 
‘Vyavasaya’ will become ‘misaya’

Many people in the country have come 
to the conclusion that agriculture is the worst 
profession in all respects. As Shri K.S. Rao 
has said the above fact will become clear if 
we compare a small beedi shop owner, a 
class IV employee and an agriculturist. Agri
culture can provide us clothes and two 
square meals a day. If we need more, then 
either we have to go for loans or we have to 
switch over to other profession. The life of a 
class IV employee is much better than an 
agriculturist who own 10 acres of land and a 
pump set. Therefore it has become essential 
to improve the life standard of the farmers. 
The Govt, of India is doing its best to help the 
farmers, but this is not sufficient. I therefore, 
urge upon the hon’ble Minister to help the 
farmers in a big way.

There are cases of supply of bad quality 
seeds and adulterated fertilizers through out 
the country. Persons, who are responsible 
should be identified and they should be 
punished severely.

Agriculture is like a race as Shri Subba 
Reddy has put it. I would like to give an 
example to substantiate this fact. There was 
an excellent paddy crop in Bagepalli last 
year. Unfortunately there was torrential rain 
with hai stones which destroyed the whole 
crop just a couple of days before the harvest. 
This is how the farmers are feeling insecure

Tomato is grown abundantly in my 
constituency, but the tragedy is that the 
growers are finding it difficult to get even the 
transportation charges. Hence the Govern
ment should come forward to maintain sta

bility in the prices of all the agricultural 
Commodities.

NREP, IRDP, RLEGP etc. are meant for 
the poor people of our vill^jes. But what is 
happening in Karnataka? In this regard the 
performance of Telugu Desam in Andhra 
Pradesh and janata Dal in Karnataka is the 
same. They are searching for the party to 
which people belong. If they happen to be 
Congress Party Workers then they will never 
get any help. This has to be checked by the 
Centre. The centre should also ensure that 
the money they are providing should go to 
the needy people directly. I am happy that 
our hon’ble Minister Shri Janardhana 
Poojari is here. He is working very hard for 
the removal of poverty. I have full confidence 
that he would succeed in his attempt.

In villages the people do not hrwe 
houses to live in. Most of them live in small 
huts. I request the hon’ble Minister of rural 
development to provide more funds to the 
villagers for the purpose of constructing 
pucca bouses. In Bangalore new circules, 
roads etc. are being built by spending crores 
of rupees. Instead of this, it is very essential 
for the State Government to invest funds for 
rural development.

Last year there was an unpre- 
cedentflood in my Constituency. Madhugiri, 
Gowribidanur are the worst affected places. 
More than four thousand houses were de
stroyed. But so far the State Government 
has not come to the rescue of the people. 
Hundreds of tanks have been damaged. Till 
today nothing has been done in this regard. 
Hence I request the Centre to look into this 
matter and help the farmers. Centre has 
sanctioned about 15-crores of rupees. 
Strangely this money has not reached vil
lages. Therefore, I request the Centre to 
monitor all the development works in rural 
areas.

Finally, I urge upon our hon’ble Agricul-
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ture Minister to set a coconut research 
centre in Tumkur district.

Sir, I th^nk your for giving me this 
Opportunity to speak and with these words I 
conclude my speech.

[English]

MR. CHAIRMAN: A list containing the

names of the hon. members who wanted to 
speak, has been completely exhausted. The 
Minister will reply to the debate tomorrow. 
The House stands adjourned to meet tomor
row at 11 A.M.

21.42 hrs.

The Lok Sabha then adjourned till Eleven 
of the Clock on Friday, April 21 1989 
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